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SHRI RAJIV PRATAP RUDY: The answer to one part of the question is that
ITIs do exist, and they have been playing a certain role. But there is a review as

to how they have been creating training and employment. The second aspect, which

he mentioned, Sir, is, HH W4 I O & # S S €, RSB AR '
Fhell & 3R T USRRM H I A B URIeor <1 89N ST WRAT €, National Skill
Development Corporation, 98 g9 HhTH Bl P B T 39D AR i1 fAf¥= Sector
Skill Councils %, EXS) 9 H ST 33 Sector Skill Councils &, S faf¥ysr et & 3@?@\7{
I IS T B, SR & AegH A RNeew fhue we, S Ry g,
I GRT BR B Bl IIERV P AR W AT AR, AHI WY A e FHIA
g b 1o desv RIb tah doeex & B, offh Uh des & 9 WU 8 Adhd 8l Uh
Tl AT ®9 F 98 UH dos¥ 8l Gdhdl 7, ST assembly line § TS 01 &1 7o
BT &, SAD! dfcST B HUNIST 3T 21 G-I, S I} UIgUellss W dfesT &I b
PRAT B, SAB! 1D 3T 8, SHBI dfesT BT aidl e & 3R ORI, S oil rigs
H ST €, DI MAER W 891 8 3R S rigs & WX ff SIH1 8N 39 ORE
faf¥dsr goftdl # Sector Skill Councils § I THH HHd JIR fhT ST I2 Bl

W, TR g foelt ‘T%W? s@?ﬁ & 1 B dl SIh 1%1'(’ Industry Driven
Syllabus IR fpar Smar 8, R®! 89 @ Qualification Pack ®&d Bl Eﬁ U F
fore WReR 7 g8 79 fur € 6 <o & Hiar S oft uf¥reror g9 8, 9 e &
&g H B 8 a1 R1em & &5 & 9%, $S% & &7 H 80 8, S National Skills
Qualification Framework YRd RGN 7 91T B, A9 UM &1 ST Tolsd &A1
Bl s & d8d S drerel & forw Y ufdreror &1 &M Sector Skill Councils i faram
ST, f5T9 #1E09 ¥ industry bodies ¥ UTSRRM &R Rt ufreror € w7g1, ITd!
IR Y et %, g8 v ot fear S <ET B

MR. CHAIRMAN: The House is adjourned till 2.00 p.m.

The House then adjourned for lunch at five minutes past one of the clock.

The House reassembled after lunch at two of the clock,
MR. DEPUTY CHAIRMAN, in the Chair.

*THE BUDGET (GENERAL) 2015-16

*The Appropriation (Vote on Account) Bill, 2015 and
The Appropriation Bill, 2015 — Contd.

MR. DEPUTY CHAIRMAN: Now, further Discussion on the Budget (General)
2015-16, the Appropriation (Vote on Account) Bill, 2015 and the Appropriation Bill,
2015. Shri Rangasayee Ramakrishna.

*Further discussion continued from 18.03.2015.
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SHRI RANGASAYEE RAMAKRISHNA (Karnataka): Mr. Deputy Chairman, Sir,
I rise to support the General Budget 2015-16. Scanning the post budget comments

and reviews, I heaved a sigh of relief when no one called it a 'dream budget.'...

SHRI JAIRAM RAMESH (Andhra Pradesh): Sir, there is nobody from the

Finance Ministry here, Sir.

SHRI D. RAJA (Tamil Nadu): Mr. Deputy Chairman, Sir, it is a correct. There

is no Finance Minister.

3t Hg@ A, Aisfaan @[oRI): oMY difery, @1 d A1 o SIRAT . (auT). ..
SIIRTH ST, B4 fAfRex 3 SR ... (aaem). ..

sft SRIR™ W TR, MoS i &l Nobody is there from the Ministry of Finance.

AT =g SR SiftrmIRar w30t (3t oraR T TEENd): |1-Q1 Bfdne w3 99
gl ...(HIH)....

sft SR /e {9 UG TE @ AT L (FGET)....
MR. DEPUTY CHAIRMAN: See, Cabinet Minister is there. What more you want?

SHRI RANGASAYEE RAMAKRISHNA: We all know that dreams vanish the
moment you wake up and you do not even remember what you dreamt a little while
back. The legacy of 'dream budgets' need not be repeated now. On the other hand,
there has been almost consensus to term this Budget as a super Budget which is
going to transform the idea of India. Kudos to you, Arunji. We all know you as
an astute legal luminary, a master political strategist, an outstanding Parliamentarian
and a communicator par excellence. And, now, with your first full year Budget, a
growth-oriented, transformative and inclusive Budget, you have taken on a new avatar

as an architect of India, as a nascent economic power house.

For years, we have been debating the conflicting merits of a trickle down and
the direct attack on poverty. Arunji has been pragmatic in combining both; he has
exploded the myth that you have to bait the rich, if you have to be believed as being
pro-poor. He has given a blue print for growth that will genuinely be inclusive.
Yet, his predecessor in office says that the Budget has not passed the test of equity
and accentuates trends towards inequality. Of course, his predecessor did not spare
his predecessor also. Just one day before this, he blamed his predecessor as having
brought a fiscal indiscipline and ruined UPA's chances for yet another term in office.
He overlooks the fact that the tax paying clientele is hardly a 3-crore population—
individuals well above the poverty line — and any tax concession hardly benefits the

poor. At best, it benefits the upper middle class. He ignores the hard ground reality
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that the poor and the lower middle class are outside the income tax net. He turns
a Nelson's eye to the additional surcharge of 2 per cent on the super rich with
an income of over ¥ 1 crore. But, he harps on the phased reduction of company
tax promised from the next year onwards. The advance announcements themselves
explain the purpose -- to attract investment. Sir, China moved to 25 per cent in 2008;
Indonesia in 2010; Korea in 2009; Malaysia in 2009; Singapore has 17 per cent and
Hong Kong 16.5 per cent. The European average is 19.68 and the Asia average is
21.91 per cent. It has been clearly stated that the effective rate even now is in the
range of 23 per cent, after you factor in the plethora of exemptions, a fact which
the critic himself has acknowledged. The crocodile tears of Shri Chidambaram are
indeed a nostalgia for the era of crony capitalism and perhaps the regret "I wish
I had done it"!

The criticism that the Budget has not passed the test of equity is far from the
truth. No Budget in the past has addressed the poor as effectively and comprehensively
as Arunji has done. Truly this is a Sab Ka Saath, Sab Ka Vikas Budget. No Budget
in the past attempted universal social security, a crying need for the poor and down-
trodden. This Government laid the foundation of giving a bank account for every
citizen and thereby plugged the proverbial 83 per cent leakage which was highlighted
by late Shri Rajiv Gandhi. After unveiling the JAM trinity for direct benefit transfers,
Arunji has brought a slew of new schemes—the Prime Minister’s Suraksha Bima
Yojana, providing for an accidental death cover of ¥ 2 lakhs for a monthly premium
of just one Rupee a month; a Prime Minister’s Jeeven Jyoti Bima Yojana of a ¥ 2
lakh life cover on a premium of less than ¥ 1 per day in addition to an Atal Pension
Yojana in which Government pays half of the beneficiary's premium and a senior
citizen welfare fund for subsidizing the premium for vulnerable age groups--old age
pensioners, BPL cardholders small and marginal farmers. As the Budget Speech itself
mentions, "No Indian citizen will have to worry about illness, accidents or penury in

old age". Actually, what do the poor and under-privileged need? ...(7ime-bell rings)...

The poor need a shelter, a clear ambience--drinking water, toilets, basic education,
skill development making the poor employable and suitable employment opportunities.
What are the goal posts? A roof for each family and housing for all by 2022;
electricity for all by 2020; universal healthcare; a senior secondary school within a
5 km radius; a MUDRA scheme for upgrading young, educated or skilled workers,
especially from SC/ST families to become first generation entrepreneurs. It is irony

that this Budget is being viewed as devoid in equity.

Let us move from equity to growth. With China slowing down, India is
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acknowledged as having the fastest growth potential. The manufacturing sectors
which were starved of FDI have been opened up for FDI in Railways, Defence,
Insurance. Composite ceilings will cover both FPI and FDI. For quite some time,
we were seen to be sliding back to the pre-1991 licensing era. The number of
clearances—environmental and otherwise—for a start up averaged around 100. The
Budget provides e-BIZ portals which integrate regulatory permissions at one source.
A single window approach was hardly the solution and directionless procedures ought

to be pruned. ...(Time-bell rings)... Sir, please allow me to speak.

MR. DEPUTY CHAIRMAN: What can I do? I am helpless. There are seven

more speakers from your party. I have to divide that time for everybody.
SHRI RANGASAYEE RAMAKRISHNA: Sir, you start rationing a little later.

The Budget proposes draft legislation where 'multiple prior permissions can
be replaced with a pre-existing regulatory mechanism. There is also a promise of
plug and play model whereby projects will be created and then handed over for
investment. For decades, we have been talking about infrastructure but continued
to be clueless. It is only in this Budget that one finds a sense of realism. There
is the overdue realisation that you cannot depend on private investment for kick-
starting infrastructure. Hence the Finance Minister decided to extend the time frame
for a three per cent fiscal deficit by one year, which means additional borrowing
of ¥ 37,500 crores that could help spur public investment on infrastructure. There
is a realisation that PPP model also needs to be refurbished with the Government
taking a larger share of risk. There is a proposal for national infrastructure and
investment fund with an initial seed capital of ¥ 20,000 crores. It is amazing that
all these major steps forward have been taken in an atmosphere of a severe financial
crunch, which usually follows every Finance Commission Report. This time there is
a massive step up in the devolution to the States. It is a natural corollary that there
will be a modicum of pruning of outlays on schemes that can better be handled by

the States with the additional bonanza.

Economically empowered States will now be partnering the Central Government
in the cause of the nation’s growth. States are better equipped to decide on the
directions more suited to that State’s needs and priorities. No longer the strait-
jacket of one size fits all. Herein lies a directional transformation. The JAM trinity
approach is a novel strategy for not pushing the individual, even a BPL householder
into State-made choices but enabling him to make his own choices. Similar is the

case of devolution to States.
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There is another major directional change. Shri Chidambaram moans over the
shift of emphasis from Plan expenditure to non-Plan expenditure. A comparison of
RE 2014-15 and BE 2015-16, reveals that the Plan revenue expenditure has been
reduced by T 36,865 crores but Plan capital expenditure has been increased by
T 34,208 crores. This is a systemic shift from more of revenue and less of CAPEX
to a new paradigm of less of revenue and more of CAPEX. The long term neglect
of capital formation has ruined the country’s economy. There are many other game

changers.
MR. DEPUTY CHAIRMAN: Okay. Mr. Ramakrishna.

SHRI RANGASAYEE RAMAKRISHNA: The Jan-Dhan Yojana will be taken
a step forward by integrating the vast postal network into it. Job creation will be

supplemented by schemes to generate job creators-SETU and MUDRA.

MR DEPUTY CHAIRMAN: Ramakrishnaji, please. You are taking the time of

other members of your party; not my time.

SHRI RANGASAYEE RAMAKRISHNA: Sir, only five points more; plugging
leakages in subsidies; creation of a Public Debt Management Agency; merger of
Forward Markets Commission with SEBI; Student Financial Aid Authority; creation of
Domestic International Finance Centre and of course, the much awaited fast tracking

of GST. The world situation is also conducive.

MR DEPUTY CHAIRMAN: You are encroaching on the time of your colleagues
in your party.

SHRI RANGASAYEE RAMAKRISHNA: Sir, just two minutes. I will finish it.
Euro zone continues with zero growth and deflation. Japan having crossed the hump
in yen appreciation will be keen on overseas investments. China’s growth curve has
got halted. World commodity prices are subdued and they follow the crude prices.
India, as a net importer of oil, as well as commodities, will benefit immensely. The
bold architecture of Arunji’s Budget, will certainly usher in a significantly higher

growth rate, in this conducive backdrop. FeRd 3w &7 My fewd 7 |

MR. DEPUTY CHAIRMAN: Shri T. Rathinavel. Your party have only three
minutes. So you have to confine to three minutes. I am not allowing any party

more time.
SHRI S. MUTHUKARUPPAN (Tamil Nadu): Sir, two more minutes.

MR. DEPUTY CHAIRMAN: Okay; since you requested, two more minutes, it

is five minutes. Your leader said five minutes.
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SHRI T. RATHINAVEL (Tamil Nadu): I thank the Chair for this opportunity to
speak on the Union Budget 2015-16. Before going further, I would like to thank our
Makkalin Mudhalvar Hon. Amma who has sent me to this House. The Government
got a critical opportunity to show its economic strategy, whereas it has failed our
expectations. The Finance Minister claimed credit for the turnaround of the economy.
He was pointing at the restoration of the country's macro-economic stability. This
was more due to global factors like fall in petroleum price. The international price
fall has not benefited our Indian consumers. Everyone talks about the States getting
an increased share of 42 per cent from the total revenue collection of the Union
Government. The Centre has given not only additional money but also added burden
to continue with social schemes. On the one hand, money is given, while, on the
other, the States are expected to spend on social schemes. The Centre has taken its
hands off from at least 24 Schemes. The States will be left with financial crunch in
the days to come. I urge upon the hon. Finance Minister to take note of this. Our
beloved leader, hon. Amma, has also pointed out this. The States Governments are
deprived of revenue, while the Central Government goes on with the Road Cess.

This is because the Cess is not shareable.

While doing a balancing act, our hon. Finance Minister has failed to increase
allocation for Education, Agriculture, Defence and also for Women and Child

Development.

The Ministry of Panchayat Raj gets a mere ¥ 95 crores, instead of I 3,401
crores allocated last year. Allocation for School Education has been reduced by
I 13,000 crores. Fund allocation for mother-child care has been reduced by 50
per cent. This may lead some States to become backward States. Allocation for
Agriculture has been reduced by 35 per cent. It is a mere ¥ 11,657 crores now. In
2013-14, the allocation was ¥ 17,788 crores. The fund allocation for Agricultural

Loan has been increased.

We have made universal education as a right. But allocation for School Education
has been cut. From ¥ 28,000 crores, it has come down to ¥ 20,000 crores. The
allocation for Mid-day Meal Scheme has come down to ¥ 9,000 crores from
% 13,000 crores. The fund allocation for Integrated Child Development Scheme has
been reduced to ¥ 8,000 crores from T 16,000 crores.

Sir, in total, ¥ 50,000 crores has been reduced in this Budget for social sector.
This will affect the poorer section. This will affect social progress. This may lead

to social unrest. I want the Government to take note of this.

Sir, the much talked about ‘Inter-linking of Rivers’ finds a mention in the
President's Address made on 23rd February, 2015. But no fund has been provided
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for that in this year's Budget.

Before commencing national river water grid linking, Ganga with Cauvery, the
Union Government can consider funding the linking of Cauvery with Gundar; and
Palar with Pennar as pilot projects. The Government of Tamil Nadu, guided by, our
dynamic leader, hon. Amma, had prepared a project report and is seeking approval

and funds from the Centre.

I urge upon the Union Government to make a beginning to meet the water needs

of Tamil Nadu. This is necessary to protect the interests of all our Southern States.

Subsidy must not be considered a luxury. This is a positive intervention. Many
poor depend on it. Right from the year 2011, 20 kg. of free rice is given to all
ration-card holders in Tamil Nadu. The Government of Tamil Nadu spends more
than ¥ 4,000 crores every year for this. The poor are able to breathe free in Tamil
Nadu. The Centre's action to reduce subsidies must not affect the Public Distribution

System in Tamil Nadu. The poor people should not be disturbed.

The subsidies really help both the present and future generations. It is reported
that instead of rice or wheat, cash will be directly transferred by the Centre to the
accounts of poor people. This will affect food security. This may result in a fall in
Minimum Support Price given to farmers. While farmers get less, prices may increase.

This will lead to inflation and may lead our economy to a great fall.

Sir, the hon. Prime Minister has advised every M.P. to adopt compulsorily a
village. But no fund has been allotted for this. Already MPLAD Funds are not enough
to meet the rising expectations of people of the constituency. The Government may
consider allocating fund separately for Village Adoption Programme and "Swachh
Bharat" Programme. In view of this, the MPLAD Fund may be increased to ¥ 25

Crores.

Increasing the share of manufacturing in the economy of our State is accorded
great importance by our revered leader Puratchi Thalavi hon. Amma. The Tamil
Nadu Vision 2023 Document given out by our beloved leader, hon. Amma, aims at
making Tamil Nadu one of the top three investment destinations in Asia. For this,
we need a massive infrastructure development. Madurai-Tuticorin Industrial Corridor

Project with a total outlay of ¥1.83 lakh crores has been launched. (Time-bell rings)
MR. DEPUTY CHAIRMAN: Okay; now please conclude.

SHRI T. RATHINAVEL: For this, a dedicated project development company is
being established. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. Now please conclude. ...(Interruptions)...
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SHRI T. RATHINAVEL: The fund mobilization programme towards investment

planned by the Centre must involve the State Governments also. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; no. It is not going on record. ...(Time-bell
rings)... You have already taken six minutes. ...(Inferruptions)... No; no. It is over.

...(Interruptions)...

SHRI T. RATHINAVEL: Just one more minute, please. ...(Interruptions)... Tamil
Nadu is going to create history soon by way of totally abolishing the manual

scavenging. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Okay; okay. ...(Interruptions)...

SHRI T. RATHINAVEL: It is very important, Sir. ...(Interruptions)... So, naturally
solid waste management becomes a focused area. City-wise and region- wise solid
waste management must be funded. Public Private Partnership Projects are taking

shape now. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; okay. ...(Time-bell rings)... You are just

reading. So, you can write to the Minister. ...(Interruptions)...

SHRI T. RATHINAVEL: I urge upon the Centre to increase the support fund

for solid waste management projects.

MR. DEPUTY CHAIRMAN: You can write to the Minister. ...(Interruptions)...

Mr. Rathinavel, you can write to the Minister. ...(Interruptions)...

SHRI T. RATHINAVEL: I am just concluding, Sir. ...(Interruptions)... This may
be increased to atleast 50 per cent from the present 20 per cent. Government of
India must also focus on arranging substantial funding for underground sewerage

and drainage schemes.
MR. DEPUTY CHAIRMAN: Okay; okay. No more. ...(Interruptions)...

SHRI T. RATHINAVEL: Sir, expecting the Hon'ble Finance Minister to be kind

to Tamil Nadu with a rational tax policy and a sharing mechanism.
MR. DEPUTY CHAIRMAN: Ok Karu.
SHRI T. RATHINAVEL: Okay, Sir, I conclude. Thank you.
MR. DEPUTY CHAIRMAN: You sat down only when I spoke in Tamil.

Now, Dr. K. Keshava Rao, not present. Shri Rama Krishna Kashyap, not

present. ...(Interruptions)...

SOME HON. MEMBERS: He is here, Sir. ...(Interruptions)...
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3l M FAR HTIY (FRIM): AR, I FHAR 6

MR. DEPUTY CHAIRMAN: I am sorry; I am sorry. I would like to inform
the hon. Members when the name of a Member is called and he is absent, his case
would be considered only after exhausting all the names, provided there is time. This
is applicable to those Members also who were absent yesterday. Only after exhausting

all the names, if there is time, their names would be called again.
Now, Shri Ram Krishna Kashyap.
SHRI RAM KUMAR KASHYAP: I am Ram Kumar Kashyap, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes; yes. Ram Kumar Kashyap. I gave you a better

name. 'Krishna' is better than 'Kumar'.

3t I PAR HTU: AR, F9 F UScl H IMYP! 39 F9l H Il B FJART I P
oY g=are <1 g1 IR, M goic H PRER B A 91 Aled "W 9 sisaT”,
"SH-gF oY, s YRd”, USFEIy WY, "SST 918, "9l ugRlt, "iFedrd
IR I ST A1 SR JoEmRl & oy 7ga fear war g1 "adt q4ma,
IS} TR HTIGH B YR A AHH Je= #3) Sft gRT grigd, gRamn & uga
B a1 <1 ga1 21 9 & R § ORI W U8 Ud W ded § e 39
{ R Srgura # gurR S

STl d% R &1 9=y 7, 39 &5 § el 2H Jy 9M @) Se’d § Fife
U & e 9 e &1 fI¥y aee™ BT 1 oS <% & g=di bl [ e T8
<1 ST RE B, Siife AfI-fEar @1 vy 81 WReR) Tpall H Rien @1 wr feT-ufa-fe
fIRAT ST @7 &, 31 39 ol DI aRB AT &I 1 B STHRd 81 AR, AT el
T ST 9gd & HeT 81 W 7, R SR Rren g #37 & forg W9 & g4
P IS BISHAZAT BT AHAT HRAT TS Y&l Bl WX, TR BT goar W Jfqremed g
2, WY U9 @I B ¥ T8 Ul Rem bl & T8 SR Ul Al AfSH il H
TIRTt & oI 20 TG & HR 35 ARG YU b Bl SHIH AN Al & S TR
BT g el < GhdT gl 379 < H AT ARl B 52 IRAC AEET B 39 a9 H
A gga A1 it VA €, Roerat anfde RYf srcda e 81 d o gzl &l Rien
o # erwed g1 3 fad WAl S W AT SRy © 6 g SdRA S &b TR g
& foIU game w2t & 99 9§ goic § TP B B RAMAT B oY, o B 9 9
I YRS @ &I &R WR AN WG BRI S [R1eT Bl Ugls I PR <% b
e # SrgeT IS R b |

A HEIGY, MU ANl &I AEd & U ddel 32068 RIS BT Yr@e™ fHar g,
Siifs 9gd A Bl AT < H Siaed R RMSHA Wb & $H B R H1 &
foq 59 goe § 3o ol 781 fhar TR 81 AT <9 H Slae}i Bl 9gd dHl & O &
SR 7S Bl IR 'y W fafeear glaad T8 A okt €1 39 SR $8 aR




358 The Budget (General) [RAJYA SABHA] 2015-16

[#1 ¥ AR HeIU]

A1 IS B g AT Bl 81 3TTS WIRd H 1700 ANIRDI UR Yo Slaex & Sdf fqea
R WS & ATAR T BOIR ARIRSDI TR U Sidex 81 AT §9 THR 2020
TP 4.5 ARI SlaeH HI 3R SR 8IS H Hol 381 HISHA Blefoiol &, g8 4
180 ARBRI 3R 206 UTgde HfSH Blororel &l 598 8% AT 30,000 Sidex TIR BId
g, ST & PI®I BH &1 I F SIaeR] Bl A I Sd §U AT I & 8P el 3
B F BH U AfSHo Ploel Wio BT HE B3l F IO & ey 401 srfra
IS S &1 g=a) dxar g, e sRamn & aved N § Uh-Ud Jfsdhd Dl
QI B =T BT §1 H ITPHI 39 HIT0N BT WG BRAT § AR bg WRHR F AR
PRAT g b o9 W RN AR B WG G SRAWN § ASHA Biclol dleld B
TR MY, I SMEfreier Wi a7 &1 B Bl

Heled, o fa=1 sRaron sy § gRAT Wie H Fo! B4 75qd B T8, e
SR fPAET DI BB FHRIT BT AHAT BRAT TSI, Jg81 ddb [ feaml dl Al
P HEFH A A H STbR IRAT WIE o< B1 BIH HIAT GST| 37 drel T8/ H gRAT
P! feard 7 81, sAfo § AR F 9 Far g & sRaon & sfgrar frer 34, S
3 dTel A H Al B gRAT Wie Bl HH BT AHEAT T HIAT TS| 39 YT &
T A WE B BHl Al gR BN Bl |y g garsi Bl IoR A el

3 #, H fa #3 St & SR HRAT AR 6 gRAn § pwars fawafderery
Bl by Avafderea &1 <ol ye™ fhar v, 9rfeé SR YRd ¥ I8 favafdeme
Riefr, wel, AWPRT I W B IHS $s g9 Fb AR AT & 9 BT [999-TR W®
TR JER 8 9| Poard fAvafdenad &1 R 11 S9adl, 1956 $ 9Rd & T4
TSl ST, Xoig TS Sit gRT {61 7 o411 ... (A9 Bt €eh)... 3191 I8 faeafaemera
46 a9 # e g @Y e 2

W, § e e iR m Rien 9 oy 4§ 59 wafdemay &1 dkeal WM gl
faeafdemem & Rige iR R-Riee FHaRAl & 999 7 Ued & foav e 145
FRIE BIY F Joic B S 8, IR TS WWHR ATAMT 36 HIIS BV & o
B U 21 R1erpl iR goic & va W Isf ey g e &1 o g9ifd 8 I8
2l 3d: 39 UM @1 S&d gY 39 fAwafdeney & daig fvafdenad &1 o ua
fpar Sgl LL.(Wg F G 39 9N B e} pwad [Jeafderad 9 S1. gaw
PAR Pl JITH & g H (D SRR AFa GAeH e 731 s Sfa e
A FrdR ITH! AU T BT 1 ATYT oI diel BT HibT (ST, 96 7 H 3MIehT
MR T HRAT gl ST AR

MR. DEPUTY CHAIRMAN: Thank you. Now, Dr. Bhalchandra Mungekar.

DR. BHALCHANDRA MUNGEKAR (Nominated): Thank you very much, Sir,
for allowing me to speak on the Budget, 2015-16.
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Before speaking about the details of the Budget, let me take the opportunity
of speaking about the framework of the political economy in terms of which the

Budget is to be analyzed.

This is the first Budget, after 1952, which has been presented in the absence
of the Planning Commission. The setting up of the Planning Commission was a
historical decision, taken by Pt. Jawaharlal Nehru. He struggled for its establishment
from 1936, when the All India Congress Session took place, till 15th March, 1950.
He fought against his Congress colleagues also who were against the establishment of
the Planning Commission. Under these conditions, I think, the Planning Commission
has been abolished under the pretext that the Centrally-planned economy is no more
necessary. It is elementary economics that India never had Soviet-type Centralized
Planned Economy. It was always a mixed economy, committed to a Welfare State.
Planning was always an indicative planning. It was an agency; it was an institution;
it was a form that was basically overriding the caste, language, regional considerations
and monitoring overall economic development of the country. Under these conditions,
I think, it is the greatest disservice that the BJP Government has done by abolishing
the Planning Commission. With all apprehensions, I am open for correction, the
way the ruling party and ruling dispensation is thinking about, a thought is lurking
in my mind that one of the objectives of abolishing the Planning Commission was
to abolish the intellectual legacy of Pt. Jawaharlal Nehru, which I totally protest.
...(Interruptions)... It is absolutely impossible to erase the legacy of Pt. Jawaharlal
Nehru, because he is merged in each and every particle of the soil of this country.
Of all his contemporaries, it is very difficult to say and I do not want to go into
comparison, but if a single person is to be identified as the maker of the Modern
Indian Nation State, it is none other than Pt. Jawaharlal Nehru. Now, what has been
brought in place of the Planning Commission? It is NITI, National Institution for
Transforming India. But it is not NITI AYOG. 1 think the Government has totally
failed as regards the phonetics and meaning of the NITI AYOG. NITI AYOG
means National Institute for Transforming India AYOG. It amounts to saying that i
F\[‘% forg®dx writing # 'ﬁvfﬂl Already, they have got an 'Institution'. Then, you are
having 'AYOG'. You can have NITI, but you can't have both, NITI AYOG. That is
why, immediately, from grammatical point of view, it is necessary to call this only
NITI; you can't say NITI AYOG both together. Sir, the question here is they are
talking of transforming India. Now, the Planning Commission was, basically, for
transforming the Indian economy, and incidentally, transforming the social system.
I do not know whether NITI AYOG or NITI will be transforming India. But some
organizations, definitely, started transforming India through religious bigotry, which is

my main worry, so far as this transformation of India is concerned.
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Sir, Mr. Arun Jaitley, as Finance Minister, is extremely lucky to have the macro
economic fundamentals of the economy properly in shape. The fiscal deficit was
under control; the current account deficit was under control; inflation was under
control and the Government's intervention was not at all there. However, there were
external factors. One would have expected Mr. Jaitley to produce a good Budget,
but, unfortunately, he disappointed many of his friends as well as myself. I have

got tremendous respect for him so far his knowledge of jurisprudence is concerned.

Sir, the Budget is not growth-oriented at all. There is standard Keynesian theory
which says that the aggregate demand which is consisting of the consumption demand
and the investment demand, both of them together, determine the level and volume
of income and employment. If we take into account the 2014-15 and 2015-16, then,
we find that in the Plan Expenditure, earlier, Budgetary provision was five lakh
seventy-five thousand crores of rupees and this time it is four lakh and sixty-five
thousand crores. Even if we take the Revised Budget, it is, absolutely, at the same
level. This means that there is no increase in the Plan Expenditure. =~ Now, it is
stated in the Economic Survey that the private investment must be considered as the
'engine' of economic growth. Now, between 2004-05 and 2011-12, investment was
around average 35 per cent of the Gross Domestic Product. Of this, public sector
was 9 per cent and private sector was 26 per cent. Of this 26 per cent, corporate
investment was only 10 per cent and household investment was 16 per cent. In
order to stimulate the household sector investment, nothing substantial has been done.
Sir, throughout, after 1991, and my Party was also partly responsible, we have
got the thrust on the Foreign Direct Investment. Let me tell the House, and many
Members are aware that whatever Foreign Direct Investment came to China in the
initial years during one month, that much Foreign Direct Investment has not come
during the last 24 years in India. Such a large and big Economy cannot be kept
dependent upon the Foreign Direct Investment. We have to increase the savings
and investment rate to the extent of 35 per cent of the GDP in the medium term

and at least, 40 per cent in the long run.

Sir, the Government has given a new slogan, that is, 'cooperative federalism'.
I am sorry that Jaitley sahib is not here. The Constitutional history of federations
like Switzerland, Canada, Australia, America and India — by the way, the Indian
Constitution does not have the word 'federation' — shows that cooperation is the
basis of federation. It is superfluous to call cooperative federalism. And, if at all,
cooperative federalism is to be understood, then, there was the best period during
Pandit Jawaharlal Nehru. During the 17 year period of his Prime Ministership,
he wrote 500 letters to the Chief Minister. The other day, I was reading that on
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8th April, 1950, Nehru signed an agreement with Liaquat Ali Khan. The same day
evening, at six o'clock, he wrote letters to the Chief Ministers, and, along with that
letter, Pandit Jawaharlal Nehru sent a copy of the Agreement that he reached with
Liaquat Ali Khan. That is called the cooperative federalism. Here, the Planning
Commission was abolished on 15th August. Subsequently, a meeting of the National
Development Council was called. I do not know whether the National Development

Council now exists. Now, cooperative federalism is being talked about.

Many Members spoke about 32 per cent devolution to States by the Thirteenth
Finance Commission and 42 per cent by the Fourteenth Finance Commission. If we
compare Budget to Budget figures, i.e., 2014-15 & 2015-16, then the Government
has actually given I 2,11,000 crores less. But if we compare the Budget Estimates
and the Revised Estimates, then the Government has actually given ¥ 41,000 crores
more. But in return of this, the Government has transferred a number of schemes
to the States and it has not evolved any mechanism. If the State Governments
don’t spend this amount, then what is the Government going to do? There is no
mechanism at all. The Planning Commission had evolved a mechanism. NITI is
just a club of four-five persons, devoid of any political or economic power as far
as the decision-making is concerned. That is why, Mr. Abhijit Sen, my colleague
in the Planning Commission, has suggested that ‘initially, rather than giving 42 per
cent, make it 38 per cent; you keep four per cent separate. Let us see how is it

functioning and then you go for that.’

Sir, we have been talking about agriculture, and agriculture is the backbone. But
nothing has been done in agriculture and, routinely, credit has been increased from
% 7.75 lakh crore to ¥ 8.50 lakh crore. Only 5,300 crores of rupees have been given
for the micro irrigation. Now, agriculture is basically in a crisis in the country.
Dr. Lohia always used to say that ‘India is the number one country in the world
which is having maximum difference between ukti and kruti, the preaching and the
actual actions.’ a;ﬁq % 9N H R BT 8 We say that “ST] wa—uﬁ?—mq ety
TRIIRAT” But what is happening? Forget about the rapes, etc. In every family in this

country, including the middle class families, including intellectual families, woman is
the major centre of the domestic violence in the country. It is shameful. The rape

itself is a far bigger crime.

Now, the point is, the Budget is not growth-oriented. The Finance Minister has
made facilitating atmosphere for inducing growth, but there is no actual action plan.

Facilitating growth and taking actual concrete steps for growth are two different things.

The Budget is not at all inclusive. My colleague was just now talking about

‘inclusive growth’. I have got ten major sectors — Women welfare, Health and Family,
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AIDS, Urban Housing and Poverty Alleviation, School Education, Literacy, Drinking
Water, Water Resources, Gange Namami — Gange Namami has separate connotation
— Rural Development, Panchayati Raj Institutions and Welfare of Children. These
ten schemes taken together are the symptoms of the Welfare State. But the total
resources for them — from Budget 2014-15 to Budget 2015-16 — have been reduced
from ¥ 3,90,635 crores to I 2,90,853 crores.

Sir, I never had the privilege of working on the Standing Committee on Finance.
But my humble submission to the Finance Minister is, methodically, let us try to
understand whether we shall have inter-year comparison, year—to-year comparison,
on the basis of the earlier year’s Budget Estimates and this year’s Budget Estimates
or earlier year’s Revised Budgets and this year’s Budget Estimates, because earlier
year’s Revised Estimates are deceptive. There is always under performance. Sir, one
of my friends got 42 per cent marks in SSC, 42 per cent for B.A and 42 per cent
for M.A. 1 said, ‘how do you manage this?’ He said, I want to become consistent. I
asked him, ‘Were you born in 1942?” He said, his father joined the 1942 Movement.
Dr. Ambedkar said that Consistency is the virtue of an ass and it is from that
point of view that I humbly submit that if these things continue, and if we don’t
revise these estimates in the Supplementary Grants, then basically it would amount
to dismantling the Welfare State.

Sir, the expenditure on health and education, in 2012, during our regime also,
was 7.4 per cent. Nepal spends 10.2 per cent. Afghanistan has one-fifth of India's
per capita income, but they spend 8 per cent on health alone as compared to India

which spends only 4 per cent of the GDP.

Sir, the next point is about social justice and empowerment, tribal affairs and
minorities. The Budget of these three Ministries has been kept constant. I may
submit to the House. Whose development is it? These three sections — i.e. the
Scheduled Castes, the Scheduled Tribes and Minorities—constitute 50 per cent of the
total population of the country. And what is the total Plan allocation for them? It
is just 0.01 per cent. I have calculated the figures with respect to this. Then, even
for labour and employment, the allocation has been reduced.

Sir, let me now talk about the micro, small and medium enterprises. I must
submit that nobody is against the corporate sector. Let us not divide the country
into pro-corporate and anti-corporate ...(Time-bell rings)... Sir, I am making a point.

MR. DEPUTY CHAIRMAN: You have two more minutes.

DR. BHALCHANDRA MUNGEKAR: Sir, give me just two-three minutes more.
Let me complete.
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Sir, I now come to the Special Component Plan and the Tribal Sub-Plan. Twenty-
two per cent of the total population of our country consists of Scheduled Castes
and Scheduled Tribes. These two schemes were meant for them, but the resources
were significantly reduced from one Budget to the next. If we take into account
the allocation for the Special Component Plan, it was reduced by ¥19,598 crores
and for the Tribal Sub-Plan, by ¥12,407 crores. If we consider that as a proportion
to the population, then the reduction is actually substantial higher. 1 do not wish

to go into those figures.
Sir, give me just two-minutes more, please. You may not give me five minutes.
MR. DEPUTY CHAIRMAN: You may take two more minutes.
DR. BHALCHANDRA MUNGEKAR: Thank you, Sir.

Sir, I now come to the plan for Central Assistance to the States Plans, the
Rashtriya Krishi Vikas Yojana and the Backward Regions Grand Fund. All three of
these schemes have been either pruned or abolished. That is the greatest tragedy.
Thirty per cent of the BRGF scheme was going to Bihar alone under the Bihar
State Reorganization Act, 1970. Same is the fate of Rashtriva Krishi Vikas Yojana,

which was instrumental in accelerating agricultural growth.

Sir, I now come to the micro, small and medium enterprises. I was talking
about the corporate sector. Hon. Finance Minister — I am making a serious and
responsible statement here — let us not chase the corporate sector. Nobody is against
the corporate sector. Everybody accepts this. These are not the days of command
economy. But compared to the corporate sector, if any other sector in the economy,
along with agriculture, is going to become the engine of economic growth, it is the
Micro, Small and Medium Enterprises. That is why I would request you to prepare a
separate plan, call a separate meeting of the National Development Council, to deal
just with this sector. Ninety-two per cent of the total manufacturing employment in

the unorganized sector comes from this sector alone.

Now, Sir, exemptions have been given. Exemptions worth ¥75,000 crores have
been given to the diamond and jewellery sector, which employs about 30 lakh people.
But exemption of only ¥16,000 crores has been given to the textile sector, which

employs 45 million to sixty million people.

Sir, I now come to my last two points. The Mahatma Gandhi National Employment
Guarantee Scheme was a historic scheme, which is found nowhere in the world.
In this context, I wish to submit, with due regard to the hon. Prime Minister, that

the Prime Minister’s statement that the "Mahatma Gandhi National Employment
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Guarantee Scheme is the edifice of the Congress regime" was not in good taste. I
submit to the House that from 2009-10 to 2013-14, the total employment under the
Mahatma Gandhi National Employment Guarantee Scheme was 1,208 crore person
years. We know that the proportion of employment as against growth is continuously
declining. We are talking of the demographic dividend. It is going to become a
‘demographic disaster’. We are not doing anything from that point of view. In the
MGNREG Scheme, 50 per cent households had Scheduled Castes and Scheduled
Tribes, and one-third of the workers were women. They should not be adversely
affected ...(Time-bell rings)... Sir, I now come to the National Food Security Scheme.

The Report of Shantakumar’s Committee would be coming here.
MR. DEPUTY CHAIRMAN: Please conclude.

DR. BHALCHANDRA MUNGEKAR: Sir, I would like to suggest and warn that

under no conditions should the National Food Security Scheme be diluted.
MR. DEPUTY CHAIRMAN: All right.

DR. BHALCHANDRA MUNGEKAR: Sir, let me make one last point. I would

take just one minute.

Sir, I must now say some good things about the Budget. Those good things
are four crore houses in the rural areas and two crore houses in the urban areas
would be built. I congratulate the Minister. One suggestion--make these houses in
the names of women in the country. Not a single house should be in the name of

the men. ....(Interruptions)... We have been having male domination.
Sir, I would take half-a-minute more.
MR. DEPUTY CHAIRMAN: No, no.

DR. BHALCHANDRA MUNGEKAR: Sir, I have reduced my time. I would

complete it soon.

Sir, talking about the MUDRA Bank, I appreciate that 62 per cent of these MSM
enterprises belong to Scheduled Castes and Scheduled Tribes. But then, when I was
a Member in the Planning Commission, I had suggested establishment of a separate
National Bank for the Scheduled Castes and Scheduled Tribes. For that, scrap all
national Finance Development Corporations for Scheduled Castes, Scheduled Tribes and

Safai Karamcharis. Just as you have mahila bank, this bank can take care of that.

MR. DEPUTY CHAIRMAN: Okay; that is all.
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DR. BHALCHANDRA MUNGEKAR: Sir, half a minute more. ...(Interruptions)...
I am talking good things about them. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No. That is okay. ...(Interruptions)...

DR. BHALCHANDRA MUNGEKAR: Sir, as a correction of Public Distribution
System, I suggest to the hon. Finance Minister to scrap the licences of fair price
shops given to the private dealers and give those licences to women/Self-Help Groups

because they can run the system better.
Sir, thank you very much.

SHRI DILIPBHAI PANDYA (Gujarat):* Hon’ble Deputy Chairman Sir, I thank
you for giving me an opportunity to speak. Considering the number of Members, I
thought that I would not get a chance to speak. I would like to thank the Hon’ble
Finance Minister Shri Arun Jaitley for presenting a full-fledged budget of this majority
Government. Everyone has apprecitated the intelligence of the Hon’ble Finance
Minister Shri Arun Jaitley. But, here I would like to draw your attention towards a
different perspective. For years together, Shri Arjun Jaitley has been the Leader of
Opposition in Rajya Sabha. During his tenure as the Leader of Opposition, he has
heard many budget speeches, has commented on a number of budgets and also has
given his valuable suggestions on those. Today he is present in the House as the
Leader of the House, representing the Government. He has presented this budget as
the Finance Minister of India. And I feel that it is for the first time that the same
man, who had been the Leader of Opposition and the Leader of the House, has

presented this budget.

Hon’ble Sir, it is noteworthy that this budget has been presented under the guidance
of Hon’ble Prime Minister Shri Narendrabhai Modi. During his tenure as the Chief
Minister of Gujarat, just one Finance Minister had presented Budget for eighteen
times. This is a world record. And it represents the vision of Shri Narendrabhai.
And 1 hope that Shri Arunbhai too will present his budget for a period of 15 years.
This would position India as Vishwa Guru-Teacher of the World.

Friends, I would like to share something with you. Many speakers have presented
their views on the Union Budget. Some of them are eminent scholars and are regarded
as outstanding economists of the World. But everyone has forgotten to mention the
aspect of Yoga. Nobody has spoken over that issue. I would like to throw some
light on it. Paragraph 128 of the budget speech of the Hon’ble Finance Minister, lays
emphasis on Yoga. Hon’ble Prime Minister of India delivered a speech, at the United

Nations Organization. In his speech he stressed upon Indian Culture and Yoga — The

*English translation of the original speech delivered in Gujarati.
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pride of India. He regarded Yoga as a great contribution of India to the World. Not
less than 129 countries accepted the view point of Shri Narendrabhai Modi. Not only
this, the UNO has now decided to celebrate sixth of June as World Yoga Day. I
believe, if all the people start practicing Yoga there would be no requirement for

delivering lectures. Everybody must learn Yoga.

Sir, the month Chaitra would usher in day after tomorrow. With this begins
the festival of Navratra. Our Hon’ble Prime-Minister would observe fast for nine
consecutive days. He would just take water and still administer all his works.
This is the result of Yoga. Since many years he observes fasts during Chaitra and
Ashwin Navratras. He just takes warm water during these days but still performs all
the regular tasks. He completes all his tasks, like paying visit to foreign countries,
visiting various places in India or delivering speeches etc. without getting exhausted.
The secret behind this is Yoga. During his tenure as the Chief Minister of Gujarat,
he had established a Yoga University and had started many new courses on Yoga.

Sir, I would like to draw your attention towards two issues. Yesterday Hon’ble
Shri Praful Patel raised a point. He left his point incomplete. He said that nobody
has any concern towards the middle class who suffer the most due to the burden
of Income Tax. Out of the total population of 125 crores in India, only three crore
people pay Income Tax. I was a student of Law at the Government Law College,
Mumbai in 1965. Just after the presentation of the Union budget, Shri Nani Palkhiwala,
the most famous economist of those days, used to come and deliver a lecture on
the Budget. Once in his speech he made an important point. Since he has passed
away, I won’t be able to exactly quote his speech but would like to present the crux
of his speech. He said that Income Tax should be done away with in our country.
All the offices pertaining to Income Tax must be vacated and all the employees of
the Income Tax department, right from peons to the Commissioner, must be given
the charge of developing the Nation. If this happens then there would be a hike in
the collection of Income Tax by 2 per cent. In addition to this all the malpractices
in the IT Department would be eliminated. Also we could identify the loopholes
existing in the system.

A programme named ‘Aap Ki Adalat’ is telecast on India TV. Shri Rajat Sharma
presents the show. I have been regularly watching this programme for the past 20
years. Some of the guests invited in the program have become Ministers, some
Chief-Ministers while one has become the Prime-Minister. The show is a great
contribution of Shri Rajat Sharma.

I would like to talk about the Chief Minister of Delhi who has recently returned
to Delhi after undergoing Yoga treatment. The Hon’ble Chief Minister of Delhi was
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invited as a guest in that programme. He was an Income Tax Commissioner. His
wife too works with the Income Tax department. He made an important remark. He
made his point on the basis of his personal experience. He said that the inspectors
of the Income tax department earn ¥ 1 crore every year. I would like to draw the
attention of the Parliament towards it. Nobody dared to say that many people are
exploited by the Income Tax Department. The exploitation amounts to ten times
the total income of the Income Tax Department. And hence, I suggest that income
tax must be made voluntary. Whosoever wishes to give whatsoever amount may do
so by filing his return and depositing the money for the same. If this happens our
country would be benefitted.

There is no mechanism to investigate the income of IPS, IRS, IFS officers. Their
income at the time of their entry to one of these services and their current income
have a vast difference. This must be investigated. People talk about black money.
This black money does not refer only to the money which comes from foreign
countries. In fact, black money is also generated in our country. The burecaucrats
have accumulated black money. This matter must be investigated. If any law to curb
money laundering is framed, a law checking the growth of black money amongst the
IAS, TIPS, IRS etc. officers should also be framed. The income of these officers at
that time of entering the service must be noted and their income at an interval of
five years their incomes must be verified. I request the Hon’ble Finance Minister to
take steps in this regard. If this is done, we will be able to tackle the menace of

black money. I thank you for giving me the time for presenting my views.

31T Je1 Y YT e I15Yl B Al HHI-HH dleid 8, S IR-IR dleid §, ITD!
TR IS 81 gAY § MYST g=IaE B gY ST a1 FHIG HRCT g

SHRI ANIL DESAI (Maharashtra): Mr. Deputy Chairman, Sir, I rise to support
the General Budget, 2015-16, as it is pragmatic, progressive and pro-poor. The
hon. Finance Minister, while presenting the Budget, has fairly estimated the major
challenges ahead of the Indian economy like falling agricultural income, decline in
manufacturing sector, creation of more jobs, insufficient infrastructure, control of

fiscal deficit, measures to curb imports and steps to boost exports.

Sir, to meet these challenges, the hon. Finance Minister has given top priorities
to agricultural sector and thus Pradhan Mantri Gram Sinchai Yojana is aimed at
irrigating the field of every farmer and improving the using water efficiency. To
support the agro sector further with a special focus on small and marginal farmers,
the Rural Infrastructure Development Fund has been set up in NABARD. In all, a
target of ¥ 8.5 lakh crores of rural credit, during the year 2015-16, has been set
aside to support the farmer community through banking sector. While welcoming the
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above measures, I would suggest that agricultural practices adopted in a country like

Israel be followed in our country to maximise agricultural and horticulture production.

Sir, the increasing number of suicides by farmers in Maharashtra is a matter
of grave concern. Unseasonal rains in the last couple of years have damaged ready
to harvest crops. The root cause of this devastation is drastic climate change and
global warming. This has caused a series of severe droughts on the one hand and
unseasonal rains and hailstorms on the other. Unless a thorough scientific study
is done to check the vagaries of nature and long lasting remedial measures are
undertaken, rural economy in general, and, the agricultural sector, in particular, will
keep deteriorating at a faster pace. In the meantime, a substantial financial package
should be given to all the States affected by unseasonal rains to help the farming

community, who have lost their crops in the rabi season.

Sir, so far as the manufacturing sector is concerned, it is a matter of concern
that it is declining. The exports have also remained stagnant. It will certainly have
a cascading effect on the health of the economy and it will result in decline in the
employment opportunities. In this Budget, the hon. Finance Minister has given a thrust
on 'Make-in-India' concept to boost the manufacturing sector and create jobs. India
is one of the youngest countries in the world with more than 54 per cent of the
total population below the age of 25. Hon. Prime Minister has explained how 'Skill
India' programme needs to be closely coordinated with 'Make-in-India'. I welcome
the proposal to set up National Skill Development Mission through the Ministry of
Skill Development and Entrepreneurship. The State of Maharashtra has a sizeable
youth population that needs skill development programmes at District and taluka
levels, and, especially, thrust should be laid on tribal areas of north Maharashtra

and Districts like Gadchiroli of Vidharbha region, which is an under-developed area.

Small-time manufacturers, hard-working entrepreneurs, who have difficulties to
access formal systems of credit, have been greatly supported with the creation of
Micro Units Development Refinance Agency (MUDRA) Bank. These measures will
greatly increase the confidence of young educated or skilled workers, mainly belonging
to SC/ST/OBC categories, to a great extent. Similarly, for MSME sector, measures
like establishing an electronic Trade Receivables Discounting System (TReDS) for

financing trade receivables of MSME to improve liquidity in the sector is a good step.

Sir, presently, our infrastructure does not match our growth ambitions as there
has been no significant progress on the infrastructure front in the last decade. Hon.
Finance Minister has increased outlays on both roads and gross budgetary support
to the Railways by ¥ 14,031 crore and ¥ 10,050 crore, respectively. Creating a
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National Investment and Infrastructure Fund, a model trust, to raise the debt, and,
in turn, invest as equity in infrastructure finance companies such as IRFC and NHB,

is a welcome step.

Sir, controlling fiscal deficit has become a challenging job for the Government.
Nevertheless, the hon. Finance Minister is firm on achieving the medium target of
three per cent of the GDP in the next three years anticipating increase in the public

investment.

With the economy improving, the pressure for the accelerated fiscal consolidation
has decreased. Coupled with this, drastically reduced fiscal space, uncertainties that
implementation of the GST will create, likely burden from the Report of the Seventh
Pay Commission, these factors have compelled the Government to keep the fiscal
deficit at 3.9 per cent for the year 2015-16. Nevertheless, to keep up with spirit
of cooperative federalism, the hon. Finance Minister has devolved a 42 per cent
share of the divisible pool of taxes to States as recommended by the 14th Finance
Commission. A whopping increase from 32 per cent to 42 per cent this year in the
share of the States is commendable, and, therefore, this bonanza has been acclaimed
by all the States. ...(Time-bell rings)...

Internationally falling crude price and decline in gold imports and other measures
have resulted in keeping the Current Account Deficit well under control. But stagnancy
or decline in the exports is a cause of worry. Several measures have been taken in
this Budget that would boost exports and thus help in further bringing down the
Current Account Deficit to 1.00 per cent, or, 1.00 to 1.5 per cent.

MR. DEPUTY CHAIRMAN: Please conclude. ...(Interruptions)...

SHRI ANIL DESALI: Sir, Gold Monetization Scheme is another welcome step.
(Time-bell rings) Sir, as announced in the Budget, Government is legislating a law
to unearth the black money and hidden assets in and outside India. It is a welcome
step but the Government will have to ensure that this law does not become a tool
at the hands of the few officers who would harass the honest tax payers instead of

going after the tax evaders or dishonest people.
MR. DEPUTY CHAIRMAN: Please conclude. ...(Interruptions)...

SHRI ANIL DESAI: Sir, hon. Finance Minister has not proposed any changes
in the rates of personal income tax. The middle-class taxpayers have been granted
an increase in the limit of deduction in respect of health insurance premium.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Desai, the time is over.
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SHRI ANIL DESAI: The limit on deduction on account of contribution to
the Pension Fund and the New Pension Scheme is proposed to be increased.
...(Interruptions)... These are the good measures. In a nutshell, a middle-class person
earning income of ¥ 4,44,200 will have no tax liability. And it is welcomed by all.
However, the increase of 2 per cent in the service tax, which comes to 14 per cent,

has created ripples of unhappiness among the middle class.
MR. DEPUTY CHAIRMAN: Yes, please.
SHRI ANIL DESAI: Only two points I am making about my State, Sir.

Hon. Finance Minister was kind enough to provide for the development of the
heritage sites and monuments to make them more tourist-friendly. Elephanta Caves in
Mumbai, Maharashtra, have been selected under the scheme. While welcoming this
proposal, I would bring it to the notice of the hon. Finance Minister that ancient
majestic forts built by Chhatrapati Shivaji Maharaj are in a dilapidated condition
which need immediate attention ...(7ime-bell rings)... and, therefore, special allocation

of funds be made for carrying out repairs to restore them to their glory.

MR. DEPUTY CHAIRMAN: Okay, please. That’s all. Now, Shri Bhattacharya.
...(Interruptions)... Now, Shri Bhattacharya. ...(Interruptions)...

SHRI ANIL DESALI: I would urge upon the Finance Minister to address a serious
issue of Mumbai Municipal Corporation's revenue ...(Interruptions)... that is likely to
be affected with the introduction of the GST. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That's all. ...(Interruptions)... Now, Shri Bhattacharya.

...(Interruptions)... It is not going on record. ...(Interruptions)..
SHRI ANIL DESAI: *

MR. DEPUTY CHAIRMAN: Now, Shri Bhattacharya is having the floor.
...(Interruptions)...

SHRI ANIL DESAI: *

MR. DEPUTY CHAIRMAN: Mr. Anil Desai, sit down. ...(Interruptions)...
Mr. Anil Desai's is not going on record. ...(Interruptions)... 1 have already called

Mr. Bhattacharya. ...(Interruptions)...
SHRI ANIL DESAI: *

MR. DEPUTY CHAIRMAN: Now, you can write. ...(Interruptions)...

*Not recorded.
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SHRI P. BHATTACHARYA (West Bengal): Sir, two persons are speaking

simultaneously.
SHRI ANIL DESAI:*

MR. DEPUTY CHAIRMAN: No, no; it is not going on record. ...(Interruptions)...
No, please; it is not going on record. This is not good. You simply prepare the
speech and read it and take more time. ...(Interruptions)... Mr. Bhattacharya, you

please start your speech.

SHRI P. BHATTACHARYA: Sir, what can I do? He is going on. WX, T
TP e Fell A1l L (aHT).

MR. DEPUTY CHAIRMAN: You speak. It is not going on record, I told you.
...(Interruptions)...

[THE VICE-CHAIRMAN, (DR. SATYANARAYAN JATIYA), in the Chair.]

SHRI P. BHATTACHARYA: Sir, first of all, I would like to congratulate
Mr. Mungekar, the way he has started his speech by saying that this Budget is trying
to abolish, discard the Nehruvian economic policy. It is true, Mr. Jaitley — personally,
I have a respect for him — when I was told that the Budget would be placed on
such and such date, though I am not a Member of the other House, I had been on
the gallery, just to listen to what he was saying. After hearing the entire Budget
speech, when I came down, it was my impression that the hon. Finance Minister
neither placed a bird, nor an animal; it is something else. He wanted to shift from
the Nehruvian economic policy, but he could not place any new idea, he could not
teach any new thought in our country. Only in some places, he has allotted some
amount of money and wanted to say that this is a Budget for the common people.
But practically, this Budget is neither for the common people, nor for the corporate
sector. This is a mid-term arrangement, and 1 am sure, with this type of Budget,
Indian economic policy cannot grow up, and it will not be possible to develop the
economic condition of our country. People felt adding insult to injury. When the
Finance Minister and the Prime Minister said that the Budget is for common people,
I wonder and I take pity on their being in their own paradise. If I am wrong that
people at large are not cursing themselves for electing deceptive people, whom
they voted to power, then the whole Cabinet can very well go through the full-day
telecast of all news channels where ordinary people were being interviewed for
commenting on the Budget. This could be an eye-opener for the Government if it is
not intoxicated with the influence of power, against which the hon. Prime Minister

prayed during reply to the Motion of Thanks on President’s Address. This Budget is

*Not recorded.
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not at all for common people but for none other than corporates. The Government
did not stop here in hurting the peoples’ hopes just with Budget proposals. The
same day, it increased the prices of petrol and diesel by about three rupees rather
than adjusting the excise duty, which had been increased deliberately several times
during falling crude prices. It is true that no Government has the magic wand to
resolve the problems. But no Government has right to dilute the welfare schemes
of previous Government. For the middle class, income tax exemption limit has not
been increased. And the Finance Minister in his own style asks them to fend for
themselves by making savings! But the moot question remains the same as to where
are the savings and how an ordinary man will make savings when service tax has
been increased and a sword of two per cent cess for clean India still hangs on their
heads? Sir, it is really surprising that the Government has said the service tax has
been increased. The middle class people, who are going to the restaurants, what is
wrong for them to go there with a family member? When they will go there, they
have to pay more charges. What for? Why the Government has done this thing, I

do not understand.

Then, I come to unjustified increase in service charges. Do only the rich people
use petrol and go to restaurants? Do the people of lower middle class not use two-
wheelers for going to jobs and whether they cannot afford to go to some low costing
restaurant for celebrating their family functions? Sir, in this Budget, corporate tax is
proposed to be reduced by five per cent during the next four years. This is a very
meaningful thing. It is estimated that about ¥ 20,000 crore every year will have to
be forgotten for this purpose. I think, ordinary people have not been so lucky in
getting this much relief by the Government, who were promised — as you are saying,
the Government is saying — acche din. Where the acche din are coming? You have

no control on banks in the guise of commercial autonomy.

Sir, in regard to the banks, I would like to request one thing to you. The
banking system in our country should be changed. There are so many industries
who took the money, financial assistance, from the banks. But the system is such
that they are not disbursing the total amount at one time; they are disbursing the
amount in different phases. Some banks already sanctioned some amount of money.
But, unfortunately, after that, they could not disburse the money to the industry.

Now it will be very difficult for them to run their own industry.

Sir, is the Government aware of this bitter truth? As far as Jan Dhan Yojana is
concerned, some accounts have I 500 whereas some accounts have I 1,000. These
are the facts based on my personal interaction. If we take ¥ 5,000 per account on

an average, the money at the disposal of banks comes to 12.5 crore multiplied by
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5,000 which is equal to ¥ 62,000 crore approximately. It is the cost of bullet
train project in Gujarat. Take the case of your so-called feather in the cap—Jan Dhan
Yojana. Under it, 12.5 crore accounts are reported to be opened. Is it not true?
He has told it very clearly that 12.5 crore accounts are reported to be opened. It
is said that such accounts can be opened with zero balance. But nowhere had it
happened. In reality, banks insisted on depositing at least a few hundred rupees.
Is the Government aware of this bitter truth? Some accounts have ¥ 500 whereas
some accounts have I 1,000. These are the facts based on my personal interaction.
If we take ¥ 5,000 per account on an average, the money at the disposal of banks
comes to 12.5 crore multiplied by ¥ 5,000 and the entire amount, I am sure, this

Government is thinking to spend on a project in Gujarat.
THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA): Please conclude.

SHRI P. BHATTACHARYA: Sir, just one minute. The hon. Finance Minister has
said that there is a hike of ¥ 5,000 crore in the allocation for 100 days employment
guarantee scheme which is known as MGNREGA. When this project was started, the
minimum wage in every State was less. But now the minimum wage is higher. So,
the hike of ¥ 5,000 crore, as the Finance Minister is claiming, is notional. There
is no use of saying that because in every State the minimum wage has already been

increased. Practically nothing has yet been increased. Thank you, Sir.

3t YHIUE TH. TS (ORI): STFHIIE Sil, AT & g A5 ARl St &
g dTell WRBR H I8 goie, Sl A J3A1 o1 3007 Sicel! Sit & PR HHAl §IRT
HeT & god R UL a1 AT 7, I8 doic WPHR & A Al A8 Bl IqARAT di
9 & R § 9T Gol 3R defed 9 W &R gl

IT[UTEE Sfl, 9 S © b fUod &8 2@l 9 I § gAY TSR a1 H o
TAT 9d TRBR GRT AT I Sl goie U fmar S &1, 98 dic 96 U) SmeTRd gam
HRAT AT Jd WRBR P Alb-gHTae golc &b HRU <2 Bl gUld ggl F8IG, ITd]
Tad ARl v PRl & SR Q9 A e FaRe &1 e e, o a9
H RIS 3R IRISHIRT G¢1, Sl 99 & (I H a1 G911 60 AT qb IRl B,
TR gerll, TR g8l ART Tl dlfhe FT gaN? IRIEl gl 81, IRId e Il
SUFHIIE Sff, g9 H oM ARBR & gRT BH 4 H¥ G9EHl I ARy w9
A SUINT BRI Y 3Ah A 3P FARITS B FHET B BT I (a1 T 2
qeiey, e & &5 H AN & ot WReR 7 BragRi WAl 4 IR AN a7 A&l
d SIE] ged 39 W b AW B T, 30 oY goie gd IRl #1 HiS[El
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DB BT VAU fhar g1 78Iy, $9 WRGR 1 pd sfear & forw 70 wfererd iy
PI IMMETET Bl I Y AR A Jarsii HI hes M & o SFeara Iurer
BIPS ATSHT Y DI 2l §9 ASHT & AT 1500 BRI$ BUY $I R Ffegd a1 78
Bl WOR ¥ IE goic TRE] Bl SGHY §R-T Bl 9¥ 2022 dd B TR d9b & Al
F oIy BR @1 el o Al ARER T &F H Q1 R 8- UG AHIT et H
4 RIS BR BT AT S| 50 A1 B 24 €S [T, U gd ATy Bl gae
P fiel, 39 goic # S9G1 fRI &9 # @1 a7 Bl 89 dd 50 g Wity 99
T B, 6 BRIS AT g9 BT i I@T B

Heled, 39 aoic d Ush 3R wecaqul vl WNg SiHar & oy fear mar 21 s@
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31 S arel f5 g9 R SIRT 9ol @1 yaree "ied # {6l &1 va 31 341 usT 2@
TET A St B ISR BT RS 21 31T I 3MId .G.U. & uigH Fifey 1o
et S dlefd ¥ f6 § A1 g8l 4 Wg P U g vuA 9o g cifed TRIT $ 9
UEAd-UgAd, D! AT H Ugdd-ugad b 15 T4 7§ S 2
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F IS G gAd § RGN @ Sl B ATgd 81 a1, S99 39 g @l 8 B
Al ...(@aH)... 579 g1 § 85 U1 fordm SIelm o1 S B BT 39 IR S
®I A B AT 3R AlD FHT SoldRIF H I9 81 Bl & HIc STl Jg! I Ao 2l
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S 3R gATST BRI Ahdl & HEIGY, 3 b auf | R A1 A 39 IR 9fH R
T qU1 | B¥el SN B 8, R 59 9 B fhwl 7 o dd g &1 8] Brari
9 ST ¥ HE D) §H 37T ST BT JoTRT B MY, oAb 3AF 5 ST H a1
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f B o1 AETIAT H TGS DI 25000 BRI YTHIUT FERREAT fIHTH I T 15000
PNIS SIS THEI R0 BT AR 45000 RIS 3TUdfSd ASHRT ATHIO K0T 3R
15000 RIS AeATafRD RIARE gAfGT [ & forg sRanfad fy 1Y &1 59 @RE Fol
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g fod #3 St &1 AR HeH Bl
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gl fra 9 we o I8 21 A St 9 g8t WY wEr of 3iR eme Wt J'f dEd §
o amel, 3T ¢, "AadT AU, FIH [AH" Bl 399 BIs &l -al, bls =l Tl
PIs YT il "AgdT A1, AIdhT f[AHRT" Ut 91 B 3BT 3S1 dd fhas T
q1? I THST NI & SH & HUW B &I RN $IF 98] < &l A1?

AR Wl § dET T E 6 T S § I e ¥ BRI gerd €, g9 ufas
T4 €, BART IR UfIF 81 ST 21 I91 SNt 9 89 9fad 8l © SR R ar #1
P A B W, A A 'W ufdm 81 &1 F9al Ha1 @l fha it a1 R el
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BT guf FA arelt 2

3fd #, SuwTfar Sff, § 9 g9ic &1 wHT HR §Y IE Hel Aredl g 6 g
goic Usp WAfRid gd f[qaraelie aoic 21 I8 WRSR B Gell A1hd b1 URad <l 2
39 golc § YR &I Fanior ferd 8 rd "aadT a1, JadT f[qar”, "Ud WRd,
G IRA", " WK, T RA" BRI Teodl § 9 &1 919 8ial 2, g e Sit
T PEl A7 AR THR I A A o g1 s 9 U8 U YRd, W 9Ra” o gl
safe, IyFHTaf ST, § §9 9oic @1 defed 9 WWH Rl gl g=die|

SHRI D. RAJA (Tamil Nadu): Mr. Vice-Chairman, Sir, I rise to oppose the
Budget. Our Finance Minister, Shri Arun Jaitley, otherwise a very liberal and forward
looking man, had to go to Upanishads to draw inspiration. In fact, the Finance
Minister should have consulted the Constitution of India on which he took oath as
Finance Minister. Article 39 — Directive Principles of State Policy, Constitution
of India, is very clear. Article 39 says, “The State shall, in particular, direct its
policy towards securing that the citizens, men and women equally, have the right
to an adequate means to livelihood; and that the operation of the economic system
does not result in the concentration of wealth and means of production to the
common detriment.” Sir, this Budget presented by the BJP-led NDA Government is
a Budget for the corporates and of the corporates. No demagogy can deceive this
fact. Even the Finance Minister, Shri Arun Jaitley, must be honest enough to admit
this. This Budget is not to create wealth; this Budget is to cut down the expenditure
on services to the common people. There is a huge cut in the Panchayat Raj by
%95 crores. There is a cut in the allocation for agriculture by ¥17,000-plus crores.
There is a cut in the allocation for women and child development by 10,000
crores. There is a cut in drinking water and sanitation by ¥6,000-plus crores. There
is a cut for Water Resources by %1,000-plus crores. There is a huge cut in the
Scheduled Caste Sub Plan by 30,000 crores. There is a huge cut in the Tribal
Sub Plan by 19,000 crores. There is a cut even in the P.M.’s Swachh Bharat
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Abhiyan by 6,000-plus crores. There is a cut in the Mid Day Meals Scheme by
%9,000-plus crores. It is a cut Budget. That is why I call it as a ‘cut Budget’. It
is cut everywhere. But as far as corporates are concerned, the Budget is very clear.
It has cut down the corporate tax by five per cent, that is, from 30 per cent to
25 per cent. It is lower than the prevailing taxes in European countries and Latin
American countries. It is even lower than in several East Asian countries. There
is a trend in all these countries introducing Wealth and Inheritance Taxes. But,
Mr. Minister, your Budget removes Wealth Tax. That is where I call this Budget
as the Budget for the corporates and of the corporates. And you talk about fiscal
deficit. But who is paying for the fiscal deficit? It is not the corporate houses, but
it is the poor, who are burdened to pay for fiscal deficit, to sustain your economy.
Since 1990 onwards, the trajectory is like that. India, which started its economic
trajectory as a welfare State, has been transforming into a Neo-liberal State, a market-
oriented State. That is where you commit mistakes, and your Government, even
though pretends to be pro-poor, is, actually, is pro-corporates, and all your policies
are not in the interests of working people, farmers, agricultural workers, Scheduled
Castes, Scheduled Tribes, women or minorities. I can go on reeling out all figures
which you have given. These are not my figures, but these are your figures found
in your Economic Survey and your Budget. The primary task of the Government
is to generate revenue, to mobilize revenue. But you have miserably failed in that.
And there is no roadmap for generating revenue. For instance, take your Revenue
Foregone. Mr. Arun Jaitley can say a different definition because he says, “Backward
regions are to be developed. So, corporate houses are given subsidies.” But I am
telling you, you have wound up the Backward Regions Grant Fund. Why did you do
that? In the name of co-operative federalism, on the basis of the recommendation
given by the Fourteenth Finance Commission, you are giving 42 per cent share to
the States. But you are winding up all the Central Schemes. You are asking the State
Governments to take charge of those Central Schemes. And the best performing or
the good performing States, like Tamil Nadu and Kerala, are being deprived of their
benefits. At the same time, poor States are being deprived of help from the Central
Government. What is your policy? That is what I am asking. And, for generation

of funds, you are not talking about Non-performing Assets in banks...
THE VICE-CHAIRMAN (DR. SATYANARAYAN JAITYA): Please conclude.

SHRI D. RAJA: T am concluding, Sir. You know what the amount is. As
Finance Minister, you know that the Government has admitted, in this very august
House, that ¥ 2,60,000 crores remain as Non-Performing Assets. I am not talking
about black money, black money stashed abroad or those within the country and

what your Government, your Cabinet is going to do. Let us wait and see. But I am
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asking about these Non-Performing Assets. Who are the defaulters, willful defaulters?
They are not innocent defaulters. They are all wilful defaulters. You know the list.
When All India Bank Employees’ Association can release the names, then, why can’t
Government release the names? What prevents you from releasing their names and
taking against those people who are the wilful defaulters, who have taken the money
from public sector banks, which is genuinely people’s money? You are not taking
action and you are telling the people that Government has no money! What to do?
I am asking you, ‘What are you going to do?’ You are saying, ‘Public sectors should
be sold out.” You have fixed the target; from ¥ 23,900 crores to be increased to
R 69,500 crores. What is this public sector? I am not just referring to Jawaharlal
Nehru just like that as Congress people do. I am sincerely referring to Jawaharlal
Nehru. He said, ‘Public sector undertakings are the modern temples of modern India.’
Why are you selling those modern temples? Why are you demolishing those modern
temples? This is what I am asking. And Dr. Manmohan Singh, as Prime Minister,
admitted in the same august House that public sector is the strength of India.
Mr. Pranab Mukherjee had to admit that our fundamentals are quite strong. We asked
‘what are the fundamentals?’ It is the public sector undertakings, public sector banks,
public sector insurance companies. They are the fundamentals of Indian economy
and they are strong. But you are weakening the fundamentals of Indian economy.
Then you are saying that our economy is in bad shape. This is because of your
wrong policies. Now the time has come, you will have to review your policies, the
neo-liberal economic policies. The Congress failed to review and they had to face
the wrath of the people and they have been defeated. And the same fate is waiting
for you. The same destiny is waiting for you. Nobody can escape the wrath of the
people if we think we can betray the trust given to us by our people.

IUAHTIY (ST AIAARMY ARCAT) : 3MIBT FHI IR 81 17 2

SHRI D. RAJA: So, Sir, this Budget needs to be worked and it should become
really pro-people and pro-poor. As of now, this Budget is against poor, this Budget
is anti-people, this Budget is pro-corporate houses, pro-big business houses. That is
why I strongly oppose this Budget. Thank you very much.

KUMARI SELJA (Haryana): Thank you, Sir, for giving me this opportunity to
participate in the discussion on the Budget. Sir, we had very high expectations from
the hon. Finance Minister. Sir, this Budget is nothing but manipulation and jugglery
of facts. Sir, we greatly admired Shri Arun Jaitely as the Leader of the Opposition,
but I am afraid, as Finance Minister he has let his first vocation, the lawyer in him,
take over completely. Sir, the rhetoric of electoral promise of “3=w &= “ifiTCﬂ
Tg”:lﬁ” unfortunately continues in this Budget. Sir, my colleague, Anand Sharmaji,
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dwelt on how the country is being misled about the devolution of finances to the
States. Sir, I shall not go into that, but clearly this has given the Government an
excuse to wash its hands off many measures benefiting the poor and to palm them
off to the States. Sir, as expected, this Budget is heavily in favour of the corporate
conglomerates and is intended to benefit them. The reduction of corporate tax from
30 per cent to 25 per cent and the deferment of GAAR for two years clearly points
towards this. But, Sir, even here there is a twist and I suspect that here also the
lawyer in him has taken over. There are exemptions available for investment allowance,
SEZs, regional investment allowance benefits, etc., which will not ensure an effective
rate of 25 per cent for corporate tax unless the hon. Finance Minister implies that
these allowances will be withdrawn after four years. If these exemptions are not
removed, effective rate of corporate taxation will be about 27 per cent. Can the hon.
Finance Minister keep up his promise to keep the rate at 25 per cent after the next

four years and agree to withdraw all exemptions, including investment allowances?

Sir, nobody questions promoting corporates and providing opportunities for ease
of doing business in India. But, is there any clear evidence of linking/reducing tax
rates with ease of doing business? In fact, the World Bank 2015 Doing Business
Index noted that lower tax rates are not necessarily better as some economies have
lower tax-GDP ratios which affects Government ability to regulate efficiently, invest
in infrastructure and provide basic health and education services to the poor. Our
concern is: With the tax-GDP ratio of approximately 17 per cent, which is the
lowest among the BRICS and is at the bottom of the G-20, any further erosion of
direct taxes and reliance on indirect taxes increases the overall burden on the poorer

sections of the society.

Sir, the Service Tax proposals are further burdening. The middleclass cannot be

expected to take care of itself.

Admittedly, the Wealth Tax is a low-yield instrument and you are raising only
1,008 crores through this. But, Sir, there are two aspects to this. The first and
obvious one is, when you raise ¥ 9,000 crores by way of 2 per cent Surcharge under
the taxable income of the super rich, you do not have to share it with the States. But,
Sir, I think, the second one is even more important. It was Dr. Manmohan Singhji's
Finance Act of 1992 which brought about a major change in the Wealth Tax. The
purpose was not solely to collect taxes. It made a distinction between productive and
non-productive assets. It was to discourage acquisition of non-productive assets. Sir,
you are also very well aware that all those who hold non-productive assets do not
necessarily pay income tax above ¥ 1 crore income. Sir, France tried to abolish
the Wealth Tax in 1986; it was disastrous. And, it had to be reinstated in 1989.
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Sir, the Budget indicates implementation of GST from next year. A lot of work,
including the Constitutional Amendment at the Centre, ratification by, at least, half the
number of States, introduction and passing of GST Bill at the Centre and passing of
the GST Bill by all the State Legislatures has to be carried out. So, you will agree
that it is impossible to complete all these exercises before the middle of next year.
Is the hon. Finance Minister going to introduce the GST from the middle of next

year which would be a sure recipe for confusion and pain for traders in the country?

Sir, yet, another aspect on which I would like to draw the attention of the House
is, from 2015-16, the Centre will not cover the revenue expenditure, especially the
recurring expenditure on salaries of staff, incurred at the State level in 24 different
Planned Schemes like National Health Mission, Rashtriya Krishi Yojna, ICDS, Swatchh
Bharat Abhiyaan, etc. So, interestingly, among all these Planned schemes, where the
Centre is going to cover only the capital expenditure part. Many are in the social
sector and in the long run a bulk of the expenditure would necessarily be revenue
expenditure. Following this decision, all these schemes have been reduced drastically
in 2015-16 as compared to 2014-15. Hence, it is obvious that these schemes are
effectively getting transferred to the State Governments with the expectation that the
States will provide additional Budgetary resources from their own funds to compensate

for the resources withdrawn by the Centre.

S8l I ST S 3R A SISl @ a1 8§, 2011 P census b
qAIad ST SRl B AT 16.06 TR 2 MR G SToldl d1 &
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o7, I HCTHR 19,980 HRIG B [T AT Bl AR, T8 [T A & 3R fbdapT faer
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AT e qP Ugd, dlfd ITd! el § P8 % 3 Ab| a1 8 Al ! AE
gored! WA 5y I €, Bd 89 IR SHd! B AR 781 gRfll #RT SRR
A TP 3R MR 8, AT AR Siked AfRex I8 8, 59 d& 3¢ J37ed B
P! AR T8 1 & SEdt, a9 96 e oo ff #3rea §, 9 ome e
J 3IPT W B I, sAB! foxar fegr Suwm 98 fewr e S SR a9g
Hft ghidea T2 8 Ghdll d_AT RIT RO & fb g4 Ilail ¥ 89 sa4 99 T ©
g, AfhT g7 9, Srgfad S SR Jggfd Sonfadl # R f2ama & web 311
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MY o1, ST Bh AL M G B AAY IRT AT F G AWE ¥ 3w forg
T BT IR Y|

AR, AU ol 96 $I 91 Pel & b g9b I 20,000 BRIS DUV Gl 37T I8
SO Bl A geil 3R gHD! 9T UMY &, 37T I8 20,000 BRIS 3UAT Bl I A2
3] ATSIC T8 3726 B, offchd ol {1 H8l fdh 98d expectations &1 TR, 3T

UHR ¥ the National Investment and Infrastructure Fund is proposed to ensure an

annual flow of ¥ 20,000 crores. The Government lacks precision in what it is doing
since there is no entry anywhere proposed in the Budget for contribution to the

Fund. Where will these contributions flow?

AR, WRA U PV T <20 81 FIodl o U Tvornas § ¥ & G & ar d
ggd gei-gel A Pel i, dfd I 89 W A1 BT 3R FEBINAT & foIg Si8f 2014-
15 ¥ 26,623 HRIS BUAT fAm T o1, 8 2015-16 H S GSTHR 24,910 BRIS HUAT
PR e T B W, GIE 39 W HIB! TR gl B, sWfo H SHe 9ga 1€l
feoo & 921 9 ht, <ife SO 9% o <E1 § & 59 WRaR & w1 wafiedr
Bl A &1 39 <9 3t A BY 81 AET ST B 3R 3T 596 foIv dwekdt de, o
I B AM o, B B A o 3R I BT fhAE HH 7 o fh U8 WeR e
F ufa weTgfa @ B

AR, 3T & & fHAM B1 8% IRP A 4R TS I8! 81 T ok JRAT Bl fhoerd 2
3R gAY 3R Wi AT 81 <9 H ATUP wY I ggd ST IR g8 2, g
g% ©, 9P SR W & fhad & Il 4, dRdl Uhs BAd 418 8 gl 8l W,
§ e AEgH | A #3A S  gg S gl § 6 WReR e & fo
R BR IET 82 W AU B Y BRAON A AT & W RNt 8, T8l T9IRI Tbs
¥ @R gS 21 BARI Adl, S Qi e S, ge SEel oW BRI I8! 6l
R PR BT AR A 81 Pls o 8T 82 § AT BRAT g b I W g1 gy
fo@y iR At § 9V, g8 o, 9d By GReR J w1 urag fhar € 6 o9 39
TRE DI WHID AUST MY, AT fBAM B $H $B ATgon faar Sy AR Fawmasit
BRI WY W AT S92 3R 6 WEM a8 J3ngel a9 BN, A1 fhae bl Sudl $u
BRI Tl 8 qI|

AR, fam ot a1 3R aga W@ gRwd & i 9o e (gEadh) a9 gl
Sfe=T St 7 vHTHdl g b o1, d1fd f6Ar &1 $6 A e AP, ISP BAA Bl
F& U e 9| ofh g fea @1 ot wae @) Rt @wa et anfzy,
g8 el el 81 21 Il B9 UeT fb 39 aR Bs BIRURTA A% Sfear WiaRde
Bl B BT 8, W R AR IS H, O feae wel Sem? onft gwe < fh Y
Hod JIRETSRIT HRURIE &1 Ude ¥ e off I8 &l ¥ 99 WHRIRAC Tifeldl &
SXCHSH I 3R §9 ad! SISede BRI, Al [HAM &1 BRA? 3R 379 AT
Bl HIbe BRIS Bl FA TR BIS <3, Al ST IRad Al AR gl SMg 3R fHdr
P R FeUll, AT T <A B ARGD] TEI PR TG
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ERINNESH

R, TG M S 4 Ged Ugel Wew I ARIE g fBAr o1 3k S9 9gd
BIHd T a1l 37 e W fHar &, oifd 31 95 g9 & A1 el U El © b
59 MRS @1 99ic 7 B9IR $B IRI$ BYY F °eT BR 4,200 BRIS U R fadm
T Bl Had T b T 1,500 RIS BYY | QT R 2,100 BRIS BUC fhar T 7,
Jg 9gd ISl d1d B, Hifh I S Bl 89 G UfaF A ©, Afbd 59 8H I
S ®Ed ©, al W, AT MR S gEd) Afedl €, o Bt B, 9 B, A1 SN,
(T B ... W), F F-9R e &R o, I8 3 ggell Wi Bl

SUMUTEIE (ST, IR SAfeAT) : T3 ATH Bl MMUd 15 e & 17 g
PR Ao ¢ IR, BH Sl < Bl -G TEod dlerd © ... (FGHH). ..

SUAUTEIE (ST, WANRIIY SfeAn) : Y AIH 21 9 W B 9T R, I b
A BN, FIB! I B, TR FHI TR T G Q1T DN

FARY SISl : TR, I S IFDB! TAD €, TARI §9 deoid Bl Hdlidb &l gAY
39 3R Y Rt Afeai €, <91 § goIRT A<yl €, BICI-g<), there are water bodies,
B I FID! AH B DI A B H FE B ARl b AR < H, TR A, qrsY
#, 3% ¥, I d, o9 & T 9 arer IS ugfia @ g@t €, cifeas &1 gat
gl FYAL, S R oy, BRI @1 gdi A9 T Bl 8, 98 g aRE | U Alell
T @I 2, IGH YhaH Aol 99 GBI &1 B9 HY STD] ATh T8l HI? AR IFD]
PRI Bl AR BH I§ SIE% AU GRl A H, 7 I S Bl ygfid PR gy yarfEd
P ST, I TE S HY IRAET BRN? TS < W AL g9 YT AR I E ®
f 31T 39 AT &Y 3R SISl gl § 3R a1t 9} Al iR arex s &t
3R WY faey e+ <

[t Sumwmafa dierwi7 vl

IR, AT St o1 el Y Bl IMUA AT Us dscs SddUdc & ol goic ST
B &1 7, SHSIvd & oIy goie amen &) & 2, a1 89 &9 9+ & ... (awg &t

E)... Sir, just two three minutes; not more.

MR. DEPUTY CHAIRMAN: Maiden speech is for only fifteen minutes.

AR deot ¢ AU dHE Ue diges saoqde MM & forg wmau fdepd
amen & A gl

W, § 1@ iR @Ee aiepfl 3R o 919 @ FoU W, Y WHR 7 Th
Ao Uiferft SexdeE fear o, by way of Jawaharlal Nehru Mission and Rajiv

Awas Yojana. Sir, it appears that both these schemes will now be replaced by the

new mission of hundred Smart Cities. Sir, the High-Powered Expert Committee on

Investment Estimates and Urban Infrastructure has estimated that ¥ 7,00,000 crores
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will be needed for hundred smart cities in twenty years. Sir, this turns out to be
an annual requirement of ¥ 35,000 crores. But the meagre allocation of ¥ 2,020

crores for this mission, actually illustrates how serious this Government is.
MR. DEPUTY CHAIRMAN: Now, please conclude.

KUMARI SELJA: Sir, I am just concluding. Sir, the needs of the marginalized
sections in all these cities have not been addressed at all.

AR, AReR H § baar a1 dfdadi 3R qrer =gl oSl & fas <21 #1 Sl gleld
2, SUh IW B gRG S @ 31 it €, 5 § I8 W) dremr It —

"$B 39 XS dasdrd gy AMIT H AT |

ST Us WiEd 9, S 9 ferue wwor
S BT $AAT g_1 BT 3T 7 P ggd-9gd gydIa|

MR. DEPUTY CHAIRMAN: So, this is your maiden speech. But you had been
a Minister for how many years?

KUMARI SELJA: Three terms.
MR. DEPUTY CHAIRMAN: Still maiden!

THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
(SHRI RAVI SHANKAR PRASAD): Sir, there is a point of correction. This is her
maiden speech in this House.

MR. DEPUTY CHAIRMAN: Okay; this is her maiden speech in this House.
Now, Dr. Bhushan Lal Jangde.

SHRI P. RAJEEVE (Kerala): Not in this House, but from that side.

1. YU ATA A (BURTIG) : AFNG IUAHHRT FEIG, HSIH el 7 I
PI IATSIE BRIAT | ST, FRSHR 1 9 BT AJHTT F1AT | ATl FEIGR AT SN 4 <1
STa-S1g R B8 R S BT ST | 3T et 7 TR ESRI ST ART T
e f[IBRY arorudl S <7 Qe BT RIS AT 3R g ARl S 1 a9 4R, @R
AR H8 B S Bl ST |

[Suwvread (st 9.9, Rig se4R) Yo7 gvl

AT SUTEE Sfl, § 2015-16 & goic & FHAT H YU d1d W ATEdl g
fog &=, 9T &N 3ol Sicel S A AT U G A WNg wis Jie) S @
S P13 (320 S ATl AE P AR goie U AT B SH 9 e b Uy )
g TRy ¥ R BN 3NfEe fadmr @ ufthar | Al & afFfad aR wHE wa
d 9AfleR ST AT 81 < H Y ISR Bl Gord, TR I AR 3M1ere fdeprd
BT U TR BRP AN P g R Bl J8a) a9 BT TN fhar 1 gl IR
referaRen &1 favawiadr fh & @it =
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[S1. quoT el ST ]

HEIeY, WBR & YA I Taraqd AIqais g1 WIS 5.1% TAT A oI
T I SR FOEHD TR W U s gl IRfdd Abal 93¢ IS H glg B
HAET Bl S H T 55 Ffera spRie! Srer &1 faesh faer gon 7, Ry &R
el a1 WeR # Rere ®WR W eI g3 2

ST el ot fh S99 HIeTel, Whesd 3R YRR WG 8l, 39 W B TN
I Tl $HG WY B WRY IR W@edl, qifcrdbrel o e, garit & fofg ISR,
DI F HA, Y IAGHal g, fdgd, Shica Ffaciac], gawril o1 dierd
f®rd, aE™ B GIH 9 S JART 9T QR a1 Bl g ORT F AT Bl
ERISEIIREIRS

IoaHTee off, fad #3 Sff 9 9 Suaferl & R H garn 7, Ugdl, SH-e
AISHT ¥ 12.5 BRI URAR faxT 47 gRT H S &1 GART, DIIAT el H TR
ATHY FHRT 19T BT IABT o fGAT ST BT ¥ 3R AIRIRT, 28 wRd I,
5 ameTeE 999 H A%otal el ® 8k T 50 oG Tarerd a9 & A1el-<1eT

6 BRIe IMfRad ITed a9 BT <8 Bl

SUHHTE S, ARPHR Bl Aeg IR B B H qhadl el ol TSR o ay
2022 ¥, HRA B WA HI 7501 IS TR A Heledd & ARSH TR, J&H H31
ERT SfoeiRad &9 Efsar & fav= 4, 99¢ U =R, % o) ¥ 24 ©e ST, W
GSTel, QT SR Jvd gaegmd, Sl 9s& A ! 81, Id IRAR § H A $H Uh
RISTIR AT TSI ABT P ATEH, TR Sl b JAT, < S AY @i 3§ fqegiieo,
Fsd I8 Ta B Fed A SisAl, IAd Mg q1 Mex 7 fafrear glaemd sucre
BRI, AT Pl ISR & AH T91H1, S RIfrd R Hierel AR g1 Sclfa Bl
@1 AT Bl & A &5 & wearnr & fog B Sarewar # gfg, st Sust @
|l M fHerr, Rfea e 9 i aur Mg 3 SaR g gHrRad s &1 |6l B

I Sfl, g PR IODNT b & Jace Fshi dfed ...(THT DI
... PN, e, wrRey, FRI, A0 SFERRET S AEedqUl Bl Bl HBTI]
T&H HXN, T8 ! 91d gl PR Al A<t &l JfaaeTd a1 @ ufshar &
foq ofteg B BEaRT wHr F§ oSl @) e § AR den gerdisn fRaufear
B RN BT WY AR fhar a1 g1 ..(FHT B "9, eIR foae wigal & forg
ARIEET Al &1 J&T IARAT H FoR A & [T JaT TR BIS WhIH IAT Y&
= 7 RGag O & 98d TS R & wd # R s & fog 5,300 aRIe
amdfed ford M 21 BIT SR AW fFam & $fY =0 3 FErar 9 N &85 3
gl fear < 3@ Bl ...(Ag B Edh...

Supreme (3f .. Rig ey smueT Ty FHT 81 AT B S 9ed] 9gd
STeal gl I Al oTST A1 Sieal T BTy

S1. YU A SATS: o e ISy, IR
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Syaureme (it Ad. Rg ge+ix): 8 @ e 4 @@ $IRkm

1. YUY A SIRTS: WY, BN IAE B ST Je firel, 9% oy iy oy
ISR GRAT BHRA BT T 81 Yfaa Sffel, Soifa 3R fUser av & il &
foTg 20,000 BT$ B R 3R 3,000 HRIS BT TR Y BT U@H™ @ T T,
RTad 57 a9l & ST DI gerar fietl ...(FTHT B °Y)... TR, S-G9 F ST GRe
P dEd 12 W IR a9 & Wi W) S a0 P gEeHl 91 9T e U
o1 & Ifdia a FfTad UeM Sude wRRft St L @) Ed)...

Syaurege (ot . Rig ge=iv): I ) smuFE I @A B T

1. YU AT AT S 7, W gars|

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Now, Shri Joy Abraham.

You have only five minutes, please.

SHRI JOY ABRAHAM (Kerala): Thank you, Sir, for having given me this
opportunity to speak here. Because of the time limitation, I would like to have a
bird's eye-view of the Budget. Our expectations were very high. This was NDA
Government's full Budget. But, I am sorry to say that this Budget has disappointed
us. This Budget is neither kisan-friendly, nor is it middle-class-friendly. This
Budget has also disappointed the salaried class because the hon. Finance Minister
has made no changes in the income tax slabs. Of course, there is no doubt that it
is a corporate-friendly Budget because a deduction of 5 per cent has been given to

them. ...(Interruptions)...

St faera STy (fBHmareT uaen): SuTede Sfl, b4 AR 9 ®rg @31 J8i
& 2l ...(aH)... g8t ffReR 3w e a1 fosft @1 a1 891 @nfey ol .. (aaaum ). .

Syawrege (ot A fig ge+): Ao 21 § Raedwe a=ar g1 ...(@agm)...

o O SR frERar #=it (st ameR = wEel): W), JEf dH-dE
Bfde 73 93 21 ...(FAUM)... STH! Tasl § g9 Al R 32 &l ...(FIHH)...

et feta a1gR: oa e e A .. (HauT)... fifRex waf €2 ...(caum). .

sft Rast BEEt (T ST e, fdeeth): W), S@! 91 |El g i W)
I8 81 Y& Bl ...(F=IUM)... HF ¥ HF AfRex it e I8l Y&l ... (agr). ..

S fa<ra STgR: g9 WR 989 & WY 94 A Bls I8l el ©l ... (FaHH). ..

Syqureme (A A f. RiE g24R): 3 Bfewe FAfrer €13 forg o= S99 T <7
..(FAI).... U1 &1 gl ...(»ag™)... I Jlc IR I} 2l ...(FIEM)....

#hrlt fiwra S1gR: g9 W 98 &1 R Bl ARG Weolde WX A8l 8l &l 8
..(FAUF)... e, T Told I B ...(qqLT)....




386 The Budget (General) [RAJYA SABHA] 2015-16

3t oUTER I TEA: 9 31 T H M @ Tl ...(FAYH)... STdI Tasl § &9
e PR W Bl ...(FAYM)... dF-aF Pfete 7 J87 93 ¥ ' Al Y @ E
..(TAU).... 8, 84 dIc IR IE T

Syauree it f.@. Riw 9g=R): 9@ Y 98 SMZI L.(@aH)... FAL S, Y
e IRE SABT < SR .. (aaem). ..

Mkt RAea S1gpe: STawede S, I8 SIS a1d 81 Bl ...(FauT)...

Syquree (o AR Rig g24R): anv 99-938 91 w9 fhar Hif wiv a8
ﬁ@v_d die T8 Bl Okay, you please carry on.

SHRI JOY ABRAHAM: Sir, service tax has been increased. I welcome only one
measure announced by the hon. Finance Minister, that is, to develop an Indian Gold
Coin, maybe, a sovereign. Till now, there used to be the British sovereign, which was
a symbol of the old British Empire. Sir, now, I want to view the Budget from the
perspective of Kerala. We had sought one IIT and we had sought one AIIMS, but
we were denied both. But I am happy that there is a small consolation. The NISH
(National Institute of Speech and Hearing) at Thiruvananthpuram has been elevated

to the status of a University.

Sir, our hopes were pinned on one thing. The Keralites hoped that the Finance
Minister would announce some measures to save the rubber growers of this country.
But we were totally disappointed. No announcements were made in this regard. India
is a country which is a rubber-producing country as well as a rubber-consuming country.
Cultivators should be given protection. They must get remunerative prices; otherwise,
they may abandon the rubber cultivation. Sir, natural rubber is a strategic product.
It saves crores of foreign exchange. The hon. Commerce Minister had announced,
two days back in this House in reply to the Calling Attention Motion, that she had
recommended for increasing the import duty on natural rubber to 25 per cent, that
is, the bound rate. So, the ball is now in the court of the Finance Minister. I hope
the Finance Minister will do something to save the rubber cultivators and also this

strategic product of Kerala.

Sir, Kerala is a State producing the spices. We hoped that some measures would
be announced to promote exports. But nothing was announced. Sir, now, I have
to point out one more thing regarding the co-operatives. The co-operatives are the
backbone of Kerala’s economy. But unfortunately, the IT Department is harassing
the co-operative sector. The co-operative institutions are asked to furnish the details
of deposits above ¥ 5,00,000 or interests above I 10,000, whereas the nationalised
banks and the Scheduled Banks are asked to furnish details of only deposits of above
% 10,00,000 and interests above I 30,000. This is a gross discrimination.
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Sir, finally, I would like to mention one more thing. The Prime Minister had
announced the Saansad Adarsh Gram Yojana. All MPs had welcomed it. Apart from
politics, we all have nominated one Gram Panchayat for this Saansad Adarsh Gram
Yojana. But, there is only one advice given by the Government that MPs should
spend money from their MPLAD funds. It is too bad. I request the hon. Finance
Minister to make some allotments, at least, for this Saansad Adarsh Gram Yojana

announced by this Government.
THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Kindly conclude now.

SHRI JOY ABRAHAM: Sir, I am concluding with this request. This Saansad
Adarsh Gram Yojana is a programme of this Government. The Government must give
some special consideration or some aid for this Yojana. Advising or giving sermons
to MPs to divert their MPLAD funds is not good. That is all. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Now, Shri Pyarimohan
Mohapatra-not present. Prof. M.V. Rajeev Gowda.

PROF. M.V. RAJEEV GOWDA (Karnataka): Mr. Vice-Chairman, Sir, as you
know, it is not just the Budget season, it is also the cricket season. And, our Finance
Minister, Mr. Jaitley, used to be the President of the Delhi Cricket Association.
If you wonder what his cricket qualifications are, Sir, he is a master of spin.
After this Budget was announced, if you look at the media coverage, you would
have thought that this was the greatest Budget since the historic 1991 Budget of
Dr. Manmohan Singh. Sir, unfortunately, the reality is that at a very crucial juncture
in India’s economic history, Mr. Jaitley has dropped the ball.

I am going to focus only four institutional aspects of this Budget because my
senior colleagues have already talked about the slashing of social-sector spending
and numerous other dimensions. Let me first start with the banking sector. Sir,
this Government's own Economic Survey has pointed out that there are numerous
projects that are on hold, that have been stalled for a variety of reasons, and, the
value of projects which are stalled works out to ¥ 8.8 lakh crore. Sir, these are in
danger of becoming NPAs on the balance sheets of various public sector banks. It
was therefore, ideally, the right time for the Finance Minister to step in and find a
way to get these projects moving again as also to get these off the balance sheets
of the public sector banks. Then you would have seen a boost to the GDP like
never before. Instead of that, he has left the banking sector in the lurch.

If you look at the amount of money that has been allocated for public sector
banks, and, if you look a little carefully, it turns out that all that the Finance
Minister has done is to take the dividends that the Government receives from the

public sector banks and give it back to them. Essentially, there is no new infusion
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of capital while the Economic Survey itself points out that the public sector banks

desperately need financial infusion.

Sir, I am not suggesting that these projects are stalled only because of malfeasance
on the part of promoters. There are also macro-economic factors, and, there are
other factors which have affected India's economy in the last few years. They could
be clearances and they could be various other regulatory factors, as a result of which

these projects have stalled.

In such a context, the Finance Minister should have taken a step forward and
ensured that these projects are made to move again. What has happened? As I said,
he has dropped the ball.

Sir, the world of finance is beyond just Government investment in public sector
banks. There are numerous international markets; there are secondary markets for
distressed debt, and, I think, our junior Finance Minister is fully aware of those
sectors of the economy. Why can't we let the public sector banks get rid of some of
those NPAs by selling them at a discount in these global markets? This is something

that must be undertaken.

Sir, on strengthening banking institutions, we have Basel-III norms, which our
public sector banks have to meet in the next few years. This would have been a
beautiful time to infuse some of that funding because the macro-economic factors
are wonderful. Oil prices have come down, inflation is down, there is a bonanza
coming in from selling spectrum, and, therefore, this is the time for the Finance

Minister to have acted, and, again, he has let us down.

Talking about institutions, I would like to turn to the next point. This has to
do with the Reserve Bank of India. Sir, already, our senior Nominated colleague,
Dr. Ashok Ganguly, has spoken about the need to protect the autonomy and integrity
of the Reserve Bank of India. He and I have served as Directors on the Central
Board of the RBI, and, upfront and close, we have seen how extraordinarily good
that organization is in terms of maintaining its independence and integrity. This time,
we see that the Finance Ministry is undertaking a variety of measures that will
impinge on the ability of the Reserve Bank of India to make autonomous decisions
with respect to monetary policy. What you have is a new arrangement to set inflation
target. And, what is the arrangement? Basically, one year after the inflation target
has been set, the RBI Governor has to report to the Government about whether a

target has been met or not met.

Sir, inflation is not a result only of monetary policy choices on the part of the
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RBI. Inflation is also affected by global macro-economic factors, and, it is especially
affected by fiscal policy, that is, how the Government chooses to spend, how the
Government chooses to tax. And, if the Government cannot maintain the commitments
that it has made in the Fiscal Responsibility and Budget Management Act, you will
find that one huge component of this partnership is collapsing. But you will blame
the RBI Governor. This is not the only arrangement which is potentially dangerous
to the integrity of the RBI. You have a situation where a new Monetary Policy
Committee is going to be created. If the Government packs it with its cronies rather
than with independent experts, you will again see the RBI's ability to do its job
being affected. Sir, not only has this Finance Minister not met the finance deficit
targets, but instead of cooperating with the RBI in cutting inflation, he has also
gone ahead and created a pool of cesses which are going to be fuelling inflation,
which are going to be massively regressive and affect the common man. The RBI
Governor, the day after the Budget, cut the interest rates purely as a preemptive
move because there will be inflation afterwards and he will have no room to make

any rate cuts later on. ...(Time-bell rings)...

Sir, I have one or two more points, and if you look, I have more time allotted

to me.
Now, let me talk about another institutional framework, Sir.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): You were allotted ten
minutes, but you know, the other Members have taken more time. So, now these

have to be cut down.

PROF. M.V. RAJEEV GOWDA: You can see that I have been extremely

disciplined in the way I am speaking.
THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Please carry on.

PROF. M.V. RAJEEV GOWDA: I just wish the Finance Minister has this
discipline with the way he runs our country's finance, Sir.

Anyway, Sir, on the issue of entrepreneurship, there is another institutional
dimension. The Finance Minister, in his previous Budget, announced I 10,000 crores
for start-up companies. There is another SETU Fund right now. Now, this is a domain
where high risk is the norm. You invest in hundred companies. One or two may
succeed. How can you, in a Government environment, go and meet a Comptroller
and Auditor General and justify this kind of investment in companies that are not
likely to succeed? You have to make sure that the Government steps back, works
with the institutional arrangement of venture capitalists and private equity players

and ensures that the start-up environment is facilitated without necessarily getting
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into direct Government allocation of expenditure or investment because that can

result in all kinds of scams.

Sir, I will move on to one other institutional dimension. This has to do with
the ability of States, the institutional capacity of States, to deliver social welfare
programmes. The Finance Minister jumped with joy at the 14th Finance Commission's
enhancement of resources to State Governments because this has given him an
opportunity to slash funding for a variety of social sectors. This is essentially, he
says, 'cooperative federalism' and that this is going to ensure that States will do the
job. Sir, the capacity of States is very uneven to do this job. Already, development
is uneven. (Time-bell rings) You have a situation where numerous States will end
up worse in terms of equity when it comes to social sector and other such funding.
Sir, this is something that the Finance Minister has to pay attention to and the new

NITI Ayog has to pay attention as well.

Sir, I will come to my last point. You know that the Finance Minister was in
hospital recently. I was wondering why. It turns out that he has had a heart transplant.
You come and discover that the Finance Minister is now talking ...(Interruptions)...

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): That is not good. ...(Interruptions)...

PROF. M.V. RAJEEV GOWDA: One second. ...(Interruptions)... Please listen

what I have to say, Jayaji. You have to listen to ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Madam, it is just a pun.

He never had a heart injury. ...(Interruptions)... He is talking about something else.

PROF. M.V. RAJEEV GOWDA: Jayaji, please listen to me and then make a
judgement. Just make a judgement after that. That’s all T ask.

So, he has developed a new heart for the poor, for the dispossessed, for the
tribals. He has had a change of heart when it comes to obstruction inside Parliament.

That is what we see. Most importantly that new heart has also given him courage.
THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): It is new rejuvenated.

PROF. M.V. RAJEEV GOWDA: This is a figure of speech. The basic point
is that new heart has given him courage to stand up to the Prime Minister and
to support the NREGA at a time when the Prime Minister had pooh-poohed it,
given his lack of concern for the poor, for the dispossessed, for those without basic
income. I hope that the same courage will continue to allow the Finance Minister
to improve his Budgets in the future, ...(Time-bell rings)... to secure India's economic

opportunities and ensure that he serves as a conscience keeper for this Government
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on the issue of social sector spending and those who are at the bottom of the
pyramid. Thank you, Sir.

3t IF ART $E (TSR SUGHIEIE HBIGd, 3MTS 9&+ § A dolc W
989 Bl B! gl IE TI.SL.Y. WPHR B Uga dolc &l TARI TRPHR B Sl S e e,
AP ATHY AN g WAl & W ARl Sl b Iged H, < b AN Y AT
) 3BV Sicel! St §RT I91IT T I8 Folc gl 39 Joic &I Goid o2 & G4l a1 B
3ITeM 3MR SMpierall BI eHA HIb fpar 1T 2l

qEIqd, H Ydqudl WRBRI Bl 99 a1l 9 T8l S A8l g, i U goie
H 9 W e @1 ART A1 iR Bl goie @ g ey B b e
ITH 60 Al & e O JBR ¥ gall, [P gan, a8 MU AT 81 I b
g afea &1 oo 891 wfev o, 39 & g <iftw aafdd ok eRg AR &t
T 891 91T o, 98 &l gaml S8l 9 gl o, 9 ot ot g gl

qeIqd, § HIIAeR 811 $ AR Hel arg b Al &9 ATl & ggel MR 3firal
& 9§ PRADR Bl BlAd DI JoT B, A Sl biec BARI ASMEl & gad of, T8
60-65 TRHC ol 3R AT 8H 15 WRYUC W 37 Y & 399 W Bl & b Sl gdadi
DN i, SBM U & BRIGRI & M 3R BRADRI Bl I b o7 s
Hifcrat @ @1 B e fhan gl HRUT TS BIRADPR Wi A TG SIS RET Bl

HEIGY, ISl a8 o H dHINA g3 a9 3R 3fdll & PR dIUe g8 Bad b
gR H deq § =9l 8 B | BRI YR BT R ISR A 599 yHifad gan g1 H
AR Uo¥ B A A4, S GYERT 91 St B 9gd-9gd ggarg o1 dredl § &
SR Bl UQY & 3iER g iR JHIH gul g8, I/ gI US¥ & R AN
3R fqemgel @ ®el fh My S fHArl & &g o1y, e 39 99T B aul d
g5 JHAM 83N ©1 39 YHR S8 R o H 4RI Agiee iR 999 aul | gy
JHAM BT SIS o BT B (BTl g9F A1 & A I=i Faw f&ar & Toream™
BT BN TH.UA.U. 39 3MYST UGeE H U U HelH Pl TAdg by NG Bl
3P T B A1 S I8 e W four fe voneE 9 g Y v €, 9 o
39T Yo e BT da- $9 AIQT Y68 2g <1 9 UBR & ddaeid g 730
q IORYE W fHEET B gY JHAM P PV B db WU PR S TIN fHY T

qeiqy, § faes oA =g & 969 9’ gui iR g & dRU )
< A fEi-of8l W JHArT gol 8, SU AR AMAY fa HAl S H | L (R
Pt °E))... ITAWRTE ARG, WOl &I gl fad w3 & U & ek Bl @or &
I fIh U Bl ®, g8l U1 frarerdr g1 st § eud HIegH § qHA fa<d
3 St & Fded w1 9rEdl § & @or @l i suer & g T8 @iel T 3R
ITH! eIl T8l B T, Il 399 S© 9gd ATgAl 811 918 | I TS 379 3MIeh]
TSoRE &} &l oIl Bl

ARGy, 9fh IHT HH § SR MY Gy FHI B @I "l gof I €, gaforg §
3o T gl & R H 9 diad gU, PIABR B & AW (b I8 Al arsdl
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EIREEINC LRSS

g o 59 9% 59 <9 § ol wu § Rgars &1 @aen 981 B Sl 3R $edaR &
Wd IF T TR IR S, 99 6 59 QU B FRAGR GG el 8l qohdll
PITDR B BT Pl AT G & Y A <9 P ST I Sl B8l 8, I )T
TR R A @ e w1 F forg Afear Sier sifem & forg faew e €,
arfe <o § s & yaen 8 9é 3R 1+ aral i1 3§ deder & afde Rufy
HSIgd Bl APl

HqEIqd, 9fd 3T g1 dic & ol 3R 999 81 ¢ @ T, Sfog H ot |9
Tl B bl §Y, IMYP! Igd-9gd &IdIG o1 ATl g b MY g1 diei BT q9Y
faan g el S 9Ral

31, facradedt |t (\ey ucen): SRV HEIed, I8 W fad w31 St gRT 99
R fhar TaT—aaue F § Gl SR Q@ o7 W& g, A% Sl e a1 &1 gAe
ded ¥, § g F<], YIR-UER H R ST 91S] & 3S, S, UReX, R3S
fearyt iR gferd & siiust § vrat oY ar faar 3mdr o, |t ofi— oifhd st &1
S golc URIa [T T 8, B! SWHY g ol & b dTdbs Sl 3 AT o1, <@l
o, g8 3NTS1 R« 81 I8 81 Ig Sl goic IRd 6d1 T &, I§ 7 A1 W&l & 3
P18, T AFGLad A, TSt & f&a &1 8, 7 Afeesii & & o1 2, T fHami &
f&d &1 2 3R 9 I8 I A & WIF 1T & AR &b & b1 5l 399 f3d g @
I I AN BI, 99 ¢ TR BI, S 98 AN 39 9 & i) AN dd T I8
S96 fod @ 919 Bl AEAIT STFGYIEIe] HeIed, S gl IMT 8, S99 N 99 9
d 9@ @ o, AV <9 ET off, WiSe FRT b1 el <@ @1 o1, A4 AN
<@ @ ¥ 6 sy ¥ fra ge frerfl, 9fdd ¢ & IR # <9 W 9, dfdT o9
oI AT Al [ID! @l H 7Y M Y, AT SR Bl 12.36 TWHS A TETHR 14
R HR f&ATl 39 A o ¥ B8R 9 g HE Bl T §— AR Bls IMSH! W
BT AET GEAT PR Bl— B AIST TS HEM 8 WA &1 fad #A St 7 oo wrqor H
Fel B ¢ 5 Mfea Fomd g v &9 9| ...(AHd Bt °eh)... [, T 3719 3T &
e der 1?7 g8 1 BIs a1d el il 8l R &1 e & forg @IS &l drer?

Syquree (Rt §t.9.RE ge49R) : anv IRav, vt Ul & Rid 15 fide 59
g, 15 i & 3e% 6 |NIl &1 TR Bl ...(FIU)...

31, forasht @t : 31 fiee SIS a1 diom? L (@@au™)... ot 1§ g T8
a1 g 3R oy 91t w2 £ % 98 o7el, @ § 95 9kl €)1 ...(casm). ..

Syaureme (3 AN .RrE geHiR): & R &1 9W dre W Q1 T8 dadl g
T% e &1 997 3R o eyl

31, faoraaett amet: v e 9 @1 IS aid T8 8RN 3T &9 4 HH 31 &4
e &1 99a gl
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Syaaege (N AN Rrg geHiR): et Uil & wewii 7 urer 9Hg o foram
T FHY Al I ZHE F e

3. faoraasdt wmet: I IU9Wede JEied, T 6 aR | ANHR TeT
Tl St T (U 9IYUT H BB HOlldh SSil, SMURISHG gl &bl SdTd fhar
IR AR SRAT AT H I T @t § A o w3 S | ST 9rgdt
g & gar @3l St ga ool € WReR b §RT U 3N wderr, rad wel
T A A AR feyeRe Aold g% 8, 1 4 SN WEdd Tl 87
..(AT @Y "), TTD GE B WHR & a7 w5 7 I8 99 FE ) AR,
9 3T dler B TRl < 2§ Y § A1t W 9 YORE b R F 9 drd <l
gl ORI Bl $B U0R HICW WX U &1 g8f W e § dekdl B T W g™
PO UIR BT "RBR" B & ORI Alsdl QX < F AN fHI1 S &1 81 e
F T TH ACH F 3fER T HUS IR fhaed SAdR TE IR BB Fpod o I
gl ...(Aa Bt ... I8 ISYPR ORI PI T gl 81 GARI, ABIU & $B 8l
< 918 3MUBI U ARIBA 96 11 R I81 W o el ol A1 9 It ot |
T Gl Tl UR oxF RE! ol IHH AT Bl A< b HISH THE A Sd gul T
Bl & B! 9gd TG 8 BT T, B IMSH! <@ T § f 15 g TUY &N ITdhISe
H 3G, I ST Y8 STA1g A1 fh I8 Al U gl SJHAT 81 I8 WRBR GA1d! A
P IMYR R 1 Bl AT b Y& HA1 3R ADIP ORE &b G HAT Sff 2003 B
faem |91 golgee 3§ gAR I81 Y ¥, WX 39 8 el # Y 1 98 =M FHET A
6 JH ER g S@Rll, § ORI ¥ 24 € ISTell WS s8] 15 91 81 MY, I8
A U JHel Al ...(AE Bl GE... AT P Y8 HAT R Acblicrd UeT Aege o,
IBI PET AT & B Holl AIB B, 3T FAR] AXBR 9131, I8 W b ol ol
T I§ PR A% JAdl & AER W T 82 ...(A9T B °y...

Syaurege (ot A Rig ge=R): U T PRI . (au)...

31, fIoasht [l AT SugTeds wEIed, AT Bl Sl g9 §, Ig Wl JHdl
P YR R I AT 281 H 377 ALY J¥ Bl a1 Hadil| HE JQel gedl b Uy
P AWM W TRR Y WX Bl MU s © W BH B fQT1, MU g BT UAT HH
HR e, smoe wd Rien A o1 T $9 BR e, e w@rRey #1 giaurg ger
T 2l ...(Ag B ESh...

Syauremd (it A d. Rig ge+R): 3@ M T HINTTI Please conclude.

S1. fasraaedt et Sugwreds S, 37 oY IS ol 81 AT $© Al a1 B Qo
Syquremd (o f.dq. Rig 989R): WX T | T8 81 99T 9T WY B H T2 B
31, facraaedt el Sugwreds S, g9 g1 e ar dies S

Syquremd (it A d. Rie ge+iR): 1. .91 W™ L (Fag)...
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SN IO Ut (HBRTS): IUQHreds Sfl, $2 37U+l a1d qRI B B qHY
T IR .. (caaam). ..

Sugurege (3ft @t fag ge=iR): & T, 8 T 9 99 8 2 L (cau)...
SRR ST g2a: AR, $B! MU A1 YRI PR o Il L (EU). ..

Syawege oft . Rir geqiR): g @ RiwiRer 9 &, @ ers1 )
...(ALT)... 3T T 7 HRYI J &1 a1l & &, I 98 g T ...(FILM)... (W,
MY HFefs DY STyl

31, faoraaedt amefl: Suqureger Heled, ST S, S & Were dHiHe
T H YT BH B AT A1 B AR WRGR A Fded § {6 O ave g, .
P AMETET B, SHP 3MYR TR IRBR U BT MG HR, dlfd I SToXdHE B, Sh I
U7 ugg WY SR el Al U1 S dfifthe # ol WY SuHeds weled,
R IET S 21 MU §31 dle &1 HidT a1, $9d foy 3mueT 9gd-9gd g=d1a|

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Dr. K.P. Ramalingam,

you have seven minutes.

DR. K.P. RAMALINGAM (Tamil Nadu): Thank you, Sir. My Tamil national
book "Thirukural" has 133 important topics. Our Finance Minister has also given

his Budget speech in 133 important topics. So, I will start with one Thirukural.

The translation of this Kural is: There are three things which should never
be forgotten by the ruler of a country, that is, promptitude, learning and tenacity.
...(Interruptions)... Yes, our Finance Minister has followed this. But in his Budget
speech the Finance Minister has converted our nation into a corporate nation. We

want our nation to be an agricultural nation also.

Sir, on behalf of the Dravida Munnetra Kazhagam, I rise to register my response
to the proposals made in the Union Budget. Sir, let me first begin by appreciating the
Government on improving the Rupee-Dollar exchange rates and controlling inflation.

But at whose cost? At the cost of poor. ...(Interruptions)...
THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Silence, please.

DR. K.P. RAMALINGAM: At the cost of agriculture, this inflation has been
controlled. But that should not be so. Firstly, the expectation among the middle
class Indians was that there would be some increase in the income tax exemption
limit. Less than a year ago, the then Leader of the Opposition in Rajya Sabha,
now the dynamic and learned Finance Minister, Shri Arun Jaitley had demanded
that the IT limit should be raised to ¥ 5 lakhs. What has happened now? Nothing
has happened.



The Budget (General) [19 March, 2015] 2015-16 395

Next I would like the Government to explain about the schemes. How will the
Government finance Swachh Bharat Abhiyan? This is not even 50 per cent of the
first year annual target cover. Also, the budgetary allocation for Swachh Bharat has
been reduced from ¥ 12,100 crores made in the Revised Estimate 2014-15 to ¥ 6,200
crores in this year's Budget. It has covered only half of the programme. Now it has
been reduced to again half of the estimate amount. Now, I come of the main issue
of farmers. I never say that this Government is Kisan Virodhi Government. But, they
have neglected the Kisan. They have neglected agriculture in the mainstream. I have
a lot of things to say but the time is very limited. One crucial area which seems to
have been neglected in this Budget is the development of dry land farming regions.
In India, two-third of the agricultural land is rain-fed and supports at least half of
the rural agricultural employment. In terms of production, dry lands account for
nearly 80 per cent of the output of coarse cereals, 50% of maize, 81% of groundnut.
In order to address poverty, we will need to rely on increasing the productivity of
these rain-fed areas. But they do not care about that. Today morning, our learned
Members have raised so many issues. Moreover, due to climate change, we are
witnessing major extreme weather events such as drought in one season, and floods
in another, leading to enormous loss of standing crops, from ¥ 2,900/- crores to
% 1,000/~ crores. How can they stop the farmers’ tragedy? How can they fulfil the
needs of the farmers? With a large number of concerns that need to be addressed,
it is disappointing that the entire Marine Fisheries got an allocation of only ¥ 105/-
crores in the current Budget. Today, the Fisheries sector contributes only 1.23% to
the India GDP. This contribution can be enlarged by promoting food processing and
storage facilities. I appeal to the Government not to neglect the contribution of the
fishermen and address their concerns in a sincere manner. Also Tamil Nadu friends
have mentioned, my leader Kalaignar already stated that the Budget provision to the
State of Tamil Nadu is negligible. And, also the Chief Minister of Tamil Nadu, hon.
O. Panneerselvam also demanded for more funds. The Central Assistance to State and
UT plans has decreased by more than 26% over the Revised Estimates of 2014-15.
If the allocations were based on the previous formula, then Tamil Nadu would have
got ¥ 26,035 crore as tax devolution, but now it was reduced to ¥ 21,000 crore,
there is a loss of I 4,956 crore. It has been reduced by I 5000/- crore. Is it the
deal that our Finance Minister had in his secret meeting? But I do not know why
it was reduced. And, also the project for Interlinking of Rivers was even supported
by the previous NDA Government and the then Prime Minister, Shri Atal Bihari
Vajpayee had set up a multi-disciplinary task force in 2003. Sir, I am talking about
Shri Atal Bihari Vajpayee. Please allow me otherwise he will say what he said to
the nation that I am avoiding it. So, do not avoid it, as I am quoting Shri Atal

Bihari Vajpayee. In 2003, in a writ petition, the Supreme Court had directed the
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[Dr. K.P. Ramalingam]|

Government to complete the planning required to launch the project by 2006. But it
has not been taken up. Lastly, ¥ 100 crore has been allocated in the 2014-15 Budget
for DPR for Interlinking of Rivers, only ¥ 10 crore was spent. You have to go
for interlinking of rivers. It is the most important one. I demand the Government

to give priority to that. Thank you.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Shrimati Renuka
Chowdhury. She is absent.

et e @=ht; emareH SR wedt W Suvme w5 sk Wkl et w5
(31 TH.IRAT AIS): SUAHIIE HEIGY, 3% ¥ A gU H Sl .Ul IMIeNH b
HIYOT DI FABY S T

Syaurege (3ft fA. Rz 9e9R): I 997 @) 1Ed & e 95 STdl-STedd
EISIRGIDT

3l QA.dBAT AT : H writer mood ¥ T, b d STHER €, AT BT Ul
F IR H A T

Suguregs (3t bt fE 98=R) ¢« & dua. g emud U IR e @ g,
HIfH Y BT MG gl IMMT STeal Y& DI, 81 A1 U e AR Frae e

st fhud. gfeen (@R uen) - SuwwEeme Sit, § vt Ry g 5 amu S
gole TR AMRY g4l § AR o 1 AR Y& fdarl § 9gd yfer 9 991 gy d1g
AT YH PIAT AN S0 SR B I ol #9 g— "1 912, qad] A",
FH-V-HF FEJ 2 TP IR ¥ M IR ¥ Ig WA S =@y fF S wlken g,
deee BICH T, Yecs ¢lsed o, AMNIS €, AIgAIRSIS &, [har €, 39 Aga!
golec H &M W AT &, $AMY $9H] Uh-Ub PR I B! Bl fd areg #
5 99 oY qore 3 graem fear 71 & a1 T8 59 g 69 I8 ©, 1 g9AP] &
W =Y f &9 Ugel 9 &R BT H, & &5 d 8K PR @ 8l H JId s, dfed
Bad AT ST & IR § g9 IoIc § 9T U@L 8, g8 R $el &, SHP IR
H FET HAT AN AR 98d ¥ IR R 7 9P IR F A g@i B g PEN
SISt Sff 7, TR UEIeR St 7 SiR Sl o1 |ied | A R & sr-gfed S
P HR TG Bl Bl 95 A ANl DI 39 9T H forawd) T8 81 WA AR W SR
BT YA HH B TN H AUh AT | A AR B SR ST B P Aarad
2011 & 999 & T A 16.8 TG © 3R gI5aet UIgeie 8.6 Ukrerd &1 ot e
PN 25.6 Ufaera enfeard) ik gferdl & et Bl 3¢ IR § W 91 Ig Pal off
FHal & f6 W 81 I8 v Fifdare 927 & 6 W 81 Wi wEeE & osiies
§ g P T el 8, S9$ 50 Il W9 srg-gfaa Sfa SR anfaaril # &
gl @ W H 25 B IAEET 50 B TR Bl BY W dBY Foldl Bl §9h I
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i el © ofR 7o 41 B, 09 7-8 T ANl & U A §, STH W 75 Bl
QRN & U U Udhs A W HH S Bl ... (AT B "eY)... Foige] UHHE A1 B
T U gET SaATHC Sead Bl Sl giel 7, gthe Aifciordl Ye 7, diges Affelre!
YT B, THUHIR ¥, forexdl €, QU amse YT ¥, BRR UG ¥, IFURAT T,
o BifesT 7, BSUslcs $9dH 8, § J99 Sl THQ/TAST IR ST A149-Tal/7aey
g, 9fes 31T I w9y e T W2 T, s9fory § 39d I ¥ IR 9 et T8 el
TR, oifheT I A gY 92 & 6 ST STAWIC sSad H STId Sy MR nfeardt
I BH Bl ... (AT P ES)...

T A8 1. YR /S dR Sft 7 26 AR, 1949 Bl AU I § Bl
o1 & &9 59 a1 B G T B IS PRI B RE™ 1 dlc & AeIT 4d
Ha! el 2, fth AMIiSTd 3R a7 IReRTERT Ush gkl & 3R gl &I
TSt Al g8 AR 21 IRERIE @A B b g o Surg fhy 1y, [ Rerder
WY 7, Rode g7 afdds &, Rode 39 dle 991 Us 3w ol ©, Rordes g9
UO[heITel SYCICRd Bl SHP -1 1979 H, T AT it et S merrsy w2

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Kindly conclude.

...(Interruptions)...

st ftua. g - § FET, wiel, g9 ale SIfTg) st sfesy wiet St 9
Scheduled Casts Sub-Plan 3R Tribal Sub-Plan &I =ya<er &1 off| S9H Hel o7 &
It emardt B, S oMl & fBAE | e A goie Il SIY iR S U @l
Il & I & fo1g, SHdT IR UR & @9 {HAT AT D! IJ§ IRAT DI TS
ofll <fep=T ST 41 o Uedie fpam 2, § 99 aw # ff gam1 argml a4 Scheduled
Castes Sub Plan ¥ 33,638 PxIs SUIT AT AT ©, ST hdd 7.19% 8, oAfp 39
16.8% BT AIRYI ...(AHT Bt =©3)... T T&l W 78,612 HRIS $YAT BT IR,
T8 RI% 33,638 BRIS SUAT Bl AT AT B S 44,038 IS BT foATS foham
T Bl ...(AHT B} °EN)... Tribal Sub Plan # 19,980 HRI$ TUY &I WIGE fhar T
T, S had 4.29% Tl

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Kindly conclude.

...(Interruptions)...

st Rua. g : B9y, $9 A P9 s anfeardl sfol @ 99 ¥gl WAl
JA ol S AR 1 et B § SR R F'l W wwy el e, @1 $ =en?
HERAM FRP o - e ik T D

Iuguregs ( AA. g 98H1R) - BT BT Y A6 TIN qSRT T TE]
o foram g1 ...(cmagm)...

3t fh.ue. gfean : 39 a1 1 Pe1 b 31y qrat | AR Bl SATE] WHI « SIfRg)
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Syaurege (3 fft. Rig ge=iy) ¢ omue uiE fime @1 ugd € ' g% E
...(TALT)....

st qlud. g ;- T8 W g e T8 gy €1 W 99y 1 e aal |
rere faam 2l

AEIGY, Scheduled Castes Sub Plan % foTT 16.8% BT @@V iR Tribal Sub
Plan & foTT 8.6% BT @1RY, <ifh aaa § s had 6.63% AR 4.29% fHar a1
2, S 9P WY 91 SAEd g1 H ST A8 b WRbR B AT a1 82 S8 Sl
g fear o & et & fRae & edes fhar S, ® SEiH Sl 99 91d Bl
I foar 72 LL.(AWA B ... R S s9dl Be faar 82

HBITY, S AR ddex &I golc 8, SAB! B SRIFTA BT 82 S ARBRI
IRTATA 3R RPN Tpel &, T4 DI AT AR ATGH ST 872

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Kindly conclude.

...(Interruptions)...

3t dt.ua. g S g et SR snfearh seHl €1 ST 81 31y gl I8
ga1 Y 6 IRBRT T 3, WRERI Ipdl H, APRI Dicioll H DI Il 872

Suaiege (3t A Rig ge+iv): T i RaRe 2, MY Fdes il
...(TALT)...

#t Rua. g - ST B8 ok TE S €, afew ST ORI S S g,
affearfy ST 8, Srggfd Sfd &1 @fe ST gl

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you very

much. ...(Interruptions)...

3t fud. g : S S W) R BRaT 81 98 SR S g, A1 S¥1 b Hredd
A 3N J, Wb DT golc a1 52 H YD I8 @ T A1, siefid g A1
B V@ B, dfbd STd U avic B o9 < foar w1 2 I8 fed s wfe &t

gIfdd Tl Rl B
Syareget (ot AA. Rig qg4v) : oo I8 ugel WY gar fIar 21 ... (cay)...
st fua. g : I8 Fad g ST ardl @I, sifeardl B iR TRe

ST Y g9Tfad Brdl Bl

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you very much.
...(Interruptions)...

3t fr.ue. giem : R 3 sruel v ekl 9 Al adn g
Juaureas (3f 9. RrE 9e9R) : 3@ 9 gE 91 A IA18Y, @S| . (aEH). ..
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#t dua. g - o I8 S wree e B, S9H M Ao 8, T
rRIfa ST 3R STIfd SoNfa & HIE o+ -3+ el 2

Sgawemy (s ddt. fw ggHiv) - g S, wie, 39 e ReEwe B
...(TEET)....

it dt.ua. gﬁ'q'l : 3MMYT U USAT Project Elephant, Project Tiger, Coffee Board, Tea

Board, Rubber Board, Spices Board, Ters %=1 HfY =g Iiom, gds, dMedrd
SUTTI M-S AT, GTRIITE Ao, TR AT TS A IS8t &

FR GI B b U @1 Bl

Sy (i A fiE geAi) - W) i Raawe 7, § 8k fhaei aR o
Radve o672 ...(=Ig™)...

3t dr.ua. g ¢ 59 aRE e AT AisT-agd U g9 forg smdfed faan,
gg At MU I AR ¢ SR Wd fhar ®, S Sfud T8t 'l

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you very much.
...(Interruptions)...

3 fL.ud. g : W), § U 8ISl 91 @ige 3R HEl dgl

Sugurege (st bt g 9e=R) - 7L, @ T2 8 urgml S 4.00 e 9,
8.00 fiTe 1 g €1 39 QN A1 9 S| Wil 3T BIIRT DI ...(TFEH). ..

Please co-operate. ...(Interruptions)...

#t dt.ua. g : $ad P @ige Il Atrocities Act H, S Gifgd @ g,
ITep! 3Mfh BTl S5 DI UGUT &, olfdh I UGT 9 3= W &y foar 2l

Sywrene (ot AR Rig geqk) - T8, g7 T Tom, <, Mt A
PITYI .. (TILT)....

3t dt.ua. g ¢ s9P U A BIA a9 B SR § B a1 g3 2
SIS gar o, <Ifh 3o I iS4 B W Aolge HAS! § 4o faam a4 Ul
CRIR NI

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): 1 am calling the next
speaker. Shri Sanjeev Kumar. Not present. Shri Prem Chand Gupta. Not present.

Shri Naresh Gujral. ...(Interruptions)...
3t dhud. g - gEr ARSI BT 3T ST W T 9eR €, olfh Sil &ferdl

g1 anfeaTRial | TR, SH6T Saited b W IEEd e 7, STPT 3T o8
T § S < B
THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you.

...(Interruptions)...
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THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you.

SHRI NARESH GUJRAL (Punjab): Sir, I rise to support this Bill and congratulate
the hon. Finance Minister for presenting a Budget which carefully balances the growth
requirements of the economy with fiscal discipline. That is so important not only
for containing inflation but also for maintaining macro economic stability. Sir, this
Budget will, certainly, revive the investor confidence and give a kick-start to the
economy which is slowly coming out of its slumber after years of neglect and the
crisis of confidence during the UPA regime.Thanks to the hon. Finance Minister’s able
stewardship, even the World Bank is accepting that this year, the Indian economy
will grow faster than China and in fact, would be the largest growing economy in
the world.

Sir, I applaud the Government for accepting all the recommendations of the
Fourteenth Finance Commission which will usher in true federalism and empower
the States as equal partners in the country’s march towards progress. Sir, I come
from an agricultural State and I have no hesitation in praising the steps that this
Government has taken, be it the ¥ 5,300 crore for micro-irrigation or ¥ 25,000 crores
to the corpus of rural infrastructure or ¥ 15,000 crores for NABARD or ¥ 45,000
crores for short-term Cooperative Rural Credit Refinance Fund and the ¥ 8.5 lakh
crore of agricultural credit during the financial year which will be provided to the

farmers. All this will really help the farm sector.

Sir, a strong pillar of our economy has been the SMEs that provide the largest
employment in the country. Funding them through the MUDRA scheme with a
corpus of ¥ 20,000 crores would certainly help those who were denied institutional
finance. Sir, this would benefit the SC/ST especially because priority would be given
to their children. Chairman Mao had once said, “Let a thousand flowers bloom.”

This scheme will make sure that millions of flowers will bloom in India.

Sir, for the first time, an attempt is being made to realistically touch the lives of
the poorest, be it the social security net, be it the Suraksha Bima Yojana, Pradhan
Mantri Jeevan Jyoti Bima Yojana or the Atal Pension Yojana. For the first time,
our poor will have some kind of accident insurance or pension schemes at their
disposal.  Sir, the country’s savings rate has been coming down slowly over the
years and today it is nearing 28 per cent. It is imperative to improve the savings
rate if this country has to be self-sufficient. I congratulate the Prime Minister for

giving a boost to the savings rate, by giving concessions up to I 4.4. lakhs to the
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middle class of this country. Sir, I welcome what the Finance Minister has termed
as a game changer, i.e. GST and JAM trinity — Jan dhan, Aadhar and Mobile.
These will ensure that the benefits from the Centre actually reach the beneficiaries
who richly deserve them. We have seen how these benefits would be eaten up by
corruption over the years, and, I am sure this would be a huge game changer. Sir,
one of the most innovative schemes announced is that of monetizing gold. Indians
have always had an obsession with gold and we have, perhaps, the largest reserves
of gold in the world and we are also the largest importers of gold in the world.
That meant that savings did not get translated into investments because this money
was going to gold and not financial instruments. Sir, this scheme will ensure that
now more and more Indians will buy gold bonds and less physical gold which will

put less pressure on our CAD.

Sir, coming to strengthening of our infrastructure, this Government has made
sure that at least ¥ 70,000 crores will go into infrastructure this year and ¥ 20,000
crores will go into a fund and then there will be tax free bonds also which will
add to igniting the economy. Sir, the hon. Prime Minister is passionate about ‘Make
in India’. However, to Make in India, we not only require land in capital but also
skilled human resources. It is disheartening to know that less than five per cent of
our potential work force gets formal training to be employable. I welcome schemes
like Deen Dayal Upadhyay Gramin Kaushal Yojana and the Pradhan Mantri Vidya
Lakshmi Karyakram which will help in making education affordable for all. Sir,
the hon. Prime Minister and the hon. Finance Minister had promised to rid the
economy of black money. This is extremely welcome as not only would it lead
to higher growth but the revenues of the Government will increase substantially,
which, in turn, would lead to a near elimination of the fiscal deficit in the long run.
However, here, I wish to sound a note of caution. The NDA had promised to end
tax terrorism. We must ensure that while our motives are right, we do not, in any
way, incentivize tax terrorism. Please, do not give unfettered powers to our Tax
Inspectors. Now that arrest powers are also been given to them, I would only say
that please ensure that what the law says is upheld which means that your honesty

will proven guilty. So, please ensure that it does not become the other way round.

Sir, I have three suggestions for the hon. Finance Minister's consideration. Please
increase the MSP substantially this year. Our farmers are suffering. We have had
rains in certain areas, we have had drought in certain other areas and the yields
will go down dramatically. So, farmers need your help at this stage. So, kindly
be liberal while announcing the MSP. The second one is, I would have liked to
see a huge increase in the outlay for the judicial infrastructure. Sir, cases keep

on pending for years and years. You need to double the strength of the Judges.
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So, for that, whatever funding required is to be provided, because not only does
it impact the common man but also crores and crores of rupees held up in tax
disputes. Also, banks are also suffering because there are NPAs. So, kindly ensure
that judicial infrastructure receives your attention. And, thirdly, our policing needs to
be more effective. Our citizens must feel safe and, today, our women, by and large,
do not have a feeling of security. So, I think, you need to invest more heavily in
police modernisation and ¥ 35 crores you have provided is really not enough for

a country of our size.

Sir, in the end, I would just like to remind the Opposition that our Government
enjoys a huge mandate and we came to power with two promises — we will get
the wheels of economy moving and we will end corruption and crony capitalism.
While, we have made sure that today there is no corruption in high places, but we
feel that the reform process has to move on if we have to take this country towards

double digit growth which will mean millions of job creations every year.

I know that the Opposition, especially in this House, has been trying to obstruct
our constructive programmes. But, we are determined to go ahead and fulfill the
promises that we made to this country. Sir, I would urge the hon. Finance Minister,
please do not hesitate, keep pushing, we will meet their challenge head-on and as
the famous Poet Igbal said,

Thank you.

3t T IRBR WM (TSI : AT SYGHTEIS H8Ied, Yo &l &
P SR FART 997 R g1 dra-dg # 91 T 991 91 89 IS 9 9 Al aid G,
& 1 89 U IS AR AT AR 4 2 A1 89 YHIOR 81 Fbd o

Syauregel (it At RiE 9e+iv) : v Iy R IE @1 H €S ET o

2 3T WRBR YIS, : SUAHTE HEIGY, AR AIf ARl & w1,
q9d JUQY ¥ H YR HRAT A8 §-

"I dfer AT g,
MAJd g ¥ I do ar”

Crux of this advice is, 'while dealing with the opponents, show your strength

with humility.' The present Finance Minister, v fewrg <ar ® fo, [Rafous fa 530
Sred-glsd 8 STl H Ugd R T Yo U &1 Sb gRI ARG 37ef-agwerr &l
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I TRB o S DI GHET B, olfb § I IR PIs ool T8l o1 aredl gl |
fquer 3§ &, Afeb aMUd aofc W H AUl 3R I $B JeId YK HIAT dredl gl

To begin with, one of the greatest communicators of India, the present Prime
Minister, so enthusiastic to communicate with his counterparts across the globe,
yesterday, sent a tweet, that too in Hebrew, the Israeli language, to his just winning
counterpart of Israel. That shows how attentive he is towards not only the global

cosmetic requirements but also the changing approach towards the global economy.

HEIGd, AR ST el $1 IRBR $B AR 8 3R T8 Y DY B BITST Bl Al
@l <ar 81 Rl Jfe-ae BT gRUM SHd Y B

I would like to stress upon a few crucial points. Democratic societies depend on
meritocratic values. The rate of return on capital exceeds rate of growth of output
and income. Such capitalism generates arbitrary and unsustainable inequalities. These
inequalities are there to undermine meritocratic values, which subsequently harms the
democratic societies from where the French Economist, the modern Karl Marx, Thomas
Picketty, in his advocacy on the capital of 21st Century made out an elaborate study
on the inequalities and their ramifications. Along with him, another famous economist
from European countries, Robert Reich, advocated that to face the situations, there
is every necessity to sustain unions and the pressure groups. Are we allowing the
growth? You have defeated your priorities. You got an extraordinary opportunity to
reset your priorities. Without using your chance to create a level-playing field, you
have defeated your golden opportunity. That may be looking at us as if it is nothing.
But you will be thinking that it is everything. But for the common people, how
is it going to affect their lives? That matters a lot. For that, just the day before
yesterday, International Monetary Fund Chief, Christine Lagarde, visited ...(7ime-bell
rings)... Should I sit down, Sir?

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Please conclude.
SHRI ANANDA BHASKAR RAPOLU: 1 would be needing at least...

Iy (3 A RiE ge9R) : Us U 5 AT €, e fide W dade
HINTTI B9 3MIH] ATE HIAT 918 38 ¥ b th fA9e 9t =l

SHRI ANANDA BHASKAR RAPOLU: Then I will sit down.
Iuaaregs (3ft G RE 9e4R) : 3T bacs B

SHRI ANANDA BHASKAR RAPOLU: All other Members, across Benches,
have exceeded their time.

Sugurege (st bt g 98+R) : Y 98T 38T 91 @ Bl UH e iR o
T
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SHRI ANANDA BHASKAR RAPOLU: When I am making some serious
submissions, that too to the benefit of the Treasury Benches, you halt me; then, I

will sit down.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): This is not halting.
JRME HAT Tsdl B

il 31 WRHR I : {1 PH H & $Bl (& MU ST $ JUR AT GH7Y [AWR
T ...(IauT). ..

Iyqureme (it A A g ge+R): 16 e iR o il

SHRI ANANDA BHASKAR RAPOLU: The nature of business is changing. With
that, by 2016, there will be every chance of spending power of the households rise

to the tune of ¥1.4 lakh crores. But from that, the major share is going to China.
Are you ensuring that your pioneer project ‘Make in India’ does not become a
‘fake in India’ to sustain the opportunity? The crude oil market is going to give
you 24 months’ level-playing field. In those 24 months, you can create fortunes
because America and other European countries are returning their crude oil supplies
because of the paucity of their storage capacity. With that you are going to have
very cheaper crude oil for the coming 24 months. Are you going to look after
that? You are looking towards the NITI Aayog, you are just looking for scope to
twist and regulate the Reserve Bank of India. We are hearing that you are going to
regulate the power of Reserve Bank of India, as far as recommendations of bonds
that have to be issued by the Reserve Bank of India is concerned. Such things are
going to harm you and it is, in the long run, going to harm the Indian economy.
Think broadly; make use of the great opportunity to run the economy as you are
showing the emblem of Make in India with the tiger and lion. Wish you all the
best. Thank you very much.

Sugurege (3ft @t Rig ge+iR): 57 gor@g wiags g oM IR e g
il goTas ML YS! (T): IR, 319 g B8 e 7 ST, § $ides B

Syaurege (3ft ff. Rig ge=iv): a9 go O IR, T8 91 33 7 Tg Fed
ST

SHRI PALVAI GOVARDHAN REDDY: Thank you, Mr. Vice-Chairman, Sir, for
giving me this opportunity to speak on the Budget presented by the Finance Minister.
It is good that the Finance Minister has the advantage of having the most favourable
political and economic climate. But, in spite of these, the Finance Minister failed
to present a clear vision on the much-awaited road map to achche din. There is

lack of clarity and vision as to how the Government is going to create ten lakh jobs
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a month, how India would climb up in its ‘ease of doing business’ from rank No.
42 to top 10, and this Budget has ignored the poor and salaried classes. Sir, since
the time given to me is too short, I will make my submission brief and point-wise.
Hon. Finance Minister said that India is about to take off and it is India’s turn to fly.
He is right; the Budget is for India, not for Bharat. It is a Budget for corporate.
What about the middle class? What about the poor Bharatwasi? Sir, the Finance
Minister says that the middle class should take care of themselves. If the middle
class, lower-middle class and poor pays more for everything like mobile bills, air
fares, restaurants, cable TV, laundry services, medicines, etc; how is it going to be
a good Budget and how India is going to fly? So, truly, it is not a poor man’s
Budget; it is the Budget for corporate sector. With introduction of Bankruptcy Code,
now, corporate have got an elbowroom to fly away from ventures by making such

project to hang in limbo.

Second point I wish to make is, taking shelter under the guise of transferring
42 per cent Central taxes to States, the Finance Minister has reduced allocations to
various important flagship schemes such as SSA from ¥ 28,000 crores in 2014-15
to ¥ 22,000 crores for 2015-16; ICDS from ¥ 16,000 crores to ¥ 8,000 crores;
Mid-Day Meal Scheme from ¥ 13,000 crores to ¥ 9,000 crores and no allocation
of money for One-Rank-One-Pension promise made to Armed Forces. I ask the
hon. Minister to explain as to why he has reduced allocations to such an important

sector which are crucial to achieve the goals set for Amrit Mahotsav.

Now, total expenditure is projected to increase form I 16,81,158 crores in RE
2014-15 to 17,77,477 crores in BE 2015-16. But the increase should have been
reflected as increase in Plan expenditure. But, shockingly, the Plan expenditure is
projected to decrease from ¥ 4,67,934 crores in RE 2014-15 to ¥ 4,65,277 crores
in BE 2015-16. This clearly shows that additional borrowings of ¥ 37,500 crores
would go to the Non-Plan expenditure, which is nothing but economic terrorism.

...(Time-bell rings)... Sir, just two-three minutes.

Sir, 100 crore population of our country do not pay tax as they are poor and
downtrodden. So, is it not the responsibility of the Budget and the Finance Minister
to address their concerns and needs? (7ime-bell rings) But, there is nothing for them
in the Budget. The reduction in the Corporate Tax gives a bonanza of ¥ 20,000
crores exemption to corporates, and in four years, the amount comes to I 80,000
crores. If this is so, how can the Finance Minister say that it is a pro-poor Budget

when there are cruel and unjustified cuts in many schemes?

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Kindly conclude now.
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SHRI PALVAI GOVARDHAN REDDY: Sir, two minutes more. For example,
under the Scheduled Castes Sub-Plan, the BE 2014-15 are ¥ 50,548 crores, but
it has been brought down to ¥ 33,638 crores, and it has been further reduced to
Z 30,850 crores. ...(Time-bell rings)... Similarly, under the Tribal Sub-Plan also, it
has been reduced from ¥ 32,386 crores to I 20,535 crores in this year’s Budget.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Please conclude now.

SHRI PALVAI GOVARDHAN REDDY: I am concluding, Sir. ...(Inferruptions)...
The Prime Minister said, ‘After 60 years, you are still making people to dig holes in
the ground. I will celebrate it with pomp and splendour’. We don’t require uncharitable
remarks nor do we need any sermons. Sir, MGNREGA is giving employment to 50
million households and a majority of whom are women and close to half are Dalits

and Adivasis. ...(Time-bell rings)... I am going to conclude, Sir.

Sir, the Government of India assured to implement the Minimum Support Price
for agricultural produce based on cost of cultivation plus 50 per cent take home
income, linking the MGNREGA with agriculture and many more. But in the last ten
months, the Government of India has not implemented any assurance. The farmers

of India are in distress.

Sir, with these observations and with all humility at my command, I am
constrained to observe that this annual financial statement, in the existing situation

of the country, reminds me of a famous...
THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you very much.

SHRI PALVAI GOVARDHAN REDDY: Sir, this is the last sentence. The famous
quotation by Mr. Augustini, a renowned Jurist. I think, it is pertinent to quote it

here. It says:

“Remota justicia quid sunt regna nici magna latorcinia.” It means, what is

empire without law, order and justice. It is nothing but a robbery on a grand scale.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you very much.

I am calling the next speaker, please.

SHRI PALVAI GOVARDHAN REDDY: With these words, I conclude my speech.

Thank you very much, Sir. But I have to cut down 50 per cent of my speech, Sir.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you very much.

Now, Shrimati Wansuk Syiem.

SHRIMATI WANSUK SYIEM (Meghalaya): Mr. Vice-Chairman, Sir, I would
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refrain from nitpicking of the General Budget, 2015, as to me, it appears a status quo
exercise by the NDA Government by not tinkering with the on-going fiscal agenda,
and by rolling over the fiscal deficit target by another year. In the process, the

Government has confined its exercise to some cosmetic changes in the tax structure.

There are cruel and unjust cuts in the allocations to the Scheduled Castes and
Scheduled Tribes Sub-Plan and the Integrated Child Development Scheme. Similarly,
the Agricultural Ministry’s flagship Programme under the UPA Government, the
Rashtriya Krishi Vikas Yojana will see a huge cutback from 38,444 crores in
2014-15 to 34,500 crores in the current Budget. On the other hand, the Government
has chosen to provide the Corporate Sector a relief of 320,000 crores, every year, for

four years, beginning 2016-17. This, to me, seems to be a very magnanimous gift.
[MR. DEPUTY CHAIRMAN in the Chair]

Sir, the North-East Region has the talent to support the IT-enabled service like
BPO that can be part of the ‘Look East Policy’ provided the telecom infrastructure
is upgraded. Tourism promotion too has not made much headway due to poor
infrastructure development as also projects for tapping of horticulture potential of the
region, which produces very high quality of turmeric and ginger and exotic fruits like
passion fruit, pineapple, strawberry, oranges. Also, there is much scope for setting up
of food processing units engaging abundantly available women power in the region.
Mr. Finance Minister, I have a special request. You are aware of the cult of militancy,
prevailing in the North-East. In my home State, Meghalaya, there are two major
militant outfits and a host of other outfits. The law and order situation, arising out
of this menace of militancy, was being partly controlled through the latest gadgets
and other necessary items bought from the Police Modernization Scheme, funded
by the Centre. Unfortunately, in the current Budget, this important financial help to
the State has been withdrawn. We are now left to fend for ourselves, though it is

a known fact that our State revenue generation is very low.

There was legitimate expectation that the NDA Government would vigorously
pursue the people-friendly flagship programmes,launched by the UPA Government.
The move so far, by the NDA Government, seems to be suspect with just managing
to retain the outlays for such programmes at the last year's levels. The MGNREGA
is facing a down-sizing in terms of expansion for 2015-16. The impact of the
inadequate outlays for HRD will adversely affect the Sarva Shiksha Abhiyan and
the RTE projects underway. The Shanta Kumar Committee Report has come handy
for the Centre to tinker with the National Food Security Scheme by lowering the
coverage from 67 per cent to 40 per cent. There seems to be an all-round yet subtle

attempt, to sabotage all the UPA flagship programmes.
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The corporate sector as well as many financial experts and economists have
hailed the Budget as bold and pragmatic, but I stand with the common man's views
that the Budget, 2015, has left them out in the cold.

Thank you.

MR. DEPUTY CHAIRMAN: Thank you. Now, the last speaker. Shri Jairam

Ramesh. But, you have only five minutes.

SHRI JAIRAM RAMESH: I did not expect to be called. Thank you, Sir

...(Interruptions)...

SHRI NARESH AGRAWAL (Uttar Pradesh): There is one Member from my
party also, Choudhary Munvvar Saleem. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; no. His name is not here. ...(Interruptions)...

SHRI NARESH AGRAWAL: The Congress Party has already taken 15 minutes

in excess. Now, their time is minus 15 minutes. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: But his name is not here. ...(Interruptions)... You

have not given his name. ...(Inferruptions)...
SHRI NARESH AGRAWAL: No, Sir, I have given the name. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: But it is not here. ...(Interruptions)...

SHRI NARESH AGRAWAL: I have given. I gave his name in the morning.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: In the morning! Today, I am not accepting the
names. ...(Interruptions)... Had you given yesterday, it would have been accepted.

...(Interruptions)...
SHRI BAISHNAB PARIDA (Odisha): Sir, my name is there. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I had called your name. But, you were not present.
...(Interruptions)... Mr. Parida, 1 had already announced in the House if a Member,
when his name is called, is absent, he can be given a chance at the end, provided
the time permits. ...(Interruptions)... But, the time is over now. ...(Interruptions)...

After giving your name, you should remain in the House. ...(Interruptions)...

SHRI BAISHNAB PARIDA: I had some problem, Sir. Therefore, I was not

present at that time. ...(Inferruptions)...

3t ITAUMRT : Bl HT MUDHT A9 AR, AfB 37 TE Al H R Fe?
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Now, Mr. Jairam Ramesh. Take only five minutes.

SHRI JAIRAM RAMESH: Sir, every Budget gets its fair share of bouquets and
brickbats. I stand neither to give bouquets nor the brickbats. But, I would like to just
seek four specific clarifications from the Finance Minister. I have gone through the
Budget and also the Report of the Fourteenth Finance Commission, which provides
the anchor for this Budget. The key point in this Budget is the figure of 42 per
cent. The aggregate resources to the States have not increased. But qualitatively,
the proportion of untied funds to the States has gone up from 32 per cent to 42
per cent. Quantitatively, the States have not gained. Qualitatively, they have gained
because of the recommendation of 42 per cent by the Finance Commission. It has
been a practice, all along, from the First Finance Commission that the Governments
accept the award of the Finance Commissions. And, this Government has also accepted
the award. Previous Finance Commissions had dissent notes. This Commission also
had a dissent note. But, nevertheless, the Government has chosen to accept the 42
per cent figure. Sir, this is welcome because it increases the proportion of untied
funds to the States, and even the difference between what the dissent note was and
what the recommendation is comes to a figure between 38 per cent and 42 per
cent. So, I have no quibble with the 42 per cent figure. But, Sir, underlying the
entire Budget is an assumption that the shortfall in the Central Plan Assistance for
key programmes will be made up by spending by the States. We can argue this
assumption, we can quarrel, but the truth of this assumption will only be known one
year from now, or two years from now. So, the question that I would like to ask the
hon. Finance Minister is whether he will consider putting in place some institutional
arrangement for the transition period to ensure that the key programmes do not get
short-changed because of lack of allocations by the State. Sir, these programmes
are - the Rashtriya Krishi Vikas Yojana, the ICDS, the Mid-Day Meal Scheme, the
National Rural Health Mission and a variety of programmes in the social sectors.
Sir, we know the political economy of public expenditure. The political economy
of public expenditure is contractor-driven. We know this, and I say this with full
sense of authority and responsibility that during the last 60 years, the social sectors
have tended to get lesser importance in State Budgets. The irrigation, which is very
good, and PWD, which is very good, gets the priority in the State Budgets. In fact,
barring Kerala — I hope you will give me one minute more for mentioning Kerala
— and Tamil Nadu, very few States have seen it fit to give priority for social sector

expenditures in their Budgets. Sir, I would like to say that it is a heroic assumption.
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We hope that this assumption will be proved right, but would he consider putting
in place some institutional arrangement for mid-year review to ensure that the key
programmes, for which the Central Plan Assistance has been reduced in the expectation
that the States will pick up that expenditure, that shortfall will not materialise and
these programmes would actually be fully protected? In fact, in the documents that
have been circulated with the Budget, I notice that there is an acceptance of the
fact that the Central Plan Assistance has gone down and there is a footnote which
says that the Central Plan Assistance has gone down, but the total expenditure will
not go down because the States will pick up the slack. So, there is a recognition
by the Finance Minister that the slack, which has been criticised across the board
by everybody who has spoken, would be picked up by the States. I would request
the hon. Finance Minister to re-assure the House that there would be some review
mechanism in the Finance Ministry, now that the Planning Commission has been
abolished, jointly between the successor organisation and the Finance Ministry to
ensure that the shortfalls do not materialise, and if they become imminent, the Central

Plan Assistance would actually be increased.

Sir, my second issue relates to the health sector. There has been a very substantial
reduction in the Central Plan Allocation for health in the assumption that the State
will pick up the expenditure on health. Again, it is an assumption we can argue,

but it is an assumption that has been made.

Sir, the other assumption is what I have a problem with. The assumption in the
Finance Minister’s speech is that insurance will be a key driver of health provision.
I would request the hon. Finance Minister to be a little cautious because all the
evidence in India suggests that even after the introduction of health insurance, out-of-
pocket expenditure on health has not come down. And, the provision of insurance
provides an inbuilt incentive for secondary and tertiary healthcare, whereas our priority
in India is to expand primary healthcare. We agree that insurance has a role to play,
particularly in the organised sector, but insurance cannot be the driver of primary
healthcare in this country and that has to depend on public allocations, hopefully, by
the States, but if the States are not forthcoming, which is what the experience has

been, the Centre will have to step in sooner rather than later. ...(7ime-bell rings)...

Sir, I will make two very quick points. Thirdly, I would request the hon. Finance
Minister to please re-assure us on the integrity of the statistical system, on which we
are basing all our numbers. Sir, don't take my word for it. Your own Chief Economic
Advisor has raised serious questions on the revised numbers for GDP. Numbers
have to change, Sir. The basis of computation changes once every five years. It is

inevitable but there are serious questions on the reliability of these numbers. Indian
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numbers have never been suspected; Chinese numbers have always been suspected.
Indian numbers have never been suspected but, for the first time, I am reading
responsible academic work, which says that the integrity and robustness of the new
GDP numbers is suspected. I would like the hon. Finance Minister to please ensure

that the new numbers, in fact, follow the canons of integrity and reliability.

Finally, Sir, I come to the issue of GST. While the Finance Minister has made
much of the GST, we welcome the change in attitude of the ruling Party. The Finance
Minister is on record having accused the Congress Party of 'obstructionism'. 1 would
just say, very humbly, Sir, that the Finance Minister and his party, single handedly,
obstructed the introduction of GST in the last five years. ...(Time-bell rings)... Single-
handedly, it was the Prime Minister's objection, when he was the Chief Minister of
Gujarat, that held back the introduction of GST, on which a lot of home work had
already been done. ...(Time-bell rings)... We welcome the introduction of GST. We
are committed to the introduction of GST and we welcome the change in attitude
of the Finance Minister and his Party. But, they, who were obstructionists for five
years, have suddenly found it necessary to see GST as a major revolution in the

fiscal management. ...(Time-bell rings)...
MR. DEPUTY CHAIRMAN: You should welcome it that they are adopting it.
SHRI JAIRAM RAMESH: Finally, Sir, I would just say...

MR. DEPUTY CHAIRMAN: No, It is over. ...(Interruptions)... There is only

one final. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, one final point. Because I mentioned Kerala,
you have to give me a minute. ...(Inferruptions)... Finally, I would just say that the
fiscal architecture has changed with this Budget. You cannot compare this Budget
with the previous Budgets. You don't have to think of the Annual Plan anymore. You
cannot compare the Plan expenditure with Plan expenditure. The fiscal architecture
has changed. It was crying out for some change but, I think, the real challenge is
how you make the transition. Nobody can be against giving more powers to the
States. Nobody can be against giving more untied funds to the States. But I would
like to remind the hon. Finance Minister that this idea of a single divisible pool is
not new. It goes back to 1997. In 1997, a single divisible pool was instituted with
the 29 per cent share. You have increased it to 42 per cent. We welcome it but
we would like you to please be a little careful in the transition period because that
is where I suspect, that is where I see a lot of problems arising in agriculture, in
health, in education, in women and child development, and, in nutrition, which have
been highlighted by my fellow members. Thank you.

MR. DEPUTY CHAIRMAN: Thank you. Now, hon. Finance Minister.
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THE MINISTER OF FINANCE; THE MINISTER OF CORPORATE AFFAIRS;
AND THE MINISTER OF INFORMATION AND BROADCASTING (SHRI ARUN
JAITLEY): Mr. Deputy Chairman, Sir, I am extremely grateful to a very large number
of hon. Members, who have participated in this debate, which was initiated by Shri
Anand Sharma, and, prior to my responding to the debate, just now concluded with
great wisdom and precision of my old friend, Jairam Ramesh. Jairam was reminding
me of the precedents of obstructionism but let me tell him that, eventually, building
a consensus on issues like GST — because that is the precise example that he gave
— requires a great deal of negotiation with the States. You have to be fair to the
States in terms of your political dealings with the States. You have to be fair to
the States in your financial dealings with the States, that is, in the Central-State
financial relationship.

And, on an issue like GST, repeatedly with the Empowered Committee, we have
had the negotiations whether alcohol has to be kept out because if I had insisted
on bringing alcohol in, it would have been a deal-breaker; if petroleum products
were also kept out, then GST itself may lose its meaning. So, constitutionally, we
intend to bring it in, but it will be charged only when the States agree to it, that
is, when the GST Council agrees to it. There are States which may lose in terms
of Octroi; there are States which may lose in terms of being manufacturing States
because GST is a tax which is charged at the destination and, therefore, comfort
level in terms of some initial adjustments has to be done by the States. I have got
the least doubt that GST is not a party adversarial issue. GST issue has been an
issue between the Central Government and the State Governments. In fact, when
I assumed office, the opposition to some of the suggestions came from the State
Governments of my own party, and, therefore, I had to satisfy my own party State
Governments because they were intending to protect the rights of the States as much
as it came from any other party. It is only when we have given them a comfort
level that most of the States have now come on board. But I would only urge him
obstructionism can be a temporary tactic; at times, it can be a strategy. It can't be
a long-term ideology. Therefore, some of the reforms, which the UPA Government
started and which we are taking a shade forward, should be cooperated with rather
than being obstructed in one manner or the other or even delayed. And I say this
for a reason that this is a historic opportunity for India. There have been years when
we have grown at a very fast pace. I am one of those who consistently believe
that the post-1991 era, and what started in 1991 — the then Finance Minister and
former Prime Minister is here — was the defining moment for this country, and that
is a path which we have to slowly but surely proceed on. If we deviate from it,
it is not a path by which we are going to gain. Let me just give an illustration.

My friend, Mr. P. Rajeeve, yesterday mentioned, and it is not a move that I have
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started; the UPA continued that, and it has been there from times immemorial; he
argued very strongly that Governments are giving I 75,000 crores as tax concessions
to the diamond industry. Now, what is this tax concession to the diamond industry?
There is not a rupee of any concession that I have given, which UPA had not
given, or which the United Front Government, which you supported, had not given.
There is no diamond produced in this country; it only comes for polishing, cutting
and finishing. Within a few days, it goes back. Lakhs and lakhs of jobs are created
just in the polishing and finishing industry. Now, that temporary import, which takes
place, does not take place only for diamonds. If there are Commonwealth Games or
a cricket series, the cameras and the shooting crew which also comes is a temporary
import. You don’t charge them duty for the temporary import because it is meant
to go back. Otherwise, you will be adding to those costs. You start charging them
duty, lakhs and lakhs of people, who have got job in that process, will come to
an end. We use that only for job creation in India. Your second point, you read
a list of countries which are having 55 per cent corporate tax. Well, 1991 started a
process of rationalizing and bringing taxation down. I have no hesitation in admitting
that lower rates of taxes leads to better compliance. It leads to more employment;
it leads to a more efficient economy; it leads to more jobs; it leads to larger
revenue. Your formulation, which you have suggested, is a formulation which has
not been accepted, at least, now world over. Amongst the principal questions, and
I am sincerely thankful to my friend Mr. Jairam Ramesh for partly answering that
question, though I would like to clarify the facts because he asked me for some
statistical data — the principal criticism is that have you in some sectors reduced
the spending. Well, this Budget comes at a very crucial time where global economy
is facing a challenge. We are certainly recovering. That recovery should be faster
than what is actually happening. Our growth rates are moving upwards. Let me tell
you that the CSO is a credible Organisation; CSO is not an Organisation which
either the UPA Government can control or the NDA Government can control; they
do their independent exercises. Even Prime Ministers come to know of figures or
Finance Ministers come to know of figures just when they are released. They do
not even consult us on the figures. We make our own estimations; they make their
own estimations. They did not release the data immediately, the basis of the change
of the GDP figures when they change the base year. They included various sectors.
They have included more companies. They believe that their formulations are now
more internationally compatible. So, they not only changed the basis for 2014-15;
they changed it from 2011-12 onwards. So, the last year of the UPA, which was
left at 4.7 suddenly became 6.9. Therefore, India’s growth rate is not an UPA-NDA
issue. It’s across the board that they altered the figures and they believe that their

figures are internationally compatible. Some people comment that you are not getting
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a feel of those figures. But then, as the debate goes on, in academics, I think, it

will always improve. Our understanding will become better.

Our fiscal deficit is broadly under control. Our Current Account Deficit is
completely under control. Inflation is under control. Foreign exchange reserves are
very high. Rupee is one of the few currencies in the world, which is able to keep
pace with the dollar. US economy is doing well, dollar is becoming very strong.
As against most of the currencies in the world, rupee is gaining. As against dollar,

it is trying to keep pace, at times struggling to keep pace with the dollar.

The second important change is that the financial architecture between the Centre
and the States has completely been changed by the Fourteenth Finance Commission.
Earlier, the States were getting thirty-two per cent of the Central Divisible Pool, that
is, the Central pool of taxes. It goes up to forty-two; it actually goes up a slightly
higher with the Fourteenth Finance Commission. It is because they will get for
municipalities, they will get for panchayats, they will also get for disaster relief, the
subject we discussed for agriculture today morning. This figure may be forty-seven
plus actually. The States will get their own taxes. One calculation is amongst the
total basket of taxes in the country, Centre and States, the States now get sixty-two
per cent. So, the States’ pockets have much more money and when Jairam says
that what is the difference quantitatively; is there a difference? Quantitatively, the
Divisible Pool gain between last year and the next year, that is, the current year and
the next year is going to be 1,86,000 crores to States collectively. The grants are
also going to increase by 24,190. With this gain, obviously, the money in the pocket
of the Centre is going to go down, both quantitatively and in terms of percentage.
Therefore, logically it should be less in every area. The Finance Commission in
paragraph 7.43 indicates that a number of schemes will be transferred wholly to
the States. Obviously, when I transfer those schemes to the States, that part of the
funding expenditure of the Centre will be less. But we decided not to transfer all of
them. Twenty-three Centrally-sponsored schemes will remain wholly with the Centre;
thirteen will be partly with the Centre and partly with the States; and eight schemes
will go entirely to the States. There are two errors or two corrections. I am sorry
for using the word ‘errors.” Two corrections are required in these calculations which
we are making. Back-of-the-envelope calculations can occasionally be misleading.
They may be based on common sense but a deeper analysis may reveal something
else. And the change is that the money in the Central Government’s pocket has
gone down.

SHRI ANAND SHARMA (Rajasthan): Can I seek a clarification now or later?

SHRI ARUN JAITLEY: You can seek it now.
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SHRI ANAND SHARMA: Yesterday also I mentioned it that it is not true. The
Centre’s share remains unchanged at 38 per cent. What has happened is this. I am
just repeating that and reminding you that last year, 2014-15, the Central Assistance
to States was 42 per cent and the devolution of State share of taxes was roughly
49 per cent. After the Fourteenth Finance Commission, the devolution of State share
of taxes is 62-63 per cent. You are referring to States grant and loans of ¥ 24,000
crore. That is where from nine per cent of 2014-15 you have increased it to 13
per cent. So, the total becomes 18 per cent. The Central Assistance to States in
your Budget of 2014-15 was 42 per cent. Now the Central Assistance to States has
been brought down to 24 per cent. So, it is exactly shift of 18. So, it is not true.

SHRI ARUN JAITLEY: May I just translate these percentages into numbers to
avoid any confusion and then I will give you State-wise analysis? I 1,86,000 crore
is extra because of the divisible pool, States collectively. ¥ 24,190 crore is because
of grants. As a result of some schemes shifting to the States or partly shifting to
the States, the reduction would be ¥ 75,000 crore and therefore the States will get
T 1,35,000 crore net extra. Now let me tell you how it will impact. If the impact
is otherwise, then they get nothing more. If they get nothing more, then why is
it that not one State is saying that it would like to go back to Thirteenth Finance
Commission? I have made a chart of every State and I will just give you a few
illustrative States. I will particularly give you the figures of some crucial States.
From this figure you will have to subtract the reduction of the schemes which have
gone to the States. The divided new State of Andhra Pradesh was getting ¥15,720
crore. Next year, it will get ¥ 30,530 crore.

it TRE1 3RMET (STR TSI : IR U T 18yl

SHRI ARUN JAITLEY: Uttar Pradesh got I 73,868 crore. Now it will get
T 26,000 crore more which will be T 99,159 crore. Jg S H 26 BN H&l, TS
ATST HH BT, HifP gl W Sl TR g, SHDT IR HH 81T West Bengal’s
T 27,962 crore will become ¥ 49,079 crore.

sft TRT aea ((ErR): AR &1 ft gar Rl

st rvUr Seeht: S8R @1 T40,803 crore will become 353,273 crore.

...(Interruptions)... 1 can give these figures to the States. I am only indicating that

not a single State is going to get less. Not a single Chief Minister has said that he

was better off with the Thirteenth Finance Commission.

SHRI ANAND SHARMA: Mr. Deputy Chairman, Sir, from where does this
332,42,000 crores is going to come?

MR. DEPUTY CHAIRMAN: Anand Sharmaji, you can speak only when he yields.
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SHRI ANAND SHARMA: Let him conclude, we can ask later.

SHRI ARUN JAITLEY : The first fact to be understood is that this is the correction
required for a proper understanding. The correction which is required is the money
in those sectors is not going to go down. I am one of those who firmly believes
that most of our States are responsible for expending. So, when this money is going
to the States, the States have a fiscal deficit which is better than the Centre's fiscal
deficit. IAT T fiscal deficit, collectively Hg W 98X B, 57 W ﬂaf N gl It is
a shared sovereignty between the Centre and the States. So, if the U.P. is going to
get ¥ 26,000 crores more, I have to start with an assumption that U.P. and West
Bengal — the Chief Ministers are also responsible to their people — will spend this
in various sectors. Now, the answer to Mr. Jairam's question is, the best guarantee
when [ say I will give 75 per cent for the Central scheme, the State will give 25
per cent, which State is going to come up and say, "I don't want this scheme. I am
not willing to spend 25 per cent." Is there a single State ﬁ?f 75 TR¥C T8l 9y,
ﬂ?{ g whiq Tl T«HI%Q, Hifh ﬂ?{ 25 TR¥C AT EI@TITI Obviously, the money will

go when the States will take out their 25 per cent. So, the schemes are going to

go 75:25 or 50:50 in respect of only 30 schemes. The rest 23 schemes, we will
fund them fully. 3@ I9 13 IFHIFT BT IT Sl 8 A Bl CAHR DI, IR I foRe
H dex & @l H g8 T B9 BN, O A1 b @R SATET BN SR i S99
Hgex & I} AR 98 TEA/TES] Bl Bl, e gHT UUS Tlges SaduHc [T Bl
9 FeR | U1 reT ' 1 may have become poorer by this 10 per cent less in
my pocket, but the country has not become poorer, the country has become richer,
because States and I are going to spend. So, bulk of the speeches and the points
made was that has the spending in these sectors come done. The answer is it won't
come down because the country, as a whole, is going to spend much more in these
sectors. The second error which we make while calculating is this, and that is the
correction which is required, and I request Mr. Anand Sharma in the data that he

has given to make this correction
SHRI ANAND SHARMA: This is your Government's data.

SHRI ARUN JAITLEY: Please listen to my response. In any of the years, an
erroneous comparison we can make in the next year is by comparing the figures of
allocation, not with the Revised Estimates but with the Budget Estimates. This is a
challenge which India has faced in the last three years. 1 have faced it in the
current year. Your Finance Ministers' have faced it in the last two years particularly.
If there is two years ago a difference between the Budget Estimate and the Revised
Estimate of ¥ 1,21,000 crores, even when I was 10 per cent less this year, you
compare the Revised Estimates of 2014-15 which I have tried to provide in this
year's Budget, compare the Revised what I am providing, because I do believe that
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it is not only the fiscal deficit which is important which is also the quality of fiscal
deficit which is important, not by just postponing tax reforms, not by just postponing
subsidy payments. For instance, where was the CST compensation promised by the
UPA Government ever shown in its fiscal deficit figures? I am having to pay that
money now. So, what is relevant is not the fiscal deficit and numerical, but the
quality of fiscal deficit which should be independent of any hidden fiscal deficit.
And, therefore we try and cover it up next year by saying that we will spend less.
Partly because of the legacy issues, I have had to face that challenge. But, we are
now trying to correct that course and when you compare my budgeted figures with
the Revised Estimates of actual spending, my budgeted figures are much more than
what the UPA had it in the last year and equal to what I had in my first year.
And, therefore, the two impressions should be corrected. Part of the schemes being
transferred to the States does not mean that the Centre has become indifferent because
the States have got more; they have to spend out of these. They will spend for
development, they will spend for infrastructure, they will spend for various social
schemes itself. Sir, having said this, I think this whole debate of pro-corporate,
pro-rich, pro-poor, India has to decide whether it is going to get caught in slogans
or whether it is going to get into substance. And this criticism is not new. Dr. Saheb
is sitting here, he is probably far more experienced than any one of us. When he
started this process, he faced much more criticism than what some of us have faced.
But, over the last three decades, our understanding of the issue is to increase. These
are challenges in the economy. Unless the economy grows at a faster pace and the
India normal has to be at 8 per cent -9 per cent targeting a double-digit growth,
the India normal cannot be 4 per cent-5 per cent growth. On that kind of growth,
we barely be able to pay salaries and undertake essential expenditure. Mr. Jairam
Ramesh was right because revenue expenditures cannot be reduced. You will have
to pay salaries. You will have to pay pensions. You will have to pay for the Defence
of the country. You will have to pay for the interest on debt. These are revenue
expenditures which you will have to undertake and, therefore, unless we increase
our revenues, our tax buoyancies go up because of growth rates, you would not be
able to spend on development and if you are not able to spend on development,
there will be no growth and you would not have money to service the poor and
therefore, our effort has to be that the growth has to go up and the additional
resources which come out of that growth have to be used to service the poor of
this country. That is how the poverty alleviation schemes have worked and that is
what we have tried. After all, the idea which has been appreciated by most Members,
there are about 5.77 crores self-entrepreneurs with no funding. So, we said the
MUDRA as an institution should fund the unfunded. We sanctioned that money for

this. Who can say this is pro-corporate? This is a step which is going to service a



418 The Budget (General) [RAJYA SABHA] 2015-16

[Shri Arun Jaitley]

large section of Indian people. You also started the financial inclusion programme.
For you, ‘a village” was a unit. We made ‘individual’ a unit. That is why we are
able to reach in a 100 day period, 12.54 crore people. We did not merely say that
you must have an access to a village, but we said you must have access to every
person. Now, the next challenge is: how do you put moneys into that account?
You are right that we had doubts about some schemes. The doubts were cleared and
we adopted it. Now, moneys through the earlier schemes which the UPA started,
the scholarships, the pensions are going into these accounts. From these accounts,
you will have one rupee a month transfer and you will get the accident insurance.
Those who want one rupee a day transferred or less than that will get a life insurance.
On a ¥ 250/- contribution in your working career, you provide for a security and
the Government will also make a contribution for your pension schemes. You are
absolutely right on the health issue which is extremely important because it is very
dangerous for your own health and also for the kind of money you spend if you
fall ill. Therefore, the schemes which the UPA had started plus the new initiatives
that we intend to take have to be holistically looked at. The weaker sections have
to be provided the State support. Others will also be provided support. We have
given an incentive. For instance, I have raised the 80C limit additionally by ¥ 10,000
for each category, for normal people, for senior citizens and very senior citizens so
that their treatments can be taken care of by this whole process. You incentivise in
terms of tax, in terms of going in for health insurances. Take middle classes. Last
year, for house loan interest repayment, for 80C payments, we increased even the
limit from ¥ 2 lakhs to ¥ 2.5 lakhs and we gave an additional benefit of ¥ 1 lakh,
Z 50,000 each. This year, I doubled the conveyance exemption. I have provided
additionally for medical, plus another ¥ 50,000 in the category of contributions made
to the National Pension Scheme. The National Pension Scheme is giving you a return
of almost 11 per cent today. So, if all those who are in trade, business, or professionals,
shopkeepers, take those incentives now, they get a tax benefit, and you are incentivised
to invest in pension. The whole idea of social security is to convert India from a
pension-less society into a pensioned society. These are important social sector
initiatives that we have taken in the Budget. The whole system that we are trying
to devise is where Governments give up their discretionary powers. For instance,
public procurement. There was some talk during the UPA regime of bringing that
Bill. We have implemented it partly. Our Coal legislation is coming up today; our
Mining legislation is coming up today. Just see the effect. I said it in the other
House and I don’t mind saying it here. It was Dr. Manmohan Singh, who within
two months of taking over as Prime Minister said that coal blocks should be auctioned.

His letters to his Communication Minister in November and December, 2007 clearly
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indicate that he was uncomfortable with the discretion being exercised and the way
they were being exercised. But till 2014, you were not able to put this policy into
action. You did it in the 3G auctions. Now that the whole law is being smoothened
out, and we are trying to get rid of those discretions, at least, the success of the
coal block auction should convince you and convince the whole country. And, to
go by Shri Jairam Ramesh’s advice that don’t obstruct when your own policies are
being implemented by others, please rethink your strategy for the day. After all,
what are we saying? Coal block allocation by auction. Thirty-three coal blocks have
already got us some ¥ 2,13,000-plus crores. Spectrum has already got us over
Z 1,00,000 crores. This policy has served the country well. Therefore, you would
be well advised that obstructionism transiently can be a tactic, but can’t be a
permanent feature. ...(Interruptions)... Sir, our roadmap is very clear. We want people
to invest in this country. We want Indian investors not to go out so much. It will
be a good thing if they grow and then go out and invest. But I do not want them
to go out and invest because India is not the best place for doing business. I want
international investors to consider India as a good place. Therefore, every step, which
we are taking in this roadmap, is that we have easened the entry of people into
various sectors. We need investment. It is investment which will enable every part
of the country to grow. For us, the manufacturing sector should grow, which is
slowing down. Take the case of Andhra Pradesh, for instance, which has lost out
on revenues and many things because of the division. We stand by every word that

has been committed to them. ...(Interruptions)...

SHRI JESUDASU SEELAM (Andhra Pradesh): But how much money has been
released? Please let us know.

MR. DEPUTY CHAIRMAN: Please, he is not yielding. ...(Interruptions)...

SHRI JESUDASU SEELAM: We would like the hon. Finance Minister to kindly
tell us how much money is to be released up to 31st March because the Minister

is on record. ...(Interruptions)...

SHRI Y.S. CHOWDARY (Andhra Pradesh): Whatever has been committed is

being given. ...(Interruptions)...

SHRI JESUDASU SEELAM: He had said that ¥ 10,000 crores is being released
by the Centre. I can authenticate the statement of the Minister. ...(Interruptions)...
So, I want the Finance Minister to tell us how much of remittances have been made
to Andhra Pradesh. ...(Interruptions)... This is not my word. This is the statement
of the Union Council of Ministers which appeared in The Hindu dated 16th March.
I am going to authenticate it. ...(Interruptions)... Please tell the people of Andhra

Pradesh as to how much money you are releasing to Andhra Pradesh.
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MR. DEPUTY CHAIRMAN: Now, please, Mr. Seelam, don’t get angry.

...(Interruptions)...

SHRI ARUN JAITLEY: Sir, the Reorganisation Act and the Finance Commission
have provided a particular road map. When Mr. Seelam asks, “How much money
and what money?”, they made a promise, an empty promise, but did not give any

money. History has given us an opportunity...(Interruptions)...

SHRIMATI RENUKA CHOWDHURY (Andhra Pradesh): Please stand corrected.
That is not right. ...(Interruptions)... He cannot say things which are not right.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Kindly listen to him. ...(Interruptions)... Mr. Seelam,
you have put a question to him. So, you listen to him. ...(Interruptions)... Now,

please sit down.

SHRI ARUN JAITLEY: Sir, history has given us an opportunity to implement
what they could not do, what they only promised and left it at that. Now, take

the case of Bihar or West Bengal. ...(Interruptions)...
SHRI JESUDASU SEELAM: He is not clarifying about Andhra Pradesh, Sir.
MR. DEPUTY CHAIRMAN: You please sit down. ...(Interruptions)...

Mr. Seelam, please sit down. You made your point. Now leave it to the Finance
Minister. ...(Interruptions)... It is not going on record. ...(Interruptions)... That is not

going on record now. ...(Interruptions)...
SHRI JESUDASU SEELAM: *
SHRI Y.S. CHOWDARY: *

MR. DEPUTY CHAIRMAN: Nothing else will go on record except what the
Finance Minister says. ...(Interruptions)... Mr. Seelam, please sit down. Let him reply.
...(Interruptions)... He will reply to you. You please sit down. ...(Interruptions)... 1
can understand you putting questions, but I cannot understand you shouting like
this. Let him reply. He was starting to reply and you interrupted. He started
with Andhra Pradesh. But then you interrupted. Why do you do that? He will
reply. Now please sit down.

SHRI ARUN JAITLEY: I do believe, and the Prime Minister also has repeatedly
said, that the Eastern Part of the country needs to be encouraged. Therefore, one of

our great interests is that this entire revenue coming from ...(Interruptions)...

*Not recorded.
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MR. DEPUTY CHAIRMAN: I can understand after the Minister’s reply, if you
seek a clarification ...(Interruptions)... Please sit down, Shri Seelam. Now, before the
Minister completes his reply, how can you feel that he is not answering? What are
you doing? Okay, you put a question, I can understand that. Now allow him to

reply. Sit down.

SHRI ARUN JAITLEY:  Sir, there was somebody in the earlier Government
who thought these coal blocks and other resources were zero, because nothing is
lost. Now it appears that the CAG was being very kind when he estimated those
losses. Today, it is an admitted fact that each one of these rupees is going to the
States. So the coal auctions, the mineral auctions, are going to the States that are
mostly located in the eastern part of the country. Odisha is going to be the biggest
beneficiary. Mr. Bhupinder Singh has made a dozen speeches in the House saying
‘why doesn’t this money come to us?” Now your demand is being fulfilled. And for
both mineral and coal there is no State other than Odisha which is going to be more

benefited from this. Now all this goes to the States. What are we trying to do?

3t ¥RE IE9: W, fBR & oy @1 g ff 981 21 39 AW # @ fSER &
fdepe &1 warel T8l v@r W |

it 3BT Sieelt: IRT Sfl, IR W S o, g9fely 991 AR gU 89 dRn |
fferR @ § ve b fEar 81 B9 ¥ HF e Arefl, ¥ oFd § 6 98t & aEeE
= w4 St 7 9e folg g=yare ff & g1 e e & fau 98 i i g,
difes fIeR & ST 7 9| S99 89 @l &1 9 fd B, <91 &1 oft 29 B, R fgR
AT gl § 3Ud! fIgR & G99 § ddms, A U8dl 9 der o1, ¥ S} agdn
g, BT HHRE A U6 fove a8 fF 39 @ ou g Shiie g, S99 &%
Wod 99 ShRe § 9 9% Mdhelll S 99 9T &, S8 dad dF 99 §— qfegH
T, P AR MY U dedR b 918 3R 3fiY U BT T 7,000 HRIS BT
T dTel g¥ Bl XA SHIAC $I el arell 8, difd BRI~ AT o $8l fb I8
STh Ydg, SHRIC BT Aidbel gl BRel 3R Ufedd el B A, e Pl BRI BT
U1 fiyer, BRIA=T HHRM @1 Sarel f$afsad o 9 e iR ¥a=y Shfie @1
e, S S9@T1 ATHR Bl H I8 98] $g &, oY Ugal "IN B O {6 &g g
U1 worar 2, § 91 98 A1 §, FIS State sovereignty ®, IR cadd Wl o g8
{3 B, saferg oAl Bl S YT el T, 98 @1 JUBR B H I§ P AGAN
M o 5 IS0 AT FIWAN PN AR el YN T P? [AER Y9y, Shiie
H 9 R fder 8, R § Se o, 39« fov fdgr & ot T s fay o
Ao ©, A1 goic § IAP! NN Bl 2| $HG Y AFG g HA Sf 9 |rdeifas
I W) A1 81 B9 had 391 I8d © [P 39 W H gH JI9RI BRAT AR DY o

Sir, I must confess that people have been meeting me as they must have been

meeting the senior leaders of the earlier Government. One of them asked me a
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question and I will just indicate. ‘Can we trust a decision-making in your system
where it takes you ten years to decide what your policy on insurance is?’ You may
all be partly guilty of an honest reply. How can we trust the tax system of your
country if you tax retrospectively? A criticism has been made. Let me answer it
straight away. I said from next year onwards what is corporate tax structure? We
charge 30 per cent as tax; cess, surcharge comes to about 34 per cent. It comes to
about 34 per cent. It is not only foreign investors but also domestic investors are
looking at your tax structure whether it is very high. I gave in the other House the
figures. They look at competing economies, because we are in the competition and
asking them to invest in our country. Today, Asia's average is 21.91 per cent, Europe
is 19.68 per cent and global average is 23 per cent. Now, do I have to compete
in this, or, do I say, 'l will charge you much more', and go by P. Rajeeve's advice

and make it 55 per cent?
SHRI P. RAJEEVE (Kerala): That is direct tax.

SHRI ARUN JAITLEY: I think, Rajeeve, you should seriously reconsider it.
Advising me to raise direct taxes on individual assesses may be anti-people to use
the Marxian phrase. Well, I don't intend doing that. In the last two years, to the
individual assesses, we have given a lot of exemptions and we want more money
in the pockets so that people can spend more and even save more. That is how

the economy will grow.

I was surprised when I read an opinion piece by my predecessor, who, normally,
has been kinder to me than to his own predecessor, saying that you will lose so
much. And, then, suddenly, I realized that this whole idea of bringing it down from
30 per cent to 25 per cent and phasing out all the exemptions, the actual rate of
collection is only 23 per cent. So, I have an image of 30+4 = 34 per cent. My
actual collection is only 23 per cent. So, better and commonsense is that I make
it 25 per cent and do away with as many exemptions as possible. Sir, the UPA's
own Direct Tax Code placed in this House in August, 2009, by hon. Shri Pranab
Mukherjee, the then Finance Minister and now the hon. President, itself says this.
The proposal is to keep the Corporate Tax rate at 25 per cent. This document was,
actually, prepared during my predecessor's regime in the Finance Ministry, though
Mr. Mukherjee had the distinction of placing it before the House. So, the proposal
of the UPA, when I adopt -- merely because you happen to be sitting on the other
side -- it has become pro-corporate and pro-rich! I would only urge, Sir, we need
competitive interest rates, we need competitive tax rates, we need stability in those
taxation rates and we need a system free from corruption. How has the world reacted

to us when they invested in the telecom sector? They never got their monies back.
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And, their licences got cancelled. I think, it is a low point for Indian investment that
global investor investing in India lost licences because of corruption charges in India
and they never got their money back! Who would trust such an economy? And,
therefore, transparency is needed in these matters and that is what we are, through
the auction process, trying to bring about. I don't seriously think that anybody can

contest that transparency principle.

A comment was made, "You have done away with the Wealth Tax.' Sir, the total
collection is somewhere between I900 crores and ¥1,000 crores. Everybody is filing
returns. The cost of collection is very high. I abolished and replaced it with a 2 per
cent surcharge on the super rich. Instead of losing 1,000 crores from those super
rich, I am getting 39,000 crores more. So, you are only worried about continuing
1,000 crores which was leading to all kinds of malpractices — properties being
undervalued, jewelry being undervalued across the country, non-productive assets
being undervalued and harassment involved in the whole process. So, simplification

of tax structure is required.

I have corrected inverted duties and high duties on 22 items to add to the Make
in India Campaign. Sir, I would not elaborate on the black money steps that I have
taken. But, I wish to assure the hon. Members that in the law that the Cabinet has
approved which we are going to introduce, we are going to make sure that there
is no scope for misuse. But, at the same time, there is deterrence for those who
stash money abroad. This law only deals with undisclosed foreign assets.Therefore,
those who continue to retain foreign assets will have to ...(Interruptions)... As far as

that is concerned, there are separate steps in the Budget, which I have announced.

Sir, on the fiscal consolidation path, we were to reach three per cent within
two years. It is my regret that I am going to take one more year. But the reason
for taking that one year extra is sharing of a lot more resources for the States,
the burden of the Seventh Pay Commission, which is likely to come and because
of the slowdown, in various sectors, I had to spend more on infrastructure. This
gave me a sufficient fiscal space to fund infrastructure — 70,000 crores more from
the General Budgetary support. We have commissioned various methods of funding
various infrastructure — of course, public investment in infrastructure being one of
them-tax-free bonds, India Infrastructure Investment Fund, in which the Government
and PSUs are going to contribute 320,000 crores. We are trying to get sovereign
and pension funds internationally. The LIC recently has had an arrangement with the
Indian Railways. They have kept ¥1,50,000 crores in readiness for investing in the
Railways infrastructure. The whole object of Gold Monetization Scheme is that an
idle asset should now be used productively as a resource for national development.

That is the whole intention.
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Sir, on agriculture, there are several steps that I have announced. There is
25,000 crores more on rural infrastructure, 15,000 crores more on long-term rural
credit, ¥15,000 crores more on short-term capital, ¥8,50,000 crores through NABARD
funding on the agricultural credit. On MGNREGA, a lot of speeches have been made
in the last nine months that we have reduced it. I not only maintained the spending
at 334,000 crores, but in one of the paragraphs, I have, in the course of my Budget
Speech, found some additional resources. So, I am adding another ¥5,000 crores to
it. It will eventually go to 39,000 crores. The reason is not that I am competing
with you. The rise in rural wages is slowing down. The increase in rural wages is
a slow increase. So, we want to put more money into the rural sector in terms of

wages. Therefore, we have taken that step.

Sir, there were several other questions raised, but, I am sure, Members responding
from Treasury Benches also have answered them. My only appeal is, there could
be ideological differences on some issues. But on one issue that India must grow
and the benefit of growth must be transferred to the poor, there is no difference.
We need a larger consensus on the growth roadmap. Therefore, I think, it is about
time that democracy brings maturity in politics. Therefore, after ...(Interruptions).. 1

can hear Renukaji who is very loud and clear.

SHRIMATI RENUKA CHOWDHURY: I am appreciating the dawning of wisdom

and maturity ...(Interruptions)...

SHRI ARUN JAITLEY: Obstructionism can have a sadistic thrill. But that can
only be temporary. ...(Interruptions)... Therefore, my appeal to all Members of the
House is to kindly support the steps that we have taken in this Budget. With these

few words, Sir, I commend the proposals for approval. ...(Interruptions)...
3t 9 AT : W, H U AT HEAl d1edl § ... (FaUH). .

SHRI JESUDASU SEELAM: I just have a point to make. My point is not

answered ...(Interruptions)...
S e SrmEre ¢ H fad HA off @ <1 <ol g arsdn § L (@age). .

MR. DEPUTY CHAIRMAN: Mr. Seelam, you have already raised the point.

Now, not allowed; only Mr. Anand Sharma can ask a question. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Anand Sharma. Mr. Seelam, you have already

said it and it is on record. ...(Interruptions)...

3t AN AT : WR, U ...(FAYUM)...
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MR. DEPUTY CHAIRMAN: I am not allowing, Mr. Seelam. Please go back.
...(Interruptions)... If you speak standing on the passage, it will not go on record.

It is not even heard, please go back.

# XY AT ¢ Y A TP IR YUY Gb © ...(FAYUF)... IR, I U8 UV gb ©,
B T8l BT gl ...(agH)...

MR. DEPUTY CHAIRMAN: Shri Anand Sharma you wanted to ask a question?

...(Interruptions)...

SHRI ANAND SHARMA: I have been called. I have initiated the debate. Let

me reply.

MR. DEPUTY CHAIRMAN: Let him ask a question. He is asking a question

and I am allowing. 1 will call you also.

SHRI ANAND SHARMA: Sir, I was listening carefully to the Leader of the
House and the Finance Minister. Yes, there are areas where we may be on the same
page when thinking is concerned. But one thing is very clear, when you refer to
reforms and you refer to a consensus on the growth roadmap, it is music to our
cars. We were denied that for seven long years that you should always remember,
selective amnesia should not be politically expedient. Now, about the Centre — because
this thing remains unsettled — because I gave the percentage, you did not accept;
you said, the actual numbers. Again when it comes to the actual numbers and your
Budget numbers, the net transfer to the States, after the deduction, when it comes
to Central assistance, is less by <1,33,000 crore and the Plan outlay by ¥1,09,000
crore, actually, has not increased. The Centre has not lost money. The Centre’s
share remains the same. I still maintain that. Second thing which I would like to
correct only is this perception or what was stated by the hon. Finance Minister that
on financial inclusion, our approach was to take village as a unit. No; it was family
and a household. That is exactly what the truth is. Thirdly, on coal auctions, we are
not — I must make it clear in the House — and we were not against coal auctions.
The 2010 Coal Act was there which you referred to. The guidelines were framed
thereunder. But the Finance Minister knows very well that after the Comptroller and
Auditor General’s Report, the Supreme Court took cognisance and the process got
stayed. You have proceeded with it only because, in September, 2014, the Supreme
Court gave its judgement canceling the coal blocks, and we still maintain that there
was no need for the Ordinance and the new Bill. We still maintain one thing that
the auctions were possible under the 2010 Act. You have brought in a new one
only to open the door or backdoor for denationalisation, please hear because that

is very important.
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MR. DEPUTY CHAIRMAN: Shri Naresh Agrawal.
SHRI JESUDASU SEELAM: Sir, I want a reply ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Mr. Seelam, please allow.

S TR SETer:  AEHE o HA SN, § oemody Ryt &1 el S Aredn gl
fear @t sy Y =@l @ &R 1 T | feuml W gaf 8 W@ B s Sw A 9%
A It B, 99 o9 ¥ 9 fha ufawra @9 Al Bl Sar 82 RS9 SN I8
YO BAT {6 <9 67 fHa S e <, SS9 UR =7oT o) uTd ufaerd o &H gR?

I BTt & Y BT g9 DI a1d el gl 3l I Bel fb brows &
foy fague amddl g 4 S wramed Ji9e 8, /&1 96 oy dI8igd WM o
W 3T AR w7 @ T2

MR. DEPUTY CHAIRMAN: Shri P. Rajeeve.

SHRI JESUDASU SEELAM: Sir, ...(Interruptions.)... Sir, give me an opportunity

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please keep quiet. He has already said what he
has to say. Shri P. Rajeeve. ...(Interruptions)...

SHRI JESUDASU SEELAM: But I didn’t get the reply.

MR. DEPUTY CHAIRMAN: His name was referred to by the Finance Minister,
so I have to allow him.

SHRI P. RAJEEVE: Sir, I have three queries. Sir, I would be grateful to the

Minister for giving some answers to my queries. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If you disturb, I will not. You are disturbing, so

I will not.

SHRI P. RAJEEVE: But I am not satisfied. Why you are accepting the international
scenario for reducing the corporate tax? Why the Minister is not trying to increase
the tax GDP ratio in accordance with the international scenario and the component
of the direct tax? Sir, I have three queries. My second query is, I mentioned about
cutting allocations to the Mid Day Meal Scheme. It was specifically mentioned in
the speech of Jaitleyji, when he was the Leader of the Opposition. Mr. Minister, are
you ready to raise the allocations for the Mid Day Meal Scheme? Of the total Union
resources transferred to the States, I want to know as to what is the percentage of
GDP in the last year, and, in this Budget Estimate.

Sir, I have two queries regarding Kerala. I want a response from the hon. Minister
to the raising of Import Duty on Rubber and the FACT Package.
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MR. DEPUTY CHAIRMAN: Now, Shri Jairam Ramesh. ...(Inferruptions)... Yes,

yes; I will come to you.

SHRI JAIRAM RAMESH (Andhra Pradesh) : Sir, I would seek two very
specific clarifications from the hon. Finance Minister. Sir, the 42 per cent figure,
when it is shared, according to State by State, the Finance Commission has given
a formula. As per this formula, 17.5 per cent is based on population; 10 per cent
is based on rate of growth of population; 50 per cent is based on income; 15 per
cent is based on area; and 7.5 per cent is based on forest cover. Sir, as a former
Minister of Environment and Forests, I am sure, Mr. Javadekar and I will be very
happy that 7.5 per cent of this 42 per cent is going to be shared across States
based on forest cover. But, Sir, what has happened as a result of this 7.5 per cent
is that large States like U.P., Bihar, and Rajasthan have lost out in their share of
tax devolution. I am not criticizing the Finance Commission. This is inherent in the
formula. The Finance Commission has given 7.5 per cent coverage for forest cover,
therefore, Bihar has lost out a little; U.P. has lost out a little; Rajasthan has lost

out a little. ...(Interruptions)...
SHRI DEREK O’BRIEN (West Bengal): West Bengal also.

SHRI JAIRAM RAMESH: But Madhya Pradesh has gained; Chhattisgarh has
gained; Odisha has gained a little; there is nothing wrong. ...(Time-bell rings)... But
my question to the Finance Minister is, in the devolution formula, because large poor
States like U.P., Bihar, and Rajasthan have got lower shares, would he consider, as
the Plan goes ahead, as the year goes by, at least, compensating these large States,

if they need extra resources for development purposes?

MR. DEPUTY CHAIRMAN: Now, Shri Sharad Yadav. ...(Inferruptions)... One

is enough.

SHRI JAIRAM RAMESH: Sir, I am putting a very pointed question. In the
revised fiscal architecture, is the distinction between Special Category States and non-
Special Category States will be continued? The Finance Commission has abolished
the distinction. Has the Government accepted the Recommendation, and, are there

today Special Category States and non-Special Category States?

% YRS AEq : AR, § TP € AT HRAT 98 b T8 Non Performing Assets
B It R T B B2 IF TS S DI ST BT U 7, FTA G 5 GER 8, Afeh
T S Y Bl ST BT I Bl BIS-BIT AR B Sl B S 8§ IR 6T WA
TP [9F S Bl...(FaEH). .

sft 3relt 3FaR Y (MER) : A8l § SWdT HIel o <d Bl
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3t ¥RE I1Eq : H W YS! FE B § (b 39 Ao H i T8 T HaH I
S 8?7 39 AYS goIe |V Bl G B AR H waT H 59 W e diar § R
Ig HeAl dedl § fb A ST Non-Performing Assets &, I8 9 ¥ Bl S-dT BT UAT
21 U8 white money B, ST H BIs+d HFER A P A& fb 9 39 AF BI
TP & <, U T8l I8 B ATH] ToR A Y& TN, g3 SHPR e il gl
§ aredr § & oS MY 59 R O] PO BieQl AeH H I ANl BT AR W ST
ﬂT%R’, R & 9™ Non-Performing Assets gl

SHRI BHUPINDER SINGH (Odisha): Sir, the Home Ministry has already cleared
an amount of ¥399.83 as Phailin affected money due for Odisha. I want to know,
specifically, from the hon. Finance Minister whether it will be cleared before 31st
March, because from Ist April, 2015, the 14th Finance Commission’s Recommendations
will be enforced. If we do not get it before enforcement of the Recommendations
of the 14th Finance Commission, whether the hon. Finance Minister would give an
assurance here that the money is due for us, Odisha is legally supposed to get it,

and by when it will be given.
MR. DEPUTY CHAIRMAN: Now, Shri C.M. Ramesh. ...(Interruptions)...

SHRI BHUPINDER SINGH: Sir, I have one more point. As regards disaster
management, Odisha is always affected by calamity like cyclones, floods, droughts,
tornadoes regularly. So, there should be some special grant for Odisha, Andhra and

West Bengal which are prone to calamity that leads to disasters. ...(Inferruptions)...

SHRI C.M. RAMESH (Telangana): Sir, after five years ...(Interruptions)... Andhra
Pradesh will be in deficit. This is the only State in India, which will be in deficit.
I am requesting the hon. Finance Minister if he fulfills all the commitments, which
he has made on the floor of the House and in the Bill, on a fast track, our State

will be...(Interruptions)... ... (Time-bell rings)...

MR. DEPUTY CHAIRMAN: Dr. Subbarami Reddy. ...(Interruptions)... 1 have
called Dr. Subbarami Reddy. He had given his name in the beginning itself.
...(Interruptions)... No; no. I have called Dr. Subbarami Reddy. ...(Interruptions)...

I have called him. ...(Interruptions)... 1 will call you. ...(Interruptions)...

3t Fed Agdel (WL USRN): IR, MY UQW b g H died gy ok @I S A
...(TALT)....

MR. DEPUTY CHAIRMAN: Dr. Subbarami Reddy is asking about Andhra

Pradesh. You please sit down. ...(Interruptions)...

DR. T. SUBBARAMI REDDY (Andhr Apradesh): Sir, I would like to know

from the hon. Finance Minister very gently and smoothly, not by shouting, that
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you have given ¥ 100 crores for the Polavaram Project in Andhra Pradesh. On the
one hand, you say that you have declared it as a National Project; on the other,
you have given just ¥ 100 crores. The people of Andhra Pradesh are shocked and
surprised as to what made our intelligent and smart Finance Minister to give just
% 100 crores. I would like to know when you are going to give sufficient money.

..(Time-bell rings)...

MR. DEPUTY CHAIRMAN: That's okay. Now, the Finance Minister.
...(Interruptions)... Mr. Seelam, I have already allowed you. ...(Interruptions)...
Mr. Seelam, it is unfair. ...(Interruptions)... When the Finance Minister was speaking,
you had intervened and he obliged you. You have already put your question. How
can you ask again? ...(Interruptions)... The Finance Minister, please. ...(Interruptions)...
No. It is up to the Finance Minister to reply or not. ...(Interruptions)... From your
State, two people have spoken. Not more than that. ...(Interruptions)... No, 1 did not say.
...(Interruptions)... No; no. ...(Interruptions)... Go back to your seat. ...(Interruptions)...
From Andhra Pradesh, Mr. Seelam and Dr. Subbarami Reddy have spoken. That is
enough. ...(Interruptions)... No, 1 am not allowing. ...(Interruptions)... You go back
to your seat. ...(Interruptions)... You go back to your seat. ...(Interruptions)... You go
back to your seat. ...(Interruptions)... What are you doing? ...(Interruptions)... You go
back to your seat. ...(Interruptions)... No; no, you cannot do this. ...(Interruptions)...

Go back to your seat. ...(Interruptions)...

it R AT : YT Mo Bl ...(FAYM)... WR F URT VAT AR &l BT
IR ...(FAU)... TE B drell HI Qg aIfeql ... (FIHH)... Jg ToAd 2l
..(FEH)... R R fpafew 22 ..(caum)...

IEE B HATGT H TG HAL IR AN B WA § IS w3t
(31 YR T Ahdl) : IUFAART ST, Ig 9gd TR a1 81 TRR $ A1 B9 &
AT e A O TRE &1 @aeR fHar 8, S96! A% A1 A1fRy) L (aer). .
W, STh! ATGI ARFT FEYI ... (FAGH)... HIUF ST & Ag Fa & o R &
AR ARG ...(Ag™)... I8 TS S 78] 8l ...(Fau)... 987 & g #
9 A8 @I "cl USell 9R §S Bl ...(FauM)... [T 9&d 399 g9 Bl ...(FauH). .
BT & 39 A GG DI ATH AR A1REY .. (GHT)....

sft TRET /AT : WX, FABT HGI AFA AR . (HAUT). ..

3l &R A TAHAl : STFHURT Sfl, STHT AP A AMRYI ... (GEH). ..
G & 39 AFANI GG DI ATH AR A1RY .. (GHT)....

SHRI ANAND SHARMA: One minute, please. ...(Interruptions)... One minute,

please. ...(Interruptions)... 1 am trying to help you. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Please, please. ...(Interruptions)... Please sit down.

...(Interruptions)...

# YR A TAHAl: SUGHMRT Sfl, I§ 9gd TR 91T 8, U8 S© ATBI
AR A=Y .. (TG, ..

MR. DEPUTY CHAIRMAN: All of you, please take your seats. ..(Interruptions)..
All of you please resume your seats. ..(Interruptions).. Please resume your seats.

...(Interruptions)..
sft 3IfATer I @ (UST): Ul AT AR ..(GE). ..

3t I Wga g9 (W YeR): W Q¥ b ANl 84 9@ @ ©, PO Al el
1Yl ...(HAH). .

MR. DEPUTY CHAIRMAN: Please resume your seats. ...(Interruptions)... 34
@t dfsul ...(S9YT)... Please resume your seats. ...(Interruptions)... Please resume
your seats. ...(Interruptions)... Yes, Shri Anand Sharma. ...(Interruptions)... Please
resume your seats. ...(Interruptions)... We have to get it passed. ...(Interruptions)...

We have to do it. ...(Interruptions)... Please resume your seats. ...(Interruptions)...

SHRI ANAND SHARMA: Mr. Deputy Chairman, Sir, I will request the hon.

Finance Minister to consider the sentiments of some hon. Members. ...(Interruptions)...

st FRT IFATA : L], S= TS HIB! AW MYl $9 d¥E Bl JdeR I §
TE B 2T R BIS VAT FAER IR &l 8, A1 89 399 [egpa Wt weAd T
B R B ATH AR A@0fEY L (aaeT). .

SHRI ANAND SHARMA: If he could know how much money is being released
to Andhra Pradesh. ...(Interruptions)... If he could mention that, that would help.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)...

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION; AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Mr. Deputy Chairman,
Sir,....(Interruptions).. 34 ECRSIEN| ...(F9YT)... 39 CERSIEN ...(TgYm ).

MR. DEPUTY CHAIRMAN: One minute. ...(Interruptions)... 1 will allow you.

...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, the issue raised by certain Members is,
undoubtedly, a very important issue. There is no doubt about it. The Minister, while

replying, should focus on that. I totally agree with you. But, at the same time,
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...(Interruptions)... Sir, may I suggest to the Leader of the Opposition or the Deputy
Leader to see that what has happened now is not going to add to the name and
fame of the Rajya Sabha. That has to be resolved. Azadji can say one word and,
then, we will move ahead. The Minister, while replying to that, the point raised by
Dr. Ramachandra Rao, Shri Jesudasu Seelam or Dr. Subbarami Reddy, ...(Interruptions)...
Your question may be simple or may be serious also. I understand your agony. You
had shown your agony during that time also; I very much remember. I am a witness
to that. But, at the same time, there are some systems, there is a Chair, there is
respect; it is not one individual who is sitting there. ...(Interruptions)... This is not

to score points.

DR. K.V.P. RAMACHANDRA RAO (Telangana): Sir, as a Member, I have got

some rights. ...(Interruptions)...
SHRI M. VENKAIAH NAIDU: Ramachandra Raoji, ...(Interruptions)...

DR. K.VP. RAMACHANDRA RAO: Sir, I have got the right to ask for the

...(Interruptions)...

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): No; but you have no
right to do what you did there. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Ramachandra Raoji, you are an educated person.
You are a doctor and also a civilized person. I am aware of it. I know personally
yourself. But there is a House, there are certain maryadas and some padvatis are
there. So, let us keep them in mind. Sir, to resolve this issue, I suggest Azadji to

say something, so that respect to the Chair is there.

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): We
all respect the Chair, not only the Chairman but also the Deputy Chairman and the
Panel of Vice-Chairpersons. This is the only place inside both the Houses, where
each Member of Parliament, including the Prime Minister, has to respect the ruling
of the Chair. This has been the tradition since Independence and this will continue
as long as we are in a democratic country. I can understand that hon. Members of
Andhra Pradesh are agitated. They were very eager to ask some questions, but, at
the same time, my Party and I myself don't appreciate the way the hon. Member

was thumping the table of the Deputy Chairman. I am sorry for that on his behalf.
MR. DEPUTY CHAIRMAN: Okay.

SHRI JESUDASU SEELAM: I want a reply from you to my questions.

...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)... Let him reply.
...(Interruptions)... Let him reply. ...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Mr. Deputy Chairman, Sir, I
have just one question to ask ..(Interruptions)... and 1 am not intervening in the
debate. ...(Interruptions)... 1 am sure, Jaitleyji will definitely respond to me. I have
to just give one clarification and also to seek one clarification. ...(Interruptions)...
The clarification which I want to give to the House is ...(Interruptions)... Sir, the
hon. Minister is replying to the House -- educating us. So, he must also know
that our opposition to Coal and Mineral Bills is not on auction but on some other
issues. You must have read the amendments moved by us. So, at least, be factual.
...(Interruptions)... Please, keep quiet. Please keep quiet. ...(Interruptions)... You are not
the Chairman. You are not the Chairman. ...(Interruptions)... So, my point is, you
must have read the amendments moved by us. ...(Time-bell rings)... You know that

we are not opposing auction per se. ...(Time-bell rings)... So, 1 think, you should...
MR. DEPUTY CHAIRMAN: Okay. Mr. Finance Minister.

SHRI TAPAN KUMAR SEN: Secondly, Sir, I only want to request that the
workers relating to the various schemes you are having with you — whatever you
have devolved to the States is another thing — particularly ICDS, NRHM, ASHA
and the Mid Day Meal did not get their honorarium raised for a pretty long time,
and I think that also requires a better distribution that you are preaching about. So,
please consider that. Many of the Members from your side also raised that during
the debate on the Budget. So, please consider this.

MR. DEPUTY CHAIRMAN: Hon. Finance Minister. I hope you will respond

to the maximum questions as far as possible.

SHRI ARUN JAITLEY: Sir, I will respond to every query. But I will try to be
very brief because this is not a second round of discussion. There is a difference in
analysis between Shri Anand Sharma and me whether the States gain or the States
lose. I would have straightway conceded to his figures if one of the Congress States
had come up and said, ‘I was better off under the Thirteenth Finance Commission
and restore that position.” All of your States are much better off under the 14th
Finance Commission as indeed every State is, and therefore let posterity decide or
the coming year will decide whether your States will get more or will get less.
Now, similarly, under financial inclusion in a mission mode -- I think, let this
discussion proceeds; this is not the last discussion on the subject — by treating an
individual as a unit, we are able to include twelve crore fifty four lakh people into
the banking system. People went form home to home. More than 99 per cent of the

homes they went to agreed to open bank accounts. A statement is being made that
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this was UPA’s idea. Financial inclusion is the global idea. None of us can claim
a copyright on it. But in the manner in which it was executed, can somebody tell
us how many bank accounts were opened through the financial inclusion scheme

during that period? ...(Interruptions)...

SHRI ANAND SHARMA: Twenty-four crores in seven years. You are the
Finance Minister.

SHRI ARUN JAITLEY: Regrettably, when I became the Finance Minister, only
about fourteen-and-a-half crore people in this country had a bank account. I don’t

know which 24 crore bank accounts were opened. ...(Interruptions)...
SHRI ANAND SHARMA: We are talking of the same account which you are ...

SHRI ARUN JAITLEY: Fifty eight per cent of India has access to banks, 42
per cent of India has not access to banks on the day I became the Finance Minister;
and that is why these have been increased.

Now, you mentioned the coal auction. We have gone through this debate once
carlier. What is the need of these new laws? And let me straightway explain to
you. The 2010 law which you did not implement ...

SHRI ANAND SHARMA: Could not.

SHRI ARUN JAITLEY: ... or you could not implement provides for an auction.
But if you go for an auction under that law, you will never be able to resolve the
current impasse. The September 2014 Judgement of the Supreme Court says that the
42 developed mines which you allotted are cancelled. They are to be allotted afresh by
auction. That is now the law. Now in each one of those 42 cases, I have informed
you earlier, the surface land belongs to the old operator. The infrastructure is of
the old operator and therefore nobody is going to come up and claim a right to the
mineral below that surface where the land and infrastructure belong to somebody else.
So, that incomplete law of 2010, after the changed situation of September, 2014,
needed to be updated, saying that whoever bids for the mineral will ipso facto get
the rights of the land and the infrastructure, and the old owner of that land will be
compensated under the law. So, if we go under the 2010 law, not a single mine
will be auctioned and not a rupee would we have got.

SHRI ANAND SHARMA: You could have just brought a new law.

SHRI ARUN JAITLEY: All right. Now I think I have made my point clear.
I hope this gives you some fodder for reviewing your future action this evening.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: You should also clarify my point.
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SHRI ARUN JAITLEY: Similarly, in the case of mines and minerals, the law
which you enacted now goes contrary to the Supreme Court judgement, because you
gave an option — either auction or first come-first served. First come-first served
would again leave a discretion. The Supreme Court says, you can’t do it. So, if
we follow your law, we would probably have to be summoned by some court some
day. Therefore, please come out with a non-discretionary law which provides for
no discretion of the Government. It is a great opportunity for Indian democracy that
nobody is coming to me as a Finance Minister and saying, ‘I want a coal block,
I want a spectrum or I want a mining lease’, because I have no power. He has to
sit on his computer and bid for it. That is the changed system. So, please cooperate
in that changed system.

Now, Nareshji wanted to know what would be the position of farmers’ loans --
‘Are you continuing the nine per cent plus three per cent subvention or not continuing
it?” Anand Sharmaji also mentioned the three per cent subvention. Let me give you
the figures. In 2013-14, the total subvention given to the farmer was ¥ 6,000 crores.
In our first year, 2014-15, the total subvention in the Revised Estimates is I 9,476
crores. Because, it is open-ended. More farmers take loans and, therefore, more interest
subvention has to take place. For the next year, 2015-16 also, this figure is going
to increase because we also want more credit to be picked up by the farmers. So,
this figure, which in your last year was I 6,000 crores, and this year was I 9,476
crores, I have now increased the provision to ¥ 13,046 crores. ...(Interruptions)...

St R IyTATS: B AT b IR H gHT o1l

st 3BT Sicel: AT B ST AT B, SUH 3 TR subvention el §, 2 TR¥<
Tl e &1 fierdr & 3R I9¢ JifaRed s Id WRPR 9 T I 5 RS R
A S B, 4 TS WR AT WAl B, bs 9T WRAN I A 9 I b dsd,
3R g Ffp Al b I UAT SITGT BIT, MY 3d ST WRBR 4 IqH ATS1-1
HEG P YTul|

3 yfiex fe: aifeem & g9 3 wRde foar 8

it 3r6Ur Seelt: W fRAMRT § R 3T fha crgdel UHe ol B, d S9d!

Y U YT AT TSI, HlfP dIF RAC, g WA, diF URAe, d g9 $dd Uh
TRIC|

Our tax-GDP ratio is not what it should be. Your concern is legitimate. But we
cannot increase the tax by merely charging higher tax, because if you charge higher
rates of taxation, India’s experience has been, it leads to evasion, it leads to a more
sluggish economy and it leads to people not investing. You have had example of
countries. England, this year, has brought down its corporation tax to 20 per cent,
and their total tax collection and their investment has increased. So, whether it is
a lower rate of taxation, which leads to a more efficient economy and eventually
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a higher tax-GDP ratio, or a higher rate of taxation -- I think this will remain an
ideological difference between you and us. On this issue, probably, they may be
on my side and not yours.

SHRI TAPAN KUMAR SEN: Definitely, Sir. ...(Interruptions)...

SHRI ARUN JAITLEY: And, therefore, we will stick to our own different
ideological views.

319 3T fre-$ i WM & IR 4 Y81 8l fe-S HId wbiq & Nifds & dae
H Y ®g g & ol g9 IR deR & urd U1 HH goTl, SUP! d976 9 Udh marginal
decline 2T, <ifhs g9& forq fora=m f YT I1RT 81, in the course of the year, the

Centre will fully compensate the States as far as this is concerned.

SHRI TAPAN KUMAR SEN: Please give a response on their honorarium.

SHRI ARUN JAITLEY: The schemes are all going to continue. Nobody has
said any scheme is being abolished. It is the manner in which the payments are
to be made. It is the allocation. Whether the money will come out of my right
pocket or my left pocket or will it come out of both the pockets is the only issue.

SHRI TAPAN KUMAR SEN: You are implementing the scheme. ...(Interruptions)...

SHRI ARUN JAITLEY: If you bring some cases to my notice, we will certainly
take a compassionate view of it. Comrade Raja is here. He knows he was coming
to me repeatedly during the bank workers' strike and we did play a role in getting
them their dues. He stands a witness as far as he is concerned.

SHRI SITARAM YECHURY (West Bengal): Mr. Finance Minister, may I ask
you one question in relation to this if you don't mind? About Anganwadi workers,
we went through this debate a number of times earlier. They are the ones taking
care of children before their pre-school years. Without them, the foundation of your
future India, what you are talking of the 'Indian youth', is not made. Even today
they suffer from what is called an honorarium, and not from a wage. They have
no other benefits but they are the ones taking care of crores and crores of children.
Will you consider actually converting that into a wage and treating them as normal

Government servants who are discharging a very important responsibility?

SHRI ARUN JAITLEY: Sir, I keep that suggestion which you have made. I take
it in the right spirit. But also bear in mind, please help us. Sir, I am not making
a political statement. Irrespective of the Government in power in the Centre or the
States, the States' or Centre's financial ability to do justice to these people will also
depend on our ability to pay and, therefore, to improve our ability to pay, we need
growth, for which we need your support. We can have our ideological difference.
YRS UG Sl 7 TAUS &1 a1 DIl ... (FGEF)....




436 The Budget (General) [RAJYA SABHA] 2015-16

SHRI SITARAM YECHURY: But on this, there is no ideological difference.

...(Interruptions)...

st 3BT Tieell: IRS Iied Sff 7 TAYUST B 919 Hall IRS Sfl, TAYUS &7
YPR & &l Th HIR a8 8, FOraH a9 1 & 91 e g fhar 7, o g«
o O, SREE B ol S WA Boe ff Fod €1 gast uRfRfa ' 7 e
o Q-9 qul § 9 rferawen oS! 8 g8, O BRURCT Jaed Bl &g HraTa
g1 # gell e, Rifd dfH1 e fHeft e &t AgwarsT €1 Several companies
went into a loss 3N% U acceptable figure AT & ﬁ?ﬂﬁ RS dh L:dqﬁN.\ﬂ fost
Mt o & v Shrd 8 8, 9 ©: TRe 9% Id U B: A 9 ff Saer— v
S U4 B o M b AT HHET H S ST 8, ST ST revised package
gl, ST Ig FaRem Wt B 2, 391U S9h FW B: UTRAC stressed assets W 2l
ST BAN §a 39 IRFRIRT # &M &) 2 81 3R 3MY 98 ARHhalsy dal ail, I8
SR 71E1 <71, @ 7 BRIl UheH I & S, SH% oY W & 491§ I8 &
AOIqR dRISMTR 81 VA, U national asset waste BN, STy ISP revive B
BT BIRTE B S gl PR SHEM! SI-IR AT 3T d¥id I Iofd] &, d BIhl 88
TH I TAAS &R-9R 39 Y 9199 1 A &1 fh, Ps Hasl U4 &, g1 I8
@ H Pls Al T8l © b I NN & T ol 8l MR g qAT REET ARBR
% BRIBIT § W TANUST & 99 H Sl Mgy IRARTS J g8 o, S99 <
T 39 AT BT IR B §, SAdH! Bls 9 U1 T8l <7, St fh virtually U THR
B blacklisting &1 gl ¥ded, 39®! S commercial naming IR shaming g, 98 99
FaRAT H F SIRAY q18% el Bl

sft IRg FEa: STF AW GIfvd Il L (au)...

s} BT Sicell: $9 ddd B! BIB] B {HAT 1 BT 8l STal db NS &
"gSES" & WIMAS BT FaATd 7, IUD ol T8 AT B ALherd] § Y 8T8 ofdcl P!

T, it is seized of that issue; it is going into that issue.

s | G5 s (SR URw): Usges dRE Ue vSYes Ised Bl Sl
..(FAU)... IFF IR § 41 $© B8 oY ...(FIIH). .

sit A, ggHa W@ (@Il e §% @1 gierar fBan, S9% AW a1 Fdrsy,
R ...(@AGT)...

MR. DEPUTY CHAIRMAN: No more, please. ...(Interruptions)... That is all.
...(Interruptions)... That is enough. ...(Interruptions)...

sft 36U Seell: ITFHMRT S, B8 AT el o ... (FAYUH)... s AR
SR 7T ...(AH)... Y YT DI g TSI BN...(FIHH). ..

sft 3reft 3raR SFRY: IR, gET TEd § fhAE &) wiel e I B ...(aau). ..

sft Suwwurafa: ARt S, Sfeul ...(F9YT)... It is not going on record.
...(Interruptions)... Ansariji, sit down. ...(Interruptions)... IRART 51, Jf3ul . (TGHT)....
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IR Sf, 9fsyl L..(au). ..
it 3relt AR IR+
MR. DEPUTY CHAIRMAN: 1t is not going on record. ...(Interruptions)...
it el AR IR+
it Suramfe: SR Y, fSul...(rasm)...
it 3rell AR IR+
it Sumuafy: R S, 9fSul... (aagm)...

#Y Ul Seelt : Y URW F Ay F FHF AT WS 7 98 AT W I8
%al {6 g 37y UGS &I AGE HY | The Centre must help Andhra Pradesh. As far
as the Central Government is concerned, whatever commitments are there — it is a

phased process — the Centre will honour each one of them.
SHRI V. HANUMANTHA RAO: Including Telangana also.

SHRI ARUN JAITLEY: Whatever commitments are there to Telangana also in
the Act will be honoured. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay, that is fine. ...(Interruptions)... Nothing more;

no more. ..(Interruptions)...

SHRI ARUN JAITLEY: Therefore, there should be no misinformation on this
count. I was asked further about Polavaram project. In the last year’s Budget, I
provided a sum of 3250 crores because you provide an amount, the project doesn’t
start. Therefore, on 31st, the process would have ended. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No please ...(Interruptions)... Not allowed

...(Interruptions)...
SHRI ARUN JAITLEY: Therefore, yesterday, itself ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Not allowed; please sit down ...(Interruptions)... It

is not going on record. ...(Interruptions)...
SHRI V. HANUMANTHA RAO:*
SHRI ANANDA BHASKAR RAPOLU:*

MR. DEPUTY CHAIRMAN: It will not go on record. ...(Interruptions)... It will
not go on record. ...(Interruptions)... Not allowed ...(Interruptions)... Sit down. The
Minister said that whatever commitments are there, will be honoured. He said that.

...(Interruptions)...

* Not recirded.
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SHRI ARUN JAITLEY: Sir, yesterday itself, the amount, which was provided for
the current financial year, sanctions have been issued for that amount. For the next
year, | have provided a nominal amount. If more amounts are needed for that project,
because the commitment has been made in the Act, more amounts will be made
available to Andhra. With these few words, Sir, I commend the Bills to the House.

MR. DEPUTY CHAIRMAN: I shall now put the motion regarding the consideration
of the Appropriation (Vote on Account) Bill, 2015 to vote. The question is:

"That the Bill to provide for the withdrawal of certain sums from and out of the
Consolidated Fund of India for the services of a part of the financial year 2015-16,
as passed by Lok Sabha, be taken into consideration."

The motion was adopted.

MR. DEPUTY CHAIRMAN: I shall now take up clause-by-clause consideration
of the Bill.

Clauses 2 to 4 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI ARUN JAITLEY: Sir, I rise to move:
That the Bill be returned.
The question was put and the motion was adopted.

MR. DEPUTY CHAIRMAN: I shall now put the motion regarding consideration
of the Appropriation Bill, 2015, to vote. The question is:

"That the Bill to authorise payment and appropriation of certain further sums
from and out of the Consolidated Fund of India for the services of the financial
year 2014-15, as passed by Lok Sabha, be taken into consideration".

The motion was adopted.

MR. DEPUTY CHAIRMAN: I shall now take up clause-by-clause consideration
of the Bill.

Clauses 2 and 3 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI ARUN JAITLEY: Sir, I rise to move:

That the Bill be returned.

The question was put and the motion was adopted.



